
Registered Cases of Corruption 

 
*52 CHAUDHARY ABHAY SINGH CHAUTALA (ELLENABAD), M.L.A.: 

Will the Chief Minister be pleased to state: - 

a) the number of cases registered in various departments, boards and 

corporations under the prevention of corruption act in the State from 

November, 2019 to November, 2023 togetherwith the yearwise 

details thereof; and 

b) the status/level of investigation of the registered cases as mention 

‘a’ above togetherwith the case wise details thereof?     

 
 

MANOHAR LAL, CHIEF MINISTER, HARYANA 
 

Sir, from November 2019 to November 2023, total 542 cases have 

been registered by Anti Corruption Bureau, Haryana and 189 cases by 

Haryana Police Department under the Prevention of Corruption Act-

1988 in various Departments, Boards and Corporations in the State. 

The list of these cases is enclosed as Annexure “A”. 

The status/level of investigation of these cases is enclosed as 

Annexure “B”. The details of the year-wise & individual cases are 

enclosed as Annexure “C”. 

  



 
*52 D;k eq[;eU=h 

;g crkus dh dìk djsaxs fd %&

d½ uoEcj] 2019 ls uoEcj] 2023 rd jkT; esa Hkz’Vkpkj mUuwyu vf/kfu;e ds 

vUrxZr fofHkUu foHkkxksa] cksMkZsa ,oa fuxeksa esa ntZ dslksa dh la[;k vkSj mudk 

o’kZ&okj fooj.k( rFkk 

[k½ mijksDr ^d^ esa mYysf[kr ntZ dslksa dh vuqla/kku dh fLFkfr@Lrj vkSj 

dsl&okj fooj.k D;k gS\ 

 
 

 
 

Jheku th] uoEcj 2019 ls uoEcj 2023 rd] jkT; esa Hkz’Vkpkj mUuwyu 

vf/kfu;e ds vUrxZr fofHkUu foHkkxksa] cksMkZsa ,oa fuxeksa esa dqy 542 dsl 

Hkz’Vkpkj fujks/kd C;wjks] gfj;k.kk }kjk rFkk 189 vfHk;ksx gfj;k.kk iqfyl 

foHkkx }kjk ntZ fd;s x;sA bu dslksa dh lwph  ij lkFk 

layXu gSA 

bu dslksa ds vuqla/kku dh fLFkfr@Lrj  ij lkFk layXu gSA 

o’kZ&okj rFkk O;fDrxr dslksa dk fooj.k  ij lkFk layXu 

gSA 

  



Annexure “A” 

Cases registered under Prevention of Corruption Act, 1988 during the 

period 01.11.2019 to 30.11.2023 (Year-Wise) 

Sr. 

No. 

Year No. of Cases registered 

by ACB 
No. of Cases 

registered by Haryana 

Police 
1.  2019 

(Nov. & Dec.) 

09 09 

2.  2020 51 54 
3.  2021 74 40 
4.  2022 224 56 
5.  2023 184 30 

Total 542 189 

 

  



Annexure “B” 

Cases registered under Prevention of Corruption Act, 1988 during the 

period 01.11.2019 to 30.11.2023 (Status) 

Sr. 

No. 

Status of the 

registered cases 

No. of Cases 

registered by ACB 

No. of Cases registered 

by Haryana Police 
1.  Decided by the 

various Courts 

12 03 

2.  Under Trial 357 148 

3.  Under Investigation 173 38 

Total 542 189 

 

  



Annexure “C-1” 

Details of cases registered by Haryana Police Department under 

Prevention of Corruption Act, 1988 during the period 01.11.2019 to 

30.11.2023 (Year & Case-wise). 

Sr. 

No 

Case FIR No., date, u/s & PS Against Department Status 

1.  17 dated 14.11.2019 u/s 7 PC Act, 

PS/SVB/KNL 

Suresh, Kanoongo, 

Tehsil Alewa, District 

Jind. 

Revenue Under Trial 

2.  17 dated 14.11.2019 U/S 7 ,7A PC 

Act & 389 IPC, PS, ACB, Hisar. 

C-1 Sandeep, No. 

870-C, Police Station 

Saran, Himachal 

Pradesh. 

Police Under Trial 

3.  18 dated 27.11.2019 u/s 7, 8 PC 

Act, PS/SVB/KNL 

E/SI Ashok Kumar, 

Police Station 

Nissing, District 

Karnal. 

Police Under Trial 

4.  19 dated 03.12.2019 u/s 7 PC Act, 

PS/SVB/KNL 

Ravinder Kumar, 

Patwari, Urban 

Estate, Rohtak. 

Revenue Convicted 

on 

08.09.2023 

5.  09 dated 05.12.2019 u/s 7 PC Act 

PS, ACB, Ambala 

1. Parveen, Quality 

Control 

Inspector, 

Agriculture 

Department, 

Ambala. 

2. Subham, 

Assistant, 

Agriculture 

Department, 

Ambala.  

Agriculture Under Trial 

6.  08 dated 09.12.2019 u/s 7 PC Act 

PS, ACB, Faridabad 

Shiv Dutt, Water 

Meter Rader, 

Municipal 

Corporation 

Faridabad. 

Urban Local 

Bodies 

Under Trial 

7.  05 dated 16.12.2019 u/s u/s 7 PC 

Act PS, ACB, PANCHKULA 

Jaipal, JE, UHBVN, 

Yamunanagar. 

Power Under Trial 

8.  18 dated 18.12.2019 U/S 218,409, 

420,466,467,468,471, 120B IPC & 

13(1) (C) ,13(1)(d),13(2) PC Act, 

PS, ACB, Hisar. 

1. Anil Kumar, The 

then Deputy 

Director, 

Scheduled 

Caste and 

Scheduled 

Caste & 

Backward 

Classes 

Welfare 

Under 

Investigation 



Backward class 

Welfare 

Department, 

Chandigarh 

2. Rajinder The 

then Deputy 

Director, 

Scheduled 

Caste and 

Backward class 

Welfare 

Department, 

Chandigarh 

3. Vinod Chawla, 

District Welfare 

Department, 

Bhiwani, now 

District Welfare 

Department 

Panchkula 

4. Suresh Kuamr 

District Welfare 

Department, 

Then Welfare 

Department 

Narnoul 

5. Bilender Singh, 

Assistant 

Scheduled 

Caste and 

Backward class 

Welfare 

Department, 

Haryana 

6. Surender Kumar, 

Accountant 

cum Clerk, 

District Welfare 

Department 

Officer, Sonipat 

9.  09 dated 20.12.2019 u/s 7 PC Act 

PS, ACB, Faridabad 

Nem Singh, 

Supervisor, HSVP 

Faridabad. 

HSVP Under Trial 

10.  01 dated 08.01.2020 u/s 7 PC Act, 

PS/SVB/KNL 

Surender Kumar, 

Assistant Welfare 

Officer, Labour 

Department, Karnal. 

Labour Under Trial 



11.  02 dated 09.01.2020 u/s 120-B, 

201, 420, 467, 468, 471 IPC & 

13(1)d PC Act, PS/SVB/KNL 

1. Subhash Mehta, 

then Tehsildar 

Panipat Hall, 

retired District 

Revenue Officer. 

2. Narendra Singh, 

then Registry 

Clerk (Class III), 

Hall Ridder, 

Deputy 

Commissioner, 

Panipat. 

3. Anup Singh, then 

Registry Clerk 

(Class III), Hall 

Assistant (Clerk), 

Office of the 

Deputy 

Commissioner, 

Panipat. 

Revenue Under 

Investigation 

12.  01 dated 20.01.2020 u/s 7 PC Act 

PS, ACB, Faridabad 

Hitesh Kumar, Junior 

Engineer (Under 

Outsourcing), 

Municipal 

Committee, Hodal, 

Faridabad. 

Urban Local 

Bodies 

Under Trial 

13.  01 dated 20.01.2020 u/s 409,420, 

467, 468,471,120B IPC & 13(2), 

13(1)(d) PC Act, PS ACB, Ambala 

Naveen Saini, 

Assistant Director, 

Industrial Safety and 

health chemical, 

Ambala and others  

Industries & 

Commerce 

Under 

Investigation 

14.  01 dated 29.01.2020 U/S 

420,465,468,471 IPC, PS, ACB, Hisar 

Ratti Ram, Beldar, 

tube-well operator, 

Rewari Khera, 

Bhiwani 

PWD (B&R) Under Trial 

15.  02 dated 05.02.2020 u/s 7 PC Act 

PS, ACB, Faridabad 

Rajpal, Supervisor, 

Municipal 

Corporation, 

Faridabad. 

Urban Local 

Bodies 

Under Trial 

16.  03 dated 05.02.2020 u/s 409 IPC & 

13 (1) d PC Act, PS/SVB/KNL 

The then Sarpanch 

Naresh Kumar Gram 

Panchayat 

Dharamgarh District 

Panipat. 

Development 

& Panchayats 

Under 

Investigation 

17.  02 dated 07.02.2020 u/s 7 PC Act 

PS, ACB, Ambala 

Jasbir Singh, Clerk, 

Office Sub Tehsil 

Revenue Under Trial 



Siwani, District 

Kaithal. 

18.  02 dated 10.02.2020 U/s 120B, 201, 

218, 466, 477A IPC 13(1)(C), 

13(1)(D) PC Act, PS, ACB, Rohtak 

1. Bhawar Singh 

Chauhan, Chief 

Chemist, Sugar 

Mill, Sonipat 

2. Balbir Singh 

Hooda, Deputy 

Chief Chemist, 

Sugar Mill, 

Sonipat 

3. Ranbir Singh, 

Lab Incharge, 

Sugar Mill, 

Sonipat 

4. Hoshiyar Singh 

Kundu, Sales 

manager, Sugar 

Mill, Sonipat 

5. Ram Singh, 

Assistant Store 

keeper, Sugar 

Mill, Sonipat 

6. Ashok Puri, 

Clerk, Sugar Mill, 

Sonipat 

7. Surajbhan, 

Clerk, Sugar Mill, 

Sonipat 

8. Ramphal, Clerk, 

Sugar Mill, 

Sonipat. 

9. Balbir, Clerk, 

Sugar Mill, 

Sonipat 

Cooperation 

 

Under 

Investigation 

19.  03 dated 09.03.2020 U/s 7,13 PC 

Act PS ACB Rohtak 

i) Rampal 

Dhankhar, District 

Elementary 

Education 

Officer, Sonipat. 

ii) Pawan Kumar, 

Clerk O/o District 

Elementary 

Education 

Officer, Sonipat. 

Education Under Trial 

20.  03 dated 12.03.2020, u/s 7 PC Act 

PS, ACB, Ambala 

Assistant Sub 

Inspector Rajesh 

Kumar, No. 820/KKR, 

Police Under Trial 



PS, Sadar Thanesar, 

District Kurukshetra 

21.  03 dated 19.05.2020 u/s 7 PC Act 

PS, ACB, Faridabad 

Tekchand, JE (under 

Outsourcing) 

Municipal 

Corporation, Sector 

7, Faridabad 

Urban Local 

Bodies 

Under Trial 

22.  04 dated 28.05.2020 u/s 218, 409, 

420, 466, 467, 468, 471, 120-B IPC 

& 13(1)c, d 13(2) PC Act, 

PS/SVB/KNL 

1. Arvind 

Saganwan, Son 

of Shri 

Chandiram, 

Resident of 

House No. 459 

Urban Asset-2, 

Hisar Police 

Station Urban 

Estate District 

Hisar. 

2. Anil Kumar, 

Deputy Director, 

Office of 

Scheduled 

Castes and 

Backward 

Classes, 

Chandigarh. 

3. Rajinder Singh 

Sangwan, 

Deputy Director, 

Recently Retired, 

Scheduled Caste 

and Backward 

Class Permanent 

Resident, 

Panipat. 

4. Bilendra Singh, 

Assistant Office 

Scheduled Caste 

and Backward 

Class 

Chandigarh 

Permanent 

Resident Jind 

5. Surendra Kumar, 

Accountant cum 

Clerk, Office of 

Scheduled 

Caste & 

Backward 

Classes 

Welfare 

Under Trial 



District Welfare 

Officer, Sonipat. 

6. Shri Sanjay 

Deswal, District 

Welfare Officer 

Panipat. 

23.  05 dated 28.05.2020 u/s 218, 409, 

420, 466, 467, 468, 471, 120-B IPC 

& 13(1)c, d 13(2) PC Act, 

PS/SVB/KNL 

1. Anil Kumar, 

Deputy Director, 

Office of 

Scheduled 

Castes and 

Backward 

Classes, 

Chandigarh 

2. Rajinder Singh 

Sangwan, 

Deputy Director, 

recently retired, 

Scheduled Caste 

and Backward 

Class permanent 

resident, Panipat. 

3. Bilendra Singh, 

Assistant Office 

Scheduled Caste 

and Backward 

Class 

Chandigarh 

Permanent 

Resident Jind. 

4. Surendra Kumar, 

Accountant cum 

Clerk, Office of 

District Welfare 

Officer, Sonipat. 

5. Jagat Ram 

District Welfare 

Officer Jind. 

6. Arvind Sangwan 

S/O Chandi Ram 

R/o M.No. 459, 

Urban Estate-2. 

7. Shri Tejpal S/o Shri 

Tulsi Ram 

Sharma, village 

Kharakkhurd, 

district Bhiwani 

Scheduled 

Caste & 

Backward 

Classes 

Welfare 

Under Trial 



District Social 

Welfare 

Department.   

24.  04 dated 03.06.2020 u/s 7 PC Act 

PS, ACB, Faridabad 

Idrish, Forester, 

Hodal, District Palwal  

Forest Under Trial 

25.  01 dated 12.06.2020 u/s 7 PC Act 

PS, ACB, Panchkula 

Harbhagwan 

Chopra, Account 

Officer, Haryana 

State Pollution 

Control Board, 

Panchkula. 

Haryana State 

Pollution 

Control Board 

Under Trial 

26.  05 dated 18.06.2020 U/s 7,13 PC 

Act PS ACB Rohtak 

Surender, Senior Shift 

Attendant, UHBVN, 

Sonipat. 

Power Under Trial 

27.  3 dated 30.06.2020 u/s 120B,166, 

193,466,468,471 IPC & 13(1)D, 

13(2) PC ACT PS, ACB, 

PANCHKULA 

Officers/Officials of 

Haryana Staff 

Selection 

Commission, 

Panchkula 

HSSC Under 

Investigation 

28.  06 dated 06.07.2020 U/s 7,13 PC 

Act PS ACB Rohtak 

Vinod Kumar, Clerk, 

O/o SDM, Gohana, 

District Sonipat. 

Revenue Under Trial 

29.  4 dated 07.07.2020 u/s 420,120B 

IPC &8,10,13(1) E PC ACT PS, ACB, 

PANCHKULA 

1. Sh. Ramsharan 

Bhola, the then 

Member, HSSC, 

PKL 

2. Smt. Krishana 

Bhola, 1091 

Sector-6, Karnal 

3. Rajbir Singh Vill. 

Manjura, Karnal 

HSSC Under 

Investigation 

30.  5 dated 16.07.2020 u/s 

406,409,120 B IPC & 

13(1)C,13(1)d,13(2) PC ACT 1988 

PS, ACB, PANCHKULA 

1. Sh. Mahender 

Singh Sangwan 

the then LAO, 

Sec.-5 PKL 

2. Sammat Singh, 

Patwari, Sec.-5 

Panchkula 

Land 

Consolidation 

& records 

Under 

Investigation 

31.  02 dated 21.07.2020 U/S 

120B,166,166A,167,193,217, 

218,347,384,467,468, 471 IPC& 

13(1) D PC Act, PS, ACB, Hisar 

Phool Singh, DSP 

(Retd.) SVB/Hisar 

and others 

Police Under 

Investigation 

32.  03 dated 29.07.2020 U/S 7 PC Act, 

PS, ACB, Hisar. 

Deepak Goyal, 

Executive Officer, 

Municipal 

Committee, Bhiwani. 

Urban Local 

Bodies 

Acquitted 

09.08.2023 



33.  04 dated 05.08.2020 u/s 409, 420, 

467, 468, 471,120B IPC & 13(2), 

13(1)(d) PC Act, PS ACB, Ambala 

Sahab Ram, Naib 

tehsildar, Tehsil 

Naraiangarh, 

Ambala 

Revenue Under Trial 

34.  06 dated 06.08.2020 u/s 7 PC Act, 

PS/SVB/KNL 

Anil Kumar, 

Kanoongo, Halqa 

Uchana, District Jind 

Revenue Under Trial 

35.  04 dated 04.09.2020 U/S 7 PC Act, 

PS, ACB, Hisar. 

Pyare Lal Patwari, 

Halka Patwari, 

Sultanpuriya Raniya 

Sirsa 

Revenue Under 

Investigation 

36.  07 dated 07.09.2020 u/s 7 PC Act, 

PS/SVB/KNL 

Suresh, Patwari, Tehsil 

Samalkha, District 

Panipat. 

Revenue Acuitted on 

24.12.2021 

37.  01 dated 08.09.2020 U/s 7,13 PC 

Act, PS, ACB, Gurugram. 

ASI Surender Singh, 

No. 298/GGM, PS 

Sadar Tauru, District 

Nuh. 

Police Under Trial 

38.  05 dated 14.09.2020 u/s 7 PC Act 

PS, ACB, Faridabad 

HC Ishlam, No. 

398/FBD, PS Kheri 

Pulli, Faridabad. 

Police Under Trial 

39.  07 dated 14.09.2020 U/s 7,13 PC 

Act PS ACB Rohtak 

Parveen, JE O/o DTP 

Jhajjar  

Revenue Under 

Investigation 

40.  05 dated 15.09.2020 U/S 7 PC Act 

PS, ACB, Hisar. 

Om Parkash, Clerk, 

Haryana Roadways, 

Sirsa 

Transport Under Trial 

41.  06 dated 15.09.2020 U/S 7 PC Act 

PS, ACB, Hisar. 

Prithivi Singh, Clerk 

Haryana Roadways 

Sirsa 

Transport Under 

Investigation 

42.  08 dated 22.09.2020 U/s 7,13 PC 

Act PS ACB Rohtak 

I. Jaibhagwan, 

Depot Holder, 

Village Titoli, 

District Rohtak on 

behalf of  

II. Ravikant, 

Inspector, O/o 

DFSC, Rohtak. 

Food, Civil 

Supplies & 

Consumer 

Affairs 

Under Trial 

43.  09 dated 29.09.2020 u/s 409,420, 

466,467,468,471,120b IPC &13(1) 

d,13(2)PC ACT 1988 PS, ACB, 

PANCHKULA 

Dr. Narender Sharma 

S/O Rampool Singh 

H.No.27 R/O Matlora 

Distt Panipat  

Urdu Academy Under Trial 

44.  06 dated 07.10.2020 u/s 7 PC Act 

PS, ACB, Faridabad 

EHC Maan Singh, No. 

408/PWL, Police Post 

Alawalpur, District 

Palwal 

Police Under Trial 



45.  07 dated 04.11.2020 u/s 7 PC Act 

PS, ACB, Faridabad 

I. EASI Mohm. Iqbal, 

No. 330/PWL 

II. HC Dharmender, 

No. 431/PWL, PS 

Mundkati, District 

Palwal 

Police Under Trial 

46.  09 dated 09.11.2020 U/s 506 IPC 

7,13 PC Act, PS, ACB, Rohtak 

Kuldeep, Forest 

Guard, Dhighal, Distt. 

Jhajjar 

Forest Under Trial 

47.  07 dated 11.11.2020 U/S 7 PC Act, 

PS, ACB, Hisar 

Sanjeev Kumar 

Batra, Assistant 

Secretary, HSAMB, 

Mandi Adampur, 

District Hisar 

HSAMB Accused 

Death and 

Proceeding 

Droped on 

04.11.2022 

48.  02 dated. 12.11.2020 U/s 7,13 PC 

Act, PS, ACB, Gurugram. 

I. Khurshid Kumar, 

VLDA, Village 

Jourasi, Tehsil 

Tauru, District Nuh. 

II. Tarun Kumar S/o 

Sh. Puran Lal R/o 

Village Pella, PS 

Nuh, District Nuh. 

(Insurance Agent 

of New India 

Insurance 

Company Ltd.) 

Animal 

Husbandry & 

Dairying 

Under Trial 

49.  08 dated 18.11.2020 u/s 7 PC Act, 

PS/SVB/KNL 

Paramjit, Chakbandi 

Patwari, District 

Karnal. 

Land 

Consolidation 

& Records 

Under Trial 

50.  10 dated 19.11.2020 U/s 7,13 PC 

act, PS ACB Rohtak 

I. Alokpath, 

Estate Officer, 

Waqf Board, 

Rohtak. 

II. Naseer, Rent 

Collector Waqf 

Board, Rohtak. 

Waqf Board Under Trial 

51.  08 dated,20.11.2020 U/s 406,409, 

418,420,467, 468, 471, 120B IPC & 

13(1) D, 13(2) PC Act, PS, ACB, 

Hisar. 

1. Ananad Kumar, 

Executive 

Engineer 

Haryana State 

Agriculture 

Marketing Board, 

Hisar 

2. P.K. Sachdeva, 

Sub Division 

Executive 

Haryana State 

Agriculture 

Marketing 

Board 

Cancelled  

24.05.2022 



Engineer 

Haryana State 

Agriculture 

Marketing Board, 

Hisar 

3. Vinod kumar, 

Junior Engineer 

Haryana State 

Agriculture 

Marketing Board, 

Hisar. 

52.  11 dated 25.11.2020 U/s 7,13 PC 

Act PS ACB Rohtak 

Manmeet Singh, 

Halqa Patwari 

Meham, Rohtak 

Revenue Under Trial 

53.  05 dated 02.12.2020 u/s 7 PC Act 

PS, ACB, Ambala 

Manjeet Singh, 

Patwari, Halqa 

Pyoda, Tehsil & 

District Kaithal. 

Revenue Under Trial 

54.  10 dated 03.12.2020 u/s 

13(2),13(1)E PC ACT PS, ACB, 

PANCHKULA 

Naresh Kumar 

Shyokand the then 

DRO 

Revenue Under 

Investigation 

55.  03 dated 04.12.2020 U/s 7 PC Act, 

PS, ACB, Gurugram. 

SI Mahender Singh, 

No. 1180/GGM, PS 

Sadar Tauru. District 

Nuh. 

Police Under Trial 

56.  11 dated 12.12.2020 u/s 7,13 PC 

ACT PS, ACB, PANCHKULA 

Anil Kumar Nain, 

Chief Sanitary 

Inspector, Market 

Committee, 

Yamunanagar and 

Deepak Kumar 

(private person). 

Urban Local 

Bodies 

Under Trial 

57.  12 dated 21.12.2020 u/s 7 PC ACT 

PS, ACB, PANCHKULA 

1. HC Brijpal, No. 

1475, Home 

Guard Company, 

Radaur, 

Yamunanagar 

2. SI Anil Rana 

Incharge Thana 

Gandhi Nagar 

Yamunanagar 

3. SI Shamsher Rana 

Chowki Incharge 

Hamida, 

Yamunanagar 

Home Guard Under 

Investigation 



58.  09 dated 24.12.2020 u/s 7 PC Act, 

PS/SVB/KNL 

1. Jagdish Chandra 

Agriculture 

Department 

Karnal. 

2. Kulbir Agriculture 

Department 

Karnal 

Agriculture Under Trial 

59.  04 dated 28.12.2020 U/s 

384,342,365,364A, 

506,201,341,120B IPC and 7 PC 

Act, PS, ACB, Gurugram 

HC Amit Kumar, No. 

598/GGM, PS Kherki 

Daula 

Commissionerate, 

Gurugram. 

Police Acquited on 

05.12.2023 

60.  05 dated 30.12.2020 U/s 7 PC Act, 

PS, ACB, Gurugram 

I. Kanwal Singh, JE, 

II. Satpal, Lineman,  

III. Rohit, ALM, 

DHBVN, Pali 

Gothra, Rewari. 

Power Under Trial 

61.  01 dated 11.01.2021 u/s 7 PC Act 

PS, ACB, Faridabad 

L/HC Sushma, No. 

1698/FBD, Women 

Police Station, NIT, 

Faridabad. 

Police Under Trial 

62.  02 dated 12.01.2021 u/s 13(1) E PC 

Act, PS, ACB, Faridabad 

SI Rambir Dagar Police Cancellation 

report 

63.  01 dated 12.01.2021 u/s 13 (2) 13 

(1) bZ0 PC Act, PS/SVB/KNL 

Nihal Singh Patwari 

Office of Block 

Development and 

Panchayat Officer, 

Panchayat 

Department, Karnal 

Revenue Under 

Investigation 

64.  03 dated 14.01.2021 u/s 7 ,7A ,11, 

13(2) PC Act & 180 IPC, PS, ACB, 

Faridabad 

I. Dr. Navdeep 

Kumar Singhal, 

Senior Medical 

Officer, B.K. 

Hospital, 

Faridabad. 

II. Dr. Suresh Pashi, 

Pashi Hospital, 22 

Feet Road, SGM 

Nagar, 

Faridabad. 

Health Services Under Trial 

65.  01 dated 21.01.2021 u/s 13(2), 

13(1)E PC Act PS, ACB, Ambala 

Zile Singh, Assistant 

O/o RTA Ambala  

Transport Under 

Investigation 

66.  02 dated 09.02.2021 u/s 7, 13 PC 

Act PS, ACB, Ambala 

Rajendra Pal, 

Additional Project 

Officer, O/o 

Additional Deputy 

Revenue Under Trial 



Commissioner 

Ambala 

67.  02 dated 10.02.2021 u/s 7 PC Act, 

PS/SVB/KNL 

Suresh Kumar, Peon 

(DC rate) O/o Nagar 

Prishad, Jind. 

Urban Local 

Bodies 

Under Trial 

68.  01 dated 10.02.2021 U/s 7, 13 PC 

Act PS ACB Rohtak 

SI Naresh Kumar, Belt 

No. 73/SPT, posted at 

PS Kharkhoda, Dist. 

SPT 

Police Under Trial 

69.  04 dated 19.02.2021 u/s 7 PC Act, 

PS, ACB, Faridabad 

Narender Singh Clerk 

(Out Source) 

Advertisement 

Branch, NIT Zone, 

Municipal 

Corporation, 

Faridabad. 

Urban Local 

Bodies 

Under Trial 

70.  01 dated 19.02.2021 U/S 7 PC Act, 

PS, ACB, Hisar. 

Ramniwas, Central 

Workshop as Clerk, 

Haryana Roadways, 

Hisar. 

Transport Under Trial 

71.  01 dated 22.02.2021 U/s 7 PC Act, 

PS, ACB, Gurugram. 

I. Dr. Yogender 

Singh, 

Government 

Veterinary 

Hospital, Firozpur 

Jhirka, District Nuh. 

II. Mangat Ram, 

Sweeper 

Government 

Veterinary 

Hospital, Firozpur 

Jhirka, District Nuh. 

Animal 

Husbandry & 

Dairying 

Under Trial 

72.  02 dated 23.02.2021 U/s 175,201, 

204,420,467,468,471,120B and 

13(1)D PC Act, PS, ACB, Gurugram 

1. Rajesh Kumar 

Arya, DFO, 

Gurugram. 

2. Maksud S/o 

Ushman, Forest 

Guard, R/o Rithoj, 

Gurugram 

Forest Under 

Investigation 

73.  05 dated 15.03.2021 u/s 384,120B 

IPC & 7 PC Act, PS, ACB, 

Faridabad 

L/ASI Suman, No. 

2792/FBD, Incharge 

Women Police 

Station, Ballabhgarh, 

Faridabad. 

Police Under Trial 

74.  03 dated 17.03.2021 u/s 7, 13 PC 

Act, PS/SVB/KNL 

Parveen Kumar, 

Accountant, Nagar 

Urban Local 

Bodies 

Under Trial 



Palika, Indri, District 

Karnal. 

75.  06 dated 18.03.2021 u/s 7 PC Act, 

PS, ACB, Faridabad 

Manoj Kaushik, LDC, 

DHBVN, Tilpat Padla, 

District Faridabad. 

Power Under Trial 

76.  02 dated 24.03.2021 U/S 7 PC Act 

PS, ACB, Hisar. 

Subhash Chander, 

Patwari, Halqa 

Dingsara District 

Fatehabad. 

Revenue Under Trial 

77.  02 dated 25.03.2021 u/s 7,13 PC 

ACT PS, ACB, PANCHKULA 

Dharmender Singh, 

Sub Divisional 

Officer, PWD (B&R) 

Nirman Sadan, 

Sector 33, 

Chandigarh. 

PWD (B&R) Under Trial 

78.  03 dated 31.03.2021 u/s 7 PC Act 

PS, ACB, Ambala. 

I. Ashok Kumar, 

Patwari, Patwar 

Bhawan, Kaithal. 

II. Kiranpal, Assistant 

Patwari S/o 

Birbhan R/o # 

206/4, Mahadev 

Colony, Kaithal. 

Revenue Under Trial 

79.  02 dated 01.04.2021 U/s 7, 13 PC 

Act PS ACB Rohtak 

Satyawan, SEPO O/o 

BDPO, Beri District 

Jhajjar. 

Development 

& Panchayats 

Under Trial 

80.  03 dated 27.04.2021 U/S 7 PC Act 

PS, ACB, Hisar. 

HC Rajbir Singh, PS, 

Nathusari Chopta, 

District Sirsa. 

Police Under Trial 

81.  04 dated 04.05.2021 u/s 7 PC Act 

PS, ACB, Ambala  

I. Suresh Kumar S/o 

Sh. Jagir Singh 

R/o Ashok 

Garden Colony, 

Kaithal. 

II. Shiva Kashyap 

S/o Suresh Kumar 

R/o Ashok 

Garden Colony, 

Kaithal.  

III. Ms. Seema 

Kashyap, the 

then Chairman, 

Municipal 

Council, Kaithal. 

Urban Local 

bodies 

Under Trial 

82.  05 dated 06.05.2021 u/s 7 PC Act 

PS, ACB, Ambala 

Manjit, Patwari 

Halqa Karora & 

Revenue Under Trial 



Kukkarkunda, Tehsil 

Pundri, District 

Kaithal. 

83.  04 dated 31.05.2021 u/s 7 PC Act, 

PS/SVB/KNL 

Sudhir, Chief Sanitary 

Inspector, Nagar 

Nigam, Panipat. 

Urban Local 

bodies 

Under Trial 

84.  05 dated 01.06.2021 u/s 13(1)b, 7 

PC Act, PS/SVB/KNL 

Subhash Patwari 

Tehsil Uchana District 

Jind. Revenue 

Department Jind 

Revenue Under 

Investigation 

85.  03 dated 10.06.2021 U/s 7 PC Act. 

& 66,66(c) IT Act. 466,467 IPC, PS, 

ACB, Gurugram. 

Vikas Kumar, Clerk, 

O/o Block 

Development and 

Panchayat Officer, 

Narnual 

Development 

and 

Panchayats 

Under Trial 

86.  04 dated 14.06.2021 U/s 409,420, 

467,468,471 IPC and 13(1) C & 

13(2) PC Act, PS, AVB, Gurugram 

1. Sher Singh, 

Incharge, 

Workshop, 

Rewari 

2. Mahender 

Singh, Incharge, 

Transport, 

Rewari 

3. Hardwari Lal, 

Accountant 

4. Ravinder Dingra, 

Accountant 

5. Babulal, Bhawan 

Clerk 

Transport Under 

Investigation 

87.  07 dated 17.06.2021 u/s 7 PC Act, 

PS, ACB, Faridabad 

HC Pawan Kumar Police Under Trial 

88.  04 date 18.06.2021 U/S 7,13 PC 

Act, PS, ACB, Hisar 

ASI Iqbal Singh, 

Police Station Siwani, 

District Bhiwani. 

Police Acquitted 

17.02.2023 

89.  06 dated 24.06.2021 u/s 7 PC Act 

PS, ACB, Ambala 

Lalit Kumar, Halka 

Patwari, Village 

Gadhauli, District 

Ambala. 

Revenue Under Trial 

90.  05 dated 29.06.2021 U/S 384,389 

IPC and 7 PC Act, PS, ACB, Hisar. 

Sub Inspector 

Vijender Kumar No. 

20/ H, State Crime 

Branch, Hisar.  

Police Under Trial 

91.  06 dated 05.07.2021 U/S 7 PC Act 

& 384,389 IPC, PS, ACB, Hisar 

SI Ajay Kumar, No. 

173/H, Incharge CIA, 

Dabwali, District 

Sirsa. 

Police Under Trial 



92.  07 dated 05.07.2021 U/S 7 PC Act, 

PS, ACB, Hisar. 

ASI Jeet Ram, No. 

809/Jind, PS Bhattu 

Kalan, District 

Fatehabad. 

Police Under Trial 

93.  06 dated 10.07.2021 u/s 7, 7 PC Act 

& 419, 1207B IPC, PS/SVB/KNL 

Rohtash, Sweeper-

cum-Chowkidar, 

District Welfare 

Department, Karnal. 

Social Justice 

& 

Empowerment 

Under Trial 

94.  08 dated 17.07.2021 u/s 13(2) rw 

13(1)E PC Act, PS, ACB, Faridabad 

Mahinder Kaushik, 

ADA, HUDA 

Prosecution Cancellation 

report 

95.  09 dated 17.07.2021 u/s 13(2) rw 

13(1)E PC Act, PS, ACB, Faridabad 

Jaibhgawan Sharma 

Superintendent 

HUDA 

HSVP Cancellation 

report 

96.  08 dated 06.08.2021 U/S 120-B 

IPC, 7,7A PC Act, PS, ACB, Hisar. 

Ram Pal, Peon 

(Contract basis) O/o 

Drug Controller 

Officer, Hisar on 

behalf of Suresh 

Chaudhary, Drug 

Controller Officer, 

Hisar. 

Food & Drug 

Administration 

Under Trial 

97.  07 dated 09.08.2021 u/s 7 PC Act, 

PS/SVB/KNL 

EHC/C-1 Manoj 

Kumar, Police Post 

Sector 4, Karnal. 

Police Cancellation 

report 

accepted 

on 

02.12.2022 

98.  05 dated 09.08.2021 u/s 13(2) R/w 

13(1)e PC Act, PS, ACB, 

Gurugram 

Umed Singh, 

Draftsman (Retd.), 

Housing Board, 

Haryana 

Housing Board Under Trial 

99.  08 dated 10.08.2021 u/s 7, 7, PC 

Act, PS/SVB/KNL 

1. Salma Rani, 

Halqa Patwari, 

Bhusli, District 

Karnal. 

2. Satbir Singh S/o 

Sh. Jai Narayan, 

R/o Village 

Badota, District 

Karnal. 

3. Rammehar, 

Kanungo, Halqa 

Badagaon, 

District Karnal. 

Revenue Under Trial 

100.  09 dated 12.08.2021 u/s 7 PC Act, 

PS/SVB/KNL 

Hans Raj, Chowkidar, 

Haryana Backward 

Classes and 

Scheduled 

Caste & 

Backward 

Under Trial 



Economically 

Weaker Welfare 

Department, 

Panipat. 

Classes 

Welfare 

101.  07 dated 18.08.2021 u/s 7 PC Act 

PS, ACB, Ambala  

Narender Sharma, 

Supervisor (Contract 

basis), Oxygen Plant, 

Civil Hospital, 

Ambala.  

Health Services Under Trial 

102.  10 dated 19.08.2021 u/s 7 PC Act, 

PS, ACB, Faridabad 

Smt. Lajwanti, Estate 

Manager, Housing 

Board, Sector 23, 

Faridabad. 

Housing Board Under Trial 

103.  03 dated 31.08.2021 U/s 7, 13 PC 

Act PS ACB Rohtak 

Rahul Ahlawat, JE, 

O/o Block 

Development & 

Panchayat Officer, 

Sonipat. 

Development 

& Panchayat 

Under Trial 

104.  06 dated 06.09.2021 U/s 7,13(1)B 

r/w 13(2) PC Act, PS, ACB, 

Gurugram 

Ramesh Kumar, 

Principal, Govt. 

Senior Secondary 

School, Subhakheri, 

Tauru, District 

Mewat. 

Education Under Trial 

105.  07 dated 13.09.2021 U/s 7 PC Act, 

PS, ACB, Gurugram. 

HC Jai Singh, No. 

185/MWT, PS Tauru, 

Distt. Nuh 

Police Under 

Investigation 

106.  08 dated 17.09.2021 U/s 7 PC Act, 

PS, ACB, Gurugram 

Baljeet, Vehicle 

Registration Clerk, 

O/o SDM, Narnaul. 

Revenue Under Trial 

107.  08 dated 21.09.2021 u/s 7 PC Act 

PS, ACB, Ambala  

Pawan Kumar, Ward 

Servant (Outsourcing 

Policy), Civil Hospital, 

Kurukshetra. 

Health Services Under Trial 

108.  11 dated 23.09.2021 u/s 7 PC Act, 

PS, ACB, Faridabad 

1. Megh Shayam, 

Lineman, City 

Sub Division, 

DHBVN, Palwal. 

2. Mukhtiyar, 

Lineman, City 

Sub Division, 

DHBVN, Palwal. 

Power Under Trial 

109.  10 dated 22.09.2021 u/s 13(1) 

13(2), PC Act, PS/SVB/KNL 

Narendra Kumar 

Clerk Office Sub 

Divisional Engineer 

Electricity Board 

Power Under Trial 



Israna District 

Panipat. 

110.  09 dated 24.09.2021 u/s 7 PC Act 

PS, ACB, Ambala 

Jaipal, AFM, Bijli 

Board, Shahbad 

Markanda, District 

Kurukshetra. 

Power Under Trial 

111.  09 dated 30.09.2021 U/s 7 PC Act, 

PS, ACB, Gurugram. 

Dalbir Singh Batti, 

Senior Manager 

(Engineering), 

HSIIDC, Manesar, 

Gurugram. 

HSIIDC Under Trial 

112.  09 dated 06.10.2021 U/S 7 PC Act, 

PS, ACB, Hisar. 

Manoj Kumar, Gram 

Sachiv, BDPO Office, 

Bhiwani 

Development 

& Panchayats 

Under 

Investigation 

113.  10 dated 14.10.2021 U/s 7 PC Act, 

PS, ACB, Gurugram. 

Ravinder, ALM, 

DHBVN (on contract 

basis), Sector-49, 

Gurugram. 

Power Under Trial 

114.  11 dated 14.10.2021 U/s 7 PC Act, 

PS, ACB, Gurugram. 

Kuldeep Sharma, 

GST Inspector, Sales 

Tax Deptt. Narnaul, 

Distt. Mahendergarh 

Excise and 

Taxation 

Under Trial 

115.  12 dated 25.10.2021 U/s 7 PC Act, 

PS, ACB, Gurugram. 

1 Ishwar Singh, JE, 

PWD (B&R), 

Pataudi, District 

Gurugram. 

2 Azad Singh, SDC 

PWD (B&R), 

Pataudi, District 

Gurugram. 

PWD (B&R) Under Trial 

116.  12 dated 26.10.2021 u/s 7 PC Act, 

PS, ACB, Faridabad 

1. Gajinder, Motor 

License Clerk, 

O/o SDM, 

Palwal. 

2. Kuldeep, 

Registry Clerk, 

O/o SDM, 

Palwal. 

Revenue Under Trial 

117.  13 dated 26.10.2021 U/s 7,13(1) b 

R/w 13(2) PC Act, PS, ACB, 

Gurugram 

SI Narender Kumar, 

No. 125/GGM. PS 

Sushant Lok, 

Gurugram 

Police Under Trial 

118.  14 dated 28.10.2021 U/s 7 PC Act, 

PS, ACB, Gurugram. 

ASI Dharmender, PS 

Rozka Meo, Distt. 

Nuh 

Police Under 

Investigation 



119.  15 dated 12.11.2021 U/s 7 PC Act, 

PS, ACB, Gurugram. 

Pardeep Kumar, 

Data Entry Operator 

(on outsource), O/o 

Excise & Taxation 

Officer, Gurugram. 

Excise & 

Taxation 

Under Trial 

120.  4 dated 17.11.2021 u/s 7A,7 PC 

ACT PS, ACB, PANCHKULA 

Anil Nagar, HCS. HPSC Under Trial 

121.  10 dated 18.11.2021 U/S 7 PC Act, 

PS, ACB, Hisar. 

Dr. Inderjeet, PHC 

HSVP, Sirsa. 

Health Services Under Trial 

122.  04 dated 22.11.2021 U/s   7, 13 PC 

Act PS ACB Rohtak 

SI Sanjay Kumar, No. 

117 Posted GRP 

Bhadurgarh 

Police Under 

Investigation 

123.  11 dated 25.11.2021 u/s 7 PC Act, 

PS/SVB/KNL 

Naresh Kumar, Halqa 

Patwari Dhanora 

Jagir additional 

charge Halqa 

Patwari Badarpur, 

Tehsil Indri, District 

Karnal. 

Revenue Under Trial 

124.  12 dated 01.12.2021 u/s 7 PC Act, 

PS/SVB/KNL 

Deepak Joshi, Head 

Accountant, Mining 

Department, 

Panipat.  

Mining & 

Geology 

Under Trial 

125.  11 dated 06.12.2021 U/S 7 PC Act, 

PS, ACB, Hisar. 

Lal Bahadur, Halqa 

Patwari Bhuna 

District Fatehabad. 

Revenue Under Trial 

126.  10 dated 08.12.2021 u/s 7 PC Act 

PS, ACB, Ambala  

i) Anish Kumar, 

Labor 

Contractor, 

Barara District 

Ambala. 

ii) Vinod Kumar 

Dubey, Inspector, 

Food, civil 

supplies & 

consumer affairs, 

Barara District 

Ambala. 

Food, Civil 

Supplies & 

Consumer 

Affairs 

Under Trial 

127.  17 dated 09.12.2021 U/s 7 PC Act, 

PS, AC B, Gurugram 

1. Anil Kumar, Jail 

Superintendent, 

Rewari additional 

charge, Nasibpur 

Jail, District 

Narnaul. 

2. Kuldeep Hooda, 

Jail Dy. 

Superintendent, 

Nasibpur, District 

Narnaul. 

Prisons Under Trial 



3. Warder Rajan, 

Nasibpur Jail, 

District Narnaul.  

4. Warder Vivek, 

Nasibpur Jail, 

District Narnaul. 

5. Warder Gaje 

Singh, Nasibpur 

Jail, District 

Narnaul. 

128.  06 dated 09.12.2021 U/s 7, 13 PC 

Act PS ACB Rohtak 

Piyush, Inspector, 

GST Office, Murthal, 

District Sonipat. 

Excise and 

Taxation 

Under Trial 

129.  11 dated 17.12.2021 u/s 7 PC Act 

PS, ACB, Ambala 

1. Sh. Amrinder Singh 

Manais, HCS, the 

then RTO, Ambala 

now SDO (Civil), 

Kaithal  

2. Gurpreet Singh S/o 

Kuljeet Singh R/o 

#2739, Block-1, 

Hari Palace Road, 

Ambala City, 

mediator of RTA 

Staff, Ambala. 

3. Jaspal Singh S/o 

Sh. Karnail Singh 

R/o # 105A, Near 

Gurudwara, Guru 

Nank Nagar, 

Ambala City 

(mediator of RTA 

Staff, Ambala) 

Transport Under Trial 

130.  14 dated 20.12.2021 u/s 13(1) PC 

Act, PS, ACB, Faridabad 

Jeetram, Assistant 

Engineer, MC, 

Faridbad. 

Urban Local 

Bodies 

Under Trial 

131.  12 dated 21.12.2021 U/S 7 PC Act 

PS, ACB, Hisar. 

Navneet, Clerk-cum-

Reader Tehsildar, 

Hisar. 

Revenue Under Trial 

132.  13 dated 24.12.2021 U/S 166,197, 

198,120 B,204,418, 466 IPC & 7 

(Explanation -2), 13(1) (a) r/w 

13(2) PC Act PS, ACB, Hisar. 

1. Bharat Bhushan, 

SDO(C) Ratia, 

District 

Fatehabad 

2. Sh. Bhajan Lal, 

Naib Tehsildar, 

Ratia, District 

Fatehabad 

3. Sh. Madan Lal, 

Patwari Tehsil 

Ratia District 

Fatehabad and 

others 

Revenue Under Trial 



133.  14 dated 28.12.2021 U/S 409, 

420,467,468,471,120 B IPC & 

13(1)C, 13(2) PC Act PS, ACB, 

Hisar. 

Rajkumar, Gram 

Sachiv 

Hanumangrah 

Rajesthan and others 

Development 

& Panchcyat 

Under 

Investigation 

134.  13 dated 29.12.2021 u/s 7 PC Act, 

PS/SVB/KNL 

Smt. Jyoti, Registry 

Clerk, Tehsil and 

District Jind. 

Revenue 

 

Under Trial 

135.  01 dated 12.01.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Raja Ram Nain, 

Deputy Excise & 

Taxation 

Commissioner, 

Bahadurgarh, District 

Jhajjar. 

Excise & 

Taxation 

Under Trial 

136.  02 dated 13.01.2022 U/s 120V, 34, 

406, 409, 420 IPC 7, 13 PC Act, PS, 

ACB, Rohtak. 

1. Dharambir 

Dahiya, Chief 

Engineer (Retd.) 

PWD (B&R), 

Rewari at 

present R/o #26, 

Sector 1, Rohtak. 

2. Sidhant Dahiya 

S/o Dharambir 

Dahiya R/o # 26, 

Sector 1, Rohtak. 

PWD B&R Under 

Investigation 

137.  01 dated 14.01.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

1. Ajay Kumar, Naib 

Tehsildar, 

Mahendergarh. 

2. Sombir Singh, 

Registry Clerk, 

Tehsil 

Mahendergarh. 

Revenue Under Trial 

138.  01 dated 24.01.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

i) Baljit, Patwari, 

Village Dhauj, 

Tehsil Badkhal, 

District 

Faridabad. 

ii) Ishwar, (Assistant 

of Patwari) S/o 

Sh. Jaipal Singh 

R/o Village 

Sagarpur, Tehsil 

Ballabgarh, 

District 

Faridabad. 

Revenue Under Trial 

139.  03 dated 25.01.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

i) Lalit, Guard, 

Mining & 

Geology 

department, 

Sonipat. 

ii) Ashok Kumar, 

Mining Officer, 

Mining & 

Geology 

Under Trial 



Mining & 

Geology 

Department, 

Sonipat. 

140.  01 dated 27.01.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Amit Kumar, JE, Bijli 

Board, Nissing, 

District Karnal. 

Power Under Trial 

141.  02 dated 28.01.2022 u/s7 & 13 PC 

Act, PS/SVB/KNL 

Mahavir Sharma, 

District Horticulture 

Officer, Panipat. 

Horticulture Under Trial 

142.  02 dated 01.02.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

Hariom, ALM, 

DHBVN, Sub Division 

Urban, Palwal. 

Power Under Trial 

143.  03 dated 01.02.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

SI Jai Chand, No. 

1904/FBD, Police 

Station Central, 

Faridabad. 

Police Under Trial 

144.  01 dated 02.02.2022 u/s 7 PC Act 

PS, ACB, Ambala 

Inspector Jaiveer, 

SHO, Police Station 

Cheeka, District 

Kaithal. 

Police Under 

Investigation 

145.  03 dated 03.02.2022 u/s 7, 13 PC 

Act, PS/SVB/KNL 

Shri Bhagwan, Najar, 

Haryana Roadways, 

Jind. 

Transport Under Trial 

146.  04 dated 08.02.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

Maan Singh, 

Lineman/CA, 

DHBVN, Sub Division 

Village Chhainsa, 

District Faridabad. 

Power Under Trial 

147.  05 dated 08.02.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

ASI Mahesh, Police 

Station Sadar, Nuh, 

District Mewat. 

Police Under 

Investigation 

148.  06 dated 15.02.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

i. Ravi Sharma, 

Superintending 

Engineer, 

Municipal 

Corporation, 

Faridabad. 

ii. Ravi Shankar, 

Accountant, 

Municipal 

Corporation, 

Faridabad. 

Urban Local 

Bodies 

Under Trial 

149.  02 dated 17.02.2022 U/s 7 PC Act, 

PS, ACB, Gurugram. 

Anshu Prashar, 

Surveyor for 

Municipal 

Corporation, 

Gurugram through 

Urban Local 

Bodies 

Under Trial 



M/s Yashi Consulting 

Service Pvt. Ltd. 

150.  07 dated 17.02.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

Ujender Singh, 

Branch Manager, 

Central Cooperative 

Bank, Village Bata 

District Palwal. 

Cooperation Under Trial 

151.  01 dated 24.02.2022 u/s 13(2) 

13(1)e PC ACT PS ACB, 

PANCHKULA 

Ranjeet Singh Clerk 

(Retd.) O/o SDO 

Civil, Radaur, 

Yamunanagar 

Revenue Under 

Investigation 

152.  08 dated 28.02.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

Rajbir Singh, 

Inspector, Weight & 

Measurement 

Section, Department 

of Food & Supplies, 

Faridabad. 

Food, Civil 

Supplies & 

Consumer 

Affairs 

Under Trial 

153.  02 dated 03.03.2022 u/s 7 PC Act 

PS, ACB, Ambala  

Sukhbir, Clerk, District 

Industrial Centre, 

Ambala.  

Industry & 

Commerce 

Under Trial 

154.  03 dated 04.03.2022 u/s 7 PC Act 

PS, ACB, Ambala 

i) Chand Ram J.E. 

O/o SDO, UHBVN, 

Babain, 

Kurukshetra. 

ii) Davinder 

Lineman, O/o 

SDO, UHBVN, 

Babain, 

Kurukshetra. 

Power Under Trial 

155.  09 dated 04.03.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

Manjeet, Clerk, Food 

& Drugs 

Administration 

Department, 

Faridabad. 

Food & Drugs 

Administration 

Under 

Investigation 

156.  2 dated 07.03.2022 u/s 7 PC ACT 

PS ACB, PANCHKULA 

ASI Anil Kumar, No. 

80/YNR, P.S. Buria, 

Yamunanagar. 

Police Under Trial 

157.  03 dated 07.03.2022 u/s 7 PC Act, 

PS, ACB, Gurugram 

ESI Devender, No. 

16/RWR, PS Ateli, 

District Narnaul. 

Police Under Trial 

158.  10 dated 08.03.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

Chaman Lal, Building 

Inspector, Municipal 

Council, Palwal. 

Urban Local 

Bodies 

Under Trial 

159.  04 dated 08.03.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

1. SI Narender, 

Police Station 

Bilaspur, District 

Gurugram. 

2. HC Azad Singh, 

Police Station 

Bilaspur, District 

Gurugram 

Police Under 

Investigation 



160.  01 dated 10.03.2022 U/S 7 PC Act, 

PS, ACB, Hisar. 

Shamsher Singh, 

DSO, PHED, 

Fatehabad 

Public Health 

Engineering 

Under Trial 

161.  04 dated 11.03.2022 u/s 7, 7, 

13(1)b 13(2) PC Act, & 190, 420, 

467, 468, 471, 120-B IPC, 

PS/SVB/KNL 

i) Vikram, District 

Town Planner, 

Karnal  

ii) Balbir, Driver, of 

District Town 

Planner, Karnal. 

iii) Rajbaksh, 

Tehsildar, Karnal. 

Town and 

Country 

Planning 

Under Trial 

162.  04 dated 11.03.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Lady HC Poonam, 

No. 1176/JJR PS City, 

Bahadurgarh, District 

Jhajjar. 

Police Under Trial 

163.  05 dated 11.03.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

i) Cont. Neeraj No. 

292/JJR, PP 

Sector-9, 

Bahadurgarh, 

District Jhajjar. 

ii) HC Sonu No. 

1002/JJR PP 

Sector 9, 

Bahadurgarh, 

District Jhajjar. 

Police Under 

Investigation 

164.  04 dated 14.03.2022 u/s 7 PC Act 

PS, ACB, Ambala 

Anuj Sharma Patwari  Revenue Under 

Investigation 

165.  06 dated 16.03.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

ASI Bijender No. 

819/SPT, PS Sector 23, 

Sonipat. 

Police Under Trial 

166.  05 dated 22.03.2022 u/s 7, 13 PC 

Act, PS/SVB/KNL 

Jaibir, Pharmacist, 

District Jail, Jind. 

Prisons Under Trial 

167.  07 dated 22.03.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Vinay Kumar, 

Executive Engineer 

Division HSVP, 

Horticulture 

Department, Rohtak. 

Horticulture Under Trial 

168.  11 dated 24.03.2022 u/s 166, 167, 

201, 218, 120B, IPC 13(1) r/w 13(2) 

PC Act, PS, ACB, Faridabad 

1. Satbir Singh  

2. Sher Singh  

3. Prem Raj  

4. Pankaj Kumar  

5. Pardeep Kumar  

6. Tashlim MCF 

Faridabad 

Urabn Local 

Bodies 

Under 

Investigation 

169.  06 dated 25.03.2022 u/s 7, 13, PC 

Act, PS/SVB/KNL 

Nitin, Patwari, office 

of District Revenue 

Officer, Jind 

Revenue Under Trial 

170.  07 dated 28.03.2022 u/s 7, 13 PC 

Act, PS/SVB/KNL 

Ranjit Singh Patwari, 

Tehsil Indri District 

Karnal 

Revenue Under Trial 

171.  08 dated 28.03.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Smt. Nirmala, 

Transport Inspector, 

Transport Under Trial 



Bahadurgarh, District 

Jhajjar. 

172.  05 dated 29.03.2022 U/s 7A PC 

Act, PS, ACB, Gurugram 

1. Nand Lal, SDO, 

MC, Rewari. 

2. Sohan, ME, MC, 

Rewari. 

3. Abhey Singh, 

E.O., MC, 

Rewari. 

Urban Local 

Bodies 

Under 

Investigation 

173.  05 dated 30.03.2022 u/s 7 PC Act 

PS, ACB, Ambala  

I) SI Rishipal, PS 

Saha, District 

Ambala. 

II) ESI Kulvinder 

Singh, posted in 

CID, Ambala. 

Police Under Trial 

174.  02 dated 01.04.2022 U/S 7 PC Act 

PS ACB Hisar 

Raj Kamal, JE, Power 

Department, 

Narnaund, Tehsil 

Hansi, Distt Hisar 

Power Under Trial 

175.  08 dated 03.04.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

ESI Parmod Kumar, 

No. 150/GGM 

Police Under Trial 

176.  03 date 05.04.2022 U/S 7 PC Act, 

PS, ACB, Hisar. 

Kirpal Singh Patwari 

Vill Lamba, Block 

Ratia District 

Fatehabad. 

Revenue Under Trial 

177.  03 dated 08.04.2022 u/s 7 PC ACT 

PS ACB, PANCHKULA 

Rajnikant S/o 

Ramesh Kumar R/o 

Damla Sub. Insp. 

Food Supply Dept. 

YNR 

Food, Civil 

Supplies & 

Consumer 

Affairs 

Under Trial 

178.  06 dated 11.04.2022 U/s 7,7A, 

13(1)B 13(2) PC Act, PS, ACB, 

Gurugram 

1. ASI Ram 

Chander, posted 

in Crime Branch, 

Manesar 

Gurugram. 

2. Const. Shakti 

Kumar No. 

1866/GGM, PS 

Kherki Dhaula, 

Gurugram. 

Police Under Trial 

179.  07 dated 11.04.2022 U/s 201,409 

IPC and 7 PC Act, PS, ACB, 

Gurugram 

Dr. Deepak 

Shekhawat, Medical 

Officer, Civil Hospital, 

Mahendergarh. 

Health Services Under 

Investigation 

180.  12 dated 13.04.2022 u/s 5(1) r/w 

5(2) PC Act, PS, ACB, Faridabad 

Chetram Patwari, 

Ballabhgarh, District 

Faridabad. 

Revenue Cancellation 

report 

181.  04 dated 18.04.2022 U/S 7,13(1)(B) 

PC Act, PS, ACB, Hisar 

Mohit Mudgil, SDO, 

Pollution Control 

Board, Bhiwani. 

Pollution 

Control Board 

Under Trial 

182.  13 dated 19.04.2022 u/s 166, 167, 

218, 420, 467,468, 471, 120B, IPC 

1. Tashlim  

2. Deepak Thapar  

Urban Local 

Bodies 

Under 

Investigation 



13(1)(c) r/w 13(1)D r/w 13(2) PC 

Act, PS, ACB, Faridabad 

3. Dalip Kumar  

4. Raman Sharma  

5. Daulat Ram 

Bhaskar  

6. Pankaj  

7. Pardeep 

183.  14 dated 19.04.2022 u/s 7, 7A PC 

Act, PS, ACB, Faridabad 

1. Shiv S/o Late Sh. 

Raj Kumar R/o # 

737, Raj Garden, 

Sector 19, 

Faridabad. 

(Private Person) 

on behalf of  

2. Smt. Babita, Area 

Patwari, Besalwa, 

Faridabad. 

Revenue Under Trial 

184.  05 Dated 20.04.2022 U/S 409 IPC & 

13(1)(a) PC Act PS ACB Hisar 

Madan Lal, The than 

Head Master 

Government 

Premary School, 

Village Barwala, 

Hisar 

Education Under 

Investigation 

185.  15 dated 21.04.2022 u/s 7, 7A PC 

Act, PS, ACB, Faridabad 

1. Tahir Hussain S/o 

Jakir Hussain, JE, 

DHBVN, Sec-58, 

Faridabad 

2. Ajay Kumar Singh 

S/o Baram Dev 

R/o # 552, 

Housing Board 

Colony, Sector-

55, Faridabad 

Power Under Trial 

186.  16 dated 21.04.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

1. SI Ved Prakash, 

I/C PP Parwatia 

Colony, PS Saran 

Faridabad. 

2. SPO Surender 

Kumar, PP 

Parwatia Colony, 

PS Saran 

Faridabad. 

Police Under Trial 

187.  09 dated 24.04.2022 U/s 7,13(1) B 

PC Act, PS, ACB, Gurugram 

Inspector Jagdish 

Gangaram 

Chaudhary (JG 

Chaudhary), PS 

Rajpipla, District 

Narmada, Gujrat.  

Police Under Trial 

188.  06 dated 29.04.2022 U/S 7 PC Act, 

PS, ACB, Hisar 

ASI Vikram, No. 

114/JJR, PS Sadar, 

Charkhi Dadri. 

Police Under Trial 

189.  08 dated 02.05.2022 u/s 120-B, 177, 

181, 417, 468, 471 IPC, PS/SVB/KNL 

1. Sushil Kumar Head 

Committee 

2. Prince 

Urban Local 

Bodies 

Under 

Investigation 



3. Satpal 

4. Krishna 

5. Suresh 

6. Satish 

7. Ajit 

190.  17 dated 06.05.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

Dalbir Singh, 

Assistant, District 

Social Welfare 

Department, 

Faridabad. 

Social Justice 

& 

Empowerment 

Under 

Investigation 

191.  10 dated 09.05.2022 U/s 7,7A &13 

PC Act, PS, ACB, Gurugram 

Smt. Sumitra 

Godara, Taxation 

Inspector, O/o DETC 

(Sales Tax), 

Gurugram.  

Excise & 

Taxation 

Under Trial 

192.  07 dated 12.05.2022 U/S 7 PC Act 

PS ACB HISAR 

Mahender Pal, 

District Attorney, 

Hisar. 

Prosecution Under 

Investigation 

193.  11 dated 14.05.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

Mukesh Kumar, LDC, 

DHBVN, Tauru, Nuh. 

Power Under Trial 

194.  12 dated 16.05.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

SI Naresh, No. 

524/RR, PS Sadar 

Mahendergarh. 

Police Under Trial 

195.  13 dated 16.05.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

SI Narender, No. 

433/RTK, PS Kanina, 

District 

Mahendergarh 

Police Under Trial 

196.  09 dated 18.05.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Jitender Kumar, 

Patwari, Tehsil 

Panipat. 

Revenue Under Trial 

197.  06 dated 25.05.2022 u/s 7 PC Act 

PS, ACB, Ambala 

SI Jaipal, Summon 

Staff, kaithal  

Police Under Trial 

198.  14 dated 26.05.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

Aadesh, posted at 

DHBVN, VPO Kanhai, 

District Gurugram. 

Power Under 

Investigation 

199.  15 dated 27.05.2022 U/s 7, 7A PC 

Act PS, ACB, Gurugram 

Ramdev, Patwari 

Village Shikrawa 

District Nuh. 

Revenue Under Trial 

200.  16 dated 30.05.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

Naveen Sharma, 

Halqa Patwari, 

Nangal Chaudhary, 

District 

Mahendergarh.  

Revenue Under Trial 

201.  17 dated 30.05.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

Smt. Meena Kumari, 

Protection Officer, 

Gurugram Court, 

Gurugram. 

Administration 

of Justice 

Under 

Investigation 

202.  08 dated 31.05.2022 U/S 120B IPC 

& 7 PC Act PS ACB Hisar. 

I. Ravi, Assistant, O/o 

Social Welfare 

Department, Sirsa. 

II. Dalip, Assistant, 

O/o Social Welfare 

Department, Sirsa. 

Social Justice 

& 

Empowerment 

Under Trial 



203.  09 dated 01.06.2022 U/S 384 IPC & 

7 PC Act, PS, ACB, Hisar. 

Madan Singh, Mandi 

Supervisor, Market 

Committee, 

Fatehabad. 

HSAMB Under Trial 

204.  10 dated 02.06.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Jasbir Kanoongo, 

Halqa Gatauli District 

Jind. 

Revenue Under Trial 

205.  09 dated 03.06.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

L/ASI Poonam, 

364/JJR, Women 

Police Station Jhajjar. 

Police Under Trial 

206.  07 dated 06.06.2022 u/s 7 PC Act 

PS, ACB, Ambala 

Anil, Private Munshi 

Halqa Kayasth, 

Kaithal on behalf of 

Hanbans Singh, 

Patwari Halqa Patti 

Seth Kayasth Kaithal. 

Revenue Under Trial 

207.  11 dated 06.06.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

HC Vinod, PS 

Safidon, District Jind. 

Police Under Trial 

208.  08 dated 07.06.2022 u/s 7 PC Act 

PS, ACB, Ambala 

L/HC Mahindro PS 

Civl line, Kaithal  

Police Under 

Investigation 

209.  12 dated 08.06.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Rajeev, Registry 

Clerk Tehsil Uchana, 

District Jind  

Revenue Under Trial 

210.  18 dated 09.06.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

Surender, Computer 

Operator (on DC 

Rate) Tehsil Narnaul. 

Revenue Under Trial 

211.  04 dated 09.06.2022 u/s 7 PC ACT 

PS ACB, PANCHKULA 

Virender Singh, 

Inspector, Excise & 

Taxation 

Department, 

Jagadhari, 

Yamunanagar. 

Excise & 

Taxation 

Under Trial 

212.  09 dated 10.06.2022 U/S 7PC Act 

PS, ACB, Ambala 

1. Paramjit Singh @ 

Pamma, 

Lineman, Siwan 

Kaithal (Private 

Person) 

2. Pawan, Mali, co-

accused. 

Power Under Trial 

213.  13 dated 10.06.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Naresh Kumar, Clerk, 

O/o Nagar Prishad, 

Jind. 

Urban Local 

Bodies 

Under Trial 

214.  19 dated 15.06.2022 u/s 7, 7A PC 

Act, PS, ACB, Faridabad 

1. Kapil Bhardwaj, 

JE, MC, 

Faridabad. 

2. Yogesh Kumar, 

Tube-well 

Helper, MC, 

Faridabad.  

Urban Local 

Bodies 

Under 

Investigation 

215.  21 dated 16.06.2022 u/s 166, 167, 

201, 218, 409,420, 467,468, 471, 

120B, IPC 13 r/w 7 PC Act, PS, ACB, 

Faridabad 

1. Satbir Singh  

2. Sher Singh  

3. Rajan Tewatia  

4. Deepak Kumar  

Urban Local 

Bodies 

Under 

Investigation 



5. Raman Sharma  

6. Daulatram 

Bhaskar  

7. Pankaj Kumar  

8. Pardeep Kumar  

9. Deepak Thapar 

MCF Faridabad 

216.  10 dated 16.06.2022 U/S 7PC Act 

PS, ACB, Ambala 

1. SI Jai Karan 

Incharge, PP 

Sector 7, 

Kurukshetra. 

2. L/ASI Kiran No. 

329/KKR, PS 

Women, 

Kurukshetra. 

Police Under Trial 

217.  14 dated 16.06.2022 u/s 7,7A,13 PC 

Act &120-B IPC PS/SVB/KNL 

1. Manish Lamba, 

SDO, UHBVN, 

Nissing, District 

Karnal. 

2. Pawan, JE, 

UHBVN, Nissing, 

District Karnal. 

3. Suraj, Lineman, 

UHBVN, Nissing, 

District Karnal. 

4. Ved, Driver 

(Private Person) 

Power Under Trial 

218.  10 dated 16.06.2022 U/S 

166,409,418,420,120 B IPC & 

12,13(2),13(1)(C),13(1)(D) PC Act, 

PS, ACB, Hisar. 

1. Hari Chand, The 

then Naib 

Tehsildar, Ratia, 

Fatehabad 

2. S.D. Khurana, 

The then XEN 

HSMITC 

Department 

Division-04, 

Fatehabad 

Revenue Under 

Investigation 

219.  10 dated 17.06.2022 U/s  7, 13  PC 

Act  PS ACB Rohtak 

Ravinder Hooda, 

Auction Recorder, 

Market Committee 

Meham, Rohtak 

Haryana State 

Agriculture 

Marketing 

Board 

Under 

Investigation 

220.  5 dated 18.06.2022 u/s 7 PC ACT PS 

ACB, PANCHKULA 

Pawan Kumar, 

Inspector, Food, Civil 

Supplies and 

consumer affairs 

Deptt. Grain Market, 

Partap Nagar, 

Chachhrauli Distt 

Yamuna Nagar 

Food, Civil 

Supplies & 

Consumer 

Affairs 

Under Trial 

221.  15 dated 21.06.2022 u/s 7,7A,13 PC 

Act, PS/SVB/KNL 

1. Rajendra Singh, 

Halqa Patwari, 

Jundla Distt 

Karnal 

Revenue Under Trial 



2. Rinku @ 

Harcharan Singh 

(Dalal) Vill 

Jundla Distt 

Karnal. 

222.  19 dated 27.06.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

L/ASI Saroj, PS Sadar 

Firozpur Jhirka, Nuh. 

Police Under Trial 

223.  11 dated 28.06.2022 U/S 120B,201, 

409,420,467,468,471 IPC & 13(1) 

(C), 13(1)(d) PC Act, PS, ACB, Hisar 

1. Sunil Kumar, EX 

Sarpanch Gram 

Panchayat 

Fatehabad, 

District Charkhi 

Dadri 

2. Surender Singh, 

The then Gram 

Sachiv, Charkhi 

Dadri 

Development 

& Panchayats 

Under 

Investigation 

224.  16 dated 28.06.2022 u/s 7,7A,13 PC 

Act, PS/SVB/KNL 

L/ASI Sarita, PS Sector 

32/33, Karnal. 

Police Under Trial 

225.  12 dated 29.06.2022 U/S 120B,406, 

418,467, 468,471 IPC & 13(1) (C), 

13(1)(d) PC Act PS ACB Hisar 

1. Padam Bansal, 

R/o 2/F Block 

Near Civil Hospit 

Sirsa 

2. Sant Sawrup, the 

then Excise & 

Taxation Officer, 

O/o DETC, Sirsa. 

Excise & 

Taxation 

Under Trial 

226.  13 dated 29.06.2022 U/S 120B,166, 

177,409,418,420 IPC & 13(1) (C), 

13(1)(d) PC Act, PS, ACB, Hisar 

1. Satbir Singh 

Jangu, SDM (C), 

Fatehabad. 

2. Jagdish 

Chnader, 

Patwari, 

Fatehabad and 

private persons. 

Revenue Under Trial 

227.  17 dated 01.07.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Sunil, Halqa Patwari, 

Kandela, District 

Jind. 

Revenue Under Trial 

228.  20 dated 04.07.2022 U/s 7, 7A PC 

Act, PS, ACB, Gurugram 

1. ASI Bijender, No. 

1071/GGM, PS 

Farukhnagar. 

2. Lal Chand S/o 

Daya Kishan R/o 

Village Khera 

Kharrampur, 

District 

Gurugram. 

Police Under Trial 

229.  15 dated. 06.07.2022 U/S 120-

B,409,420,467,468,471 IPC &, 

13(1)(C)(d) PC Act PS ACB Hisar 

Suresh Kumar, Ex. 

Sarpanch, Gram 

Panchayats Mohla, 

District Hisar. 

Development 

& Panchayats 

Under 

Investigation 



230.  18 dated 06.07.2022 u/s 7,13 PC 

Act & 120-B IPC, PS/SVB/KNL 

Rajender Soni, 

Executive Officer, 

M.C., Narwana, 

District Jind. 

Urban Local 

Bodies 

Under Trial 

231.  21 dated 07.07.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

HC Sunil, No. 

234/GGM, P.P. Gwal 

Pahari, PS DLF, Phase 

No. 1, Gurugram. 

Police Under Trial 

232.  16 dated 07.07.2022 U/S 409,418, 

IPC &, 13(1)(C)(d) PC Act PS ACB 

Hisar 

Kuldeep Singh, 

Patwari, Kauth 

Kalan, District 

Panipat. 

Revenue Under 

Investigation 

233.  22 dated 13.07.2022 u/s 120B, 406, 

420 IPC 13(1)©(d) r/w 13(1)(d) (II) 

PC Act, PS, ACB, Faridabad 

1. Shyam Singh, 

Sarpanch, Gram 

Bahin, Palwal  

2. Dinesh Kumar, 

Gram Sachiv, Bahin, 

Palwal 

Development 

& Panchayats 

Under 

Investigation 

234.  22 dated 13.07.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

SI Anil Kumar, PS 

Jatusana, District 

Rewari. 

Police Under Trial 

235.  11 dated 13.07.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Ved Parkash, 

Superintendent, O/o 

DC, Sonipat. 

Revenue Under 

Investigation 

236.  12 dated 14.07.2022 U/s 120B, 166, 

197, 198, 217 IPC 13(2), 13(1)(C) 

13D PC Act, PS, ACB, Rohtak 

1. Bhagwan, Naib 

Tehsildar (Retd.) 

R/o Meham 

Road, Gohana, 

Dist. Sonipat 

2. Ganesh Kumar, 

Registry Clerk 

O/o SDO(C), 

Bahadurgarh 

Dist. Jhajjar 

Revenue Under Trial 

237.  23 dated 15.07.2022 u/s 120B, 166, 

167, 201, 218, 409 IPC 13(2) r/w 

13(1)©(D) PC Act, PS, ACB, 

Faridabad 

1. Satbir Singh 2. Sher 

Singh 3. Preamraj 4. 

Pankaj 5. Pardeep 6. 

Tashlim MCF 

Faridabad 

Urbal Local 

Bodies 

Under 

Investigation 

238.  23 dated 16.07.2022 U/s 7, 7A PC 

Act, PS, ACB, Gurugram 

E/SI Satpal, PS City 

Mahendergarh.  

Police Under Trial 

239.  24 dated 18.07.2022 U/s 7, 7A PC 

Act PS, ACB, Gurugram 

1. Narender Kumar, 

Patwari, Halqa 

Bhajala, Tauru, 

Nuh. 

2. Dalip S/o Kalu 

Ram R/o Village 

Sundu Tehsil 

Tauru, Nuh. 

Revenue Under Trial 

240.  12 dated 19.07.2022 u/s 43, 46 IT 

Act 2000 & 409, 420, 201, 120B IPC 

1) Ganesh Gupta, 

the then 

Aayush Under 

Investigation 



& 13(2), 13(1)B PC Act PS, ACB, 

Ambala 

Computer 

Operator 

2) Devender 

Kumar, Clerk 

Aayush 

University, 

Kurukshetra 

241.  25 dated 19.07.2022 U/s 420, 120 

IPC & 13(1)d r/w 13(2) PC Act, PS, 

ACB, Gurugram. 

Rohtash Singh, 

Tehsildar, Narnaul. 

Revenue Under 

Investigation 

242.  19 dated 19.07.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

1. Anil Kumar, 

Incharge, 

Haryana Khadi 

Gram Udhyog 

Board, Panipat. 

2. Vinay Kumar, 

Computer 

Operator, 

Haryana Khadi 

Gram Udhyog 

Board, Panipat. 

Haryana Khadi 

& Village 

Industries 

Board 

Under Trial 

243.  13 dated 20.07.2022 u/s 166, 167, 

420, 466, 120B IPC & 13(2), 13(1)d 

PC Act, PS, ACB, Ambala 

1) R.P. Gupta, IAS, 

the then 

Commissioner 

2) Satbir Singh, the 

then SD 

3) Godu Ram, the 

then Tehsildar 

and others 

Revenue Under 

Investigation 

244.  25 dated 20.07.2022 u/s 7, 7A PC 

Act, PS, ACB, Faridabad 

1. SI Krishan Kumar, 

Incharge PP 

Sector 16, PS 

Sector 17, 

Faridabad. 

2. Udit Wadhwa 

S/o Sanjay 

Wadhawa R/o # 

391, Sector 17, 

Faridabad. 

Police Under Trial 

245.  20 dated 20.07.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Sunil Mehla, Junior 

Engineer, Haryana 

Shehri Vikas 

Pradhikaran, 

Panipat. 

HSVP Under Trial 

246.  17 dated 22.07.2022 U/S 384, IPC 

& 7,7A PC Act, PS, ACB, Hisar 

1. Raman Panwar 

S/o Manoj 

Panwar R/o #294, 

Old Housing 

Board Colony 

(now # 8, Session 

State State 

Pollution 

Control Board 

 

Under 

Investigation 



Colony), Bhiwani 

on behalf of  

2. Dinesh Kumar, 

L.A., State 

Pollution Control 

Board, Bhiwani. 

247.  13 dated 22.07.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Sumer Singh, 

Lineman/Clerk, 

UHBVN, Murthal, 

Sonipat. 

Power Under Trial 

248.  26 dated 27.07.2022 U/s 7, 13(1)a 

& 13(1)d, 13(2) PC Act, PS, ACB, 

Gurugram. 

Insp. Karambir Singh, 

the then Center 

Commander, Home 

Guards, Mewat. 

Home Guards Under Trial 

249.  16 dated 28.07.2022 u/s 409, 420, 

467, 468, 471, 120B IPC & 13(1), 

13(2) PC Act PS, ACB, Ambala 

1) Jitender Kumar, 

Sarpanch 

2) Sundar Lal, SDO, 

Panchyati Raj 

3) Rajbir, JE, 

Panchayati Raj 

Panchayati Raj Under 

Investigation 

250.  14 dated 28.07.2022 u/s 420, 120B 

IPC & 13(1), 13(2) PC Act PS, ACB, 

Ambala 

1) Mewa Ram, 

the then 

Tehsildar, 

Amb 

2) Anil Kumar, 

the then 

Halqa 

Patwari 

Revenue Under 

Investigation 

251.  15 dated 28.07.2022 u/s 420, 120B 

IPC & 13(1), 13(2) PC Act PS, ACB, 

Ambala 

1) Mewa Ram, 

the then 

Tehsildar, 

Amb 

2) Anil Kumar, 

the then 

Halqa 

Patwari 

Revenue Under 

Investigation 

252.  27 dated 01.08.2022 U/s 7,13 (1)b 

PC Act, PS, ACB, Gurugram 

Pawan Kumar, Clerk, 

District Elementary 

Education, 

Gurugram. 

Education Under Trial 

253.  21 dated 01.08.2022 u/s 7,13 PC 

Act & 384, 120-B IPC, PS/SVB/KNL 

1. Deepak Kumar, 

Computer 

Operator, 

Treasury, 

Gharaunda, 

Karnal. 

2. Pramod Kumar, 

AAO, O/o AG, 

Haryana. 

Treasury & 

Accounts 

Under Trial 



254.  22 dated 02.08.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Ajit Singh, Inspector, 

Cooperative 

Society, Jind 

Cooperation Under Trial 

255.  08 dated 03.08.2022 u/s 120B, IPC 

& 7,8 PC ACT, PS ACB, 

PANCHKULA 

Disha Gupta, Sanjay 

@ Bittu, Naresh 

Kumar, Deepak  

Haryana State 

Agriculture 

Marketing 

Board 

Under Trial 

256.  18 dated 05.08.2022 U/S 7,7A PC 

Act, PS, ACB, Hisar 

Sombir Singh, Home 

Guard, No. 497 

Home Guards Under 

Investigation 

257.  17 dated 05.08.2022 7, 7A PC Act 

& 384, 389, 120B IPC PS, ACB, 

Ambala 

1) ASI Mukesh 

Kumar, Police 

Post, Kithana, 

Tehsil Rajound 

dist. Kaithal 

2) EHC Mahender 

Singh, SA 

Rajound 

3) Home Guard 

Aman at PS 

Rajound, Kaithal  

Police Under Trial 

258.  14 dated 05.08.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Parveen Kumar, 

Clerk, Cooperative 

Society, Jhajjar. 

Cooperation Under Trial 

259.  28 dated 09.08.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

ASI Sunita, No. 

709/Rewari. 

Police Under Trial 

260.  23 dated 10.08.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Roshan Lal, Clerk, 

Employment Officer, 

Jind. 

Employment Under Trial 

261.  15 dated 12.08.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

1. Dathrath, Reader 

to SHO, 

Chittarkut, Jaipur. 

2. Salinder DSP 

(Retd.), 

Rajasthan Police. 

Police Under 

Investigation 

262.  24 dated 12.08.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Parveen Pal, 

UHBVNL, Newal, 

Karnal. 

Power Under Trial 

263.  29 dated 13.08.2022 U/s 7,7A & 

13(1)b r/w 13(2) PC Act, PS, ACB, 

Gurugram 

1. Bablu S/o Naresh 

R/o Village Netar 

Patna. 

2. Ram Lal R/o 

Nathupur, District 

Gurugram 

3. Rajesh, Employee 

of MC, 

Gurugram. 

Urban Local 

Bodies 

Under Trial 

264.  27 dated 16.08.2022 u/s 109 IPC 

13(2) r/w 13(1) © PC Act, PS, ACB, 

Faridabad 

1. Mahipal Singh, DTP 

2. Smt. Ramesh Devi 

Town & 

Country 

Planing 

Under 

Investigation 

265.  25 dated 17.08.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Ramesh, Clerk, O/o 

SDM, Samalkha, 

Panipat. 

Revenue Under Trial 



266.  19 dated 19.08.2022 U/S 384, IPC & 

7, 13(1) B PC Act, PS, ACB, Hisar 

ESI Dharmpal, No. 

169/HSR, CIA-I, Hisar 

Police Under Trial 

267.  28 dated 21.08.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

1. Zile Singh, LDC, 

O/o Sub 

Divisional, Officer, 

DHBVN, 

Faridabad 

2. Rampal Kardam, 

JE, DHBVN, 

Faridabad 

Power Under Trial 

268.  30 dated 23.08.2022 U/s 120B, 420, 

467, 468, 471 & 13(2) r/w 13(E) PC 

Act, PS, ACB, Gurugram. 

EHC Omparkash, No. 

1081/RWR. 

Police Under 

Investigation 

269.  16 dated 23.08.2022 U/s 7, 13 PC 

Act, PS ACB Rohtak 

Amarjeet Singh, 

Patwari, in HSIIDC, 

Rai, District Sonipat. 

Revenue Under 

Investigation 

270.  18 dated 24.08.2022 u/s 13(1)E r/w 

13(2) PC Act PS, ACB, Ambala 

Ashok Kumar, the 

then Insp. Excise and 

Taxation, KKR 

Excise and 

Taxation 

Under 

Investigation 

271.  31 dt. 24.08.2022 U/s 7, 13(1)b r/w 

13(2) PC Act, PS, ACB, Gurugram 

Samudhin, Patwari, 

Tehsil, Tauru, Nuh. 

Revenue Under Trial 

272.  09 dated 25.08.2022 u/s 379,414, 

420 IPC & 21,4 MMDR ACT 1957 & 

13(2), 13(1) A PC ACT PS ACB, 

PANCHKULA 

M/S Tirupati 

Roadways, PKL 

Officers/Officials of 

Mining and Geology 

Deptt. 

Mining and 

Geology 

Under 

Investigation 

273.  20 dated 29.08.2022 U/S 7 PC Act, 

PS, ACB, Hisar 

ASI Gouri Shankar, 

No. 1040/RTKi 

Police Under 

Investigation 

274.  19 dated 29.08.2022 u/s 7 PC Act 

PS, ACB, Ambala 

Vikas Walia, Patwari, 

Balbera, Kaithal. 

Revenue Under Trial 

275.  17 dated 29.08.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Attar Singh, Lineman, 

UHBVN, Sonipat. 

Power Under 

Investigation 

276.  20 dated 30.08.2022 u/s 218, 409, 

420, 120B IPC & 13(1), 13(1)d PC 

Act PS, ACB, Ambala 

1) APS Bakshi, SE, 

HAFED 

2) Rajiv Jain, 

Executive 

Engineer, PWD 

and others 

PWD (B&R) Under Trial 

277.  21 dated 30.08.2022 U/S 384 IPC & 

7 PC Act PS ACB Hisar 

Jaideep, Sub 

Inspector, Food & 

Supplies, Adampur, 

Hisar. 

Food, Civil 

Supplies & 

Consumer 

Affairs 

Under Trial 

278.  26 dated 30.08.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Sonu, Lineman, 

UHBVN, Gharounda, 

Karnal. 

Power Under Trial 

279.  29 dated 31.08.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

Kanhaiya Lal, 

Taxation Clerk, MC, 

Old Faridabad.  

Urban Local 

Bodies. 

Under Trial 

280.  27 dated 31.08.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Pardhuman, JE, 

HSVP, Karnal. 

HSVP Under Trial 



281.  28 dated 31.08.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Harminder Singh, 

Halqa Patwari, 

Nigdu, Karnal. 

Revenue Under Trial 

282.  22 dated 31.08.2022 U/S 384 IPC & 

7, 13(1) B PC Act, PS, ACB, Hisar. 

Nafis Ahmed, Rent 

Collector, Waqf 

Board, Bhiwani. 

Waqf Board Under Trial 

283.  29 dated 01.09.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Ghanshyam, Static 

Assistant, O/o District 

Elementary Officer, 

Jind. 

Education Under Trial 

284.  18 dated 02.09.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Ishwander Gulia, 

Fisheries Officer, 

Jhajjar. 

Fisheries Under Trial 

285.  32 dated 03.09.2022 U/s 7 & 13(1)b 

r/w 13(2) PC Act, PS, ACB, 

Gurugram 

HC Pardeep Kumar, 

No. 469/GGM, 

posted at DLF Phase-

2, Gurugram. 

Police Under Trial 

286.  33 dated 04.09.2022 U/s 7 & 13(1)b 

r/w 13(2) PC Act, PS, ACB, 

Gurugram 

HC Mahesh Kumar, 

No. 594/GGM, 

posted at Patoudi 

Road Police Station, 

Shivaji Nagar, 

Gurugram. 

Police Under Trial 

287.  30 dated 06.09.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Shri Bhagwan, 

Assistant Foreman, 

Power Department, 

Nagura, Jind. 

Power Under Trial 

288.  34 dated 06.09.2022 U/s 7, 13(1)b 

r/w 13(2) PC Act & 201, 384, 466 

IPC, PS, ACB, Gurugram 

Rajesh Parjapati, 

HCS, SDM, Pataudi, 

District Gurugram. 

Revenue Under Trial 

289.  19 dated 13.09.2022 U/s 13(2), 

13(1)E PC Act, PS, ACB, Rohtak 

Manjeet Singh, 

Mining Inspector, 

Rohtak 

Mining and 

Geology 

Under 

Investigation 

290.  35 dated 13.09.2022 u/s 13(1)E r/w 

13(2) PC Act, PS, ACB, Gurugram. 

Dharampal, 

Agriculture Inspector 

(Retd.), CCHAU, 

Bawal 

Higher 

Education 

Under Trial 

291.  31 dated 13.09.2022 u/s 7, 13(1)(B) 

r/w 13(2) PC Act, PS/SVB/KNL 

1. Rajbakhsh, the 

then Tehsildar 

Karnal, 

2. Swarna devi wife 

rajbaksh and 

Karan Chawla 

Town & 

Country 

Planning 

Under 

Investigation 

292.  32 dated 13.09.2022 u/s 7, 13(1)(B) 

r/w 13(2) PC Act, PS/SVB/KNL 

i) Vikram Kumar, 

the then District 

Planner, Karnal. 

ii) Shivani wife of 

Vikram Kumar 

Town & 

Country 

Planning 

Under 

Investigation 

293.  30 dated 16.09.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

HC Akhtar Khan, No. 

117/PWL, posted at 

PS Rojka, Palwal. 

Police Under Trial 



294.  36 dated 16.09.2022 U/s 409, 420, 

467, 468, 467, 471 & 120B IPC & 

13(a)(b) PC Act, PS, ACB, 

Gurugram. 

1. Arshad, JE, PWD 

(B&R) Nuh, 

District Mewat. 

2. Rajudin, SAC, 

PWD (B&R) Nuh, 

District Mewat. 

3. Sajid, SDC, PWD 

(B&R) Nuh, 

District Mewat. 

4. Waseem, JE, 

PWD (B&R) Nuh, 

District Mewat. 

PWD (B&R) Under Trial 

295.  21 dated 17.09.2022 u/s 7 PC Act 

PS, ACB, Ambala 

Raj Kumar, Supervisor 

(under Haryana 

Kaushal Rozgar 

Nigam), MC, 

Kurukshetra. 

Urban Local 

Bodies 

Under 

Investigation 

296.  33 dated 18.09.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

1. Gulshan, Reader 

to Tehsildar, 

Gharounda, 

Karnal. 

2. Nikhil Singla, 

Tehsildar, Karnal. 

Revenue Under Trial 

297.  22 dated 19.09.2022 u/s 13(2), 

13(1)b PC Act PS, ACB, Ambala 

Satbir, Patwari, 

Revenue Dept. KKR 

Revenue Under 

Investigation 

298.  10 dated 19.09.2022 u/s 7A, 

11,13(1)(b), 13(2) PC ACT IPC PS 

ACB, PANCHKULA 

Anubhav Punia, 

AETO, Tax Deptt., 

Yamunanagar 

Excise & 

Taxation 

Under 

Investigation 

299.  23 dated 21.09.2022 u/s 7 PC Act 

PS, ACB, Ambala 

Krishan, Accountant, 

O/o HPHC, Ambala 

City. 

HPHC Under Trial 

300.  24 dated 21.09.2022 u/s 7 PC Act 

PS, ACB, Ambala 

Dinesh, JE, UHBVN, 

Pundri, Kaithal. 

Power Under 

Investigation 

301.  34 dated 21.09.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Sandeep Kumar, 

Patwari, O/o DRO, 

Panipat. 

Revenue Under Trial 

302.  23 dated 26.09.2022 U/S 384 IPC & 

7A PC Act, PS, ACB, Hisar. 

Subhash Chander 

Saini, Surveyor, 

Haryana Khadi 

Gromodyog, 

Bhiwani. 

Haryana Khadi 

& Village 

Industries 

Board 

Under 

Investigation 

303.  25 dated 27.09.2022 u/s 7 PC Act 

PS, ACB, Ambala 

ASI Jai Bhagwan, 

posted PS City, 

Pehowa. 

Police Under Trial 

304.  20 dated 27.09.2022 U/s 7, 13 PC 

act, PS ACB Rohtak 

Ajay, Patwari, Halqa 

Tumbaheri, District 

Jhajjar. 

Revenue Under Trial 

305.  38 dated 30.09.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

SI Rohrash, No. 

228/GGM, PS, Sadar, 

Gurugram. 

Police Under Trial 



306.  22 dated 30.09.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Pawan Kumar, 

Patwari, Mayur Vihar, 

Sonipat. 

Revenue Under 

Investigation 

307.  11 dated 03.10.2022 u/s 7,13 (2), 

13(1)(b) PC ACT PS ACB, 

PANCHKULA 

ASI Lajwanti, Police 

Station, Sector-20, 

Panchkula 

Police Under 

Investigation 

308.  35 dated 03.10.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Anand Parkash, 

Junior Engineer, 

Panchayati Raj, 

Karnal. 

Panchayati Raj Under Trial 

309.  26 dated 04.10.2022 u/s 7 PC Act 

PS, ACB, Ambala 

1. ASI Sukhbir, 

posted PS 

Cheeka, Kaithal. 

2. SI Dharmapal, 

posted PS 

Cheeka, Kaithal. 

Police Under Trial 

310.  24 dated 05.10.2022 U/S 7,13(1) B 

PC Act PS ACB Hisar 

Kuldeep Singh, 

VLDA, Hisar 

Animal 

Husbandry & 

Dairying 

Under Trial 

311.  31 dated 06.10.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

1. Naseem 

Mohmad, Junior 

Engineer, MC, 

Faridabad. 

2. Ombir, Tubewell 

Helper, MC, 

Faridabad. 

Urban Local 

Bodies 

Under Trial 

312.  23 dated 06.10.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Rajender Sharma, 

XEN, Marketing 

Board, Rohtak. 

Haryana State 

Agriculture 

Marketing 

Board 

Under 

Investigation 

313.  12 Dated 08.10.2022 u/s 7,7A, PC 

ACT & 120B, 201 IPC PS ACB, 

PANCHKULA 

1. Ankit Garg S/o 

Ashok Garg, R/o 

#592, Pansari 

Bazar, Jagadhari, 

Yamunanagr. 

2. Subhash, DTO, 

Yamunanagar. 

3. Neeraj Gulati S/o 

Vinod, R/o #109, 

Gandhi Dhan 

Colony, 

Jagadhari, 

Yamunanagr. 

4. Sandeep @ Sonu 

S/o Krishan Lal, 

R/o Amar Vihar 

colony, 

Yamunanagr. 

Transport Under Trial 

314.  39 dt. 10.10.2022 U/s 7 PC Act, PS, 

ACB, Gurugram 

Satyawan, Junior 

Engineer, O/o DTPO, 

Rewari. 

District & Town 

Planning 

Under 

Investigation 

315.  28 dated 10.10.2022 u/s 7 PC Act 

PS, ACB, Ambala 

Virender, Clerk-cum-

accountant, O/o 

Health Services Under Trial 



CHC, Barna, 

Kurukshetra.   

316.  25 dated 12.10.2022 U/S 7 ,13(1) 

PC Act PS ACB Hisar 

1. HC Parbhudyal, 

No. 2062/Home 

Guards, Platoon 

Commander, 

Sirsa. 

2. Vinod Kumar, 

No. 2052/Home 

Guards and 

Center 

Commander, 

Sirsa. 

3. Rajesh Bhumra, 

Home Guards, 

Sirsa. 

Home Guards Under Trial 

317.  29 dated 15.10.2022 u/s 7 PC Act 

PS, ACB, Ambala 

Gurdas Singh, Halqa 

Patwari, Village 

Kharkaan, Tehsil 

Gulha, District 

Kaithal. 

Revenue Under Trial 

318.  24 dated 18.10.2022 U/s  7, 13  PC 

Act  PS ACB Rohtak 

1. Roshan Rathi, 

Clerk, O/o 

Housing Board, 

Sonipat. 

2. Arun Kumar S/o 

Vinod Kumar, 

R/o # 613, 

Jamalpur, 

Sonipat. 

Housing Board Under Trial 

319.  36 dated 18.10.2022 u/s 7, 13(1)(B) 

r/w 13(2) PC Act, PS/SVB/KNL 

ESI Rajendra Danagi 

No. 299/Jind 

Police Under 

Investigation 

320.  30 dated 19.10.2022 u/s 7 PC Act 

PS, ACB, Ambala 

Tarsem, SDO, UHBVN, 

Guhla, District 

Kaithal. 

Power Under Trial 

321.  31 dated 20.10.2022 u/s 7 PC Act 

PS, ACB, Ambala 

HC Naresh Kumar PS. 

Barora Distt. Ambala  

Police Under 

Investigation 

322.  15 dated 20.10.2022 u/s 7 PC Act 

PS ACB, PANCHKULA 

Suresh Kumar, JE, Bijli 

Board, Radaur, 

Yamunanagar. 

Power Under Trial 

323.  32 dated 20.10.2022 u/s 

7,7A,13(1)B r/w 13(2) PC Act, PS, 

ACB, Faridabad 

1. Virender @ Viru 

S/o Ramswarup, 

R/o Ward No. 2, 

Hathin, Palwal. 

2. Sushil Sharma, 

DRO, Hathin. 

3. Dayaram reader 

to DRO, Hathin. 

4. Naresh, 

Sewadar, O/o 

DRO, Hathin. 

Revenue Under 

Investigation 



324.  27 dated 21.10.2022 u/s 7 PC Act, 

PS, ACB, Hisar. 

Bhupender, Mining 

Officer, Mining 

Department, Bhiwani 

Mining & 

Geology 

Under Trial 

325.  37 dated 21.10.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Banarasi Dass, 

Executive Engineer, 

Irrigation 

Department, Jind. 

Irrigation Under Trial 

326.  38 dated 30.10.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

ASI Poonam, posted 

at Police Station 

Modal Town, 

Panipat. 

Police Under Trial 

327.  16 Dated 04.11.2022 u/s 7 PC Act 

PS ACB, PANCHKULA 

ASI Vikram Singh, 

Police Station Sector 

5, Panchkula. 

Police Under Trial 

328.  32 dated 04.11.2022 u/s 7 PC Act 

PS, ACB, Ambala 

SI Balraj, Posted in 

Subash Mandi, 

Kurukshetra. 

Police Under Trial 

329.  39 dated 14.11.2022 u/s 7,13 PC 

Act & 384 IPC, PS/SVB/KNL 

Dalbir Singh, 

Principal, Govt. 

Senior Secondary 

School, Panju Kalan, 

Jind 

Education Under Trial 

330.  40 dated 14.11.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Ramesh Kumar, 

Principal, Govt. 

Senior Secondary 

School, Safidon, Jind 

Education Under Trial 

331.  17 dated 17.11.2022 u/s 7 PC ACT 

PS, ACB, PANCHKULA 

ASI Poonam, Women 

PS, Yamunanagar. 

Police Under Trial 

332.  38 dated 18.11.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

L/HC Kalpana, No. 

1095/FBD, New 

Police Line, Kheri Pull, 

Faridabad. 

Police Under Trial 

333.  28 dated 19.11.2022 U/S 384 IPC & 

7,7A PC Act, PS, ACB, Hisar 

1. HC Rajiv Posted 

at CIA-I, Bhiwani. 

2. Jaiveer Dhaka 

S/o Megharam 

R/o Ward no 2 

Nayak Mohalla, 

Churu Rajasthan  

Police Under Trial 

334.  18 dated 23.11.2022 u/s 7,13(1)b, 

13(2) PC ACT PS, ACB, 

PANCHKULA 

Sishpal, Civil Hospital, 

Sector-6, Panchkula. 

Health Services Under Trial 

335.  40 dated 23.11.2022 U/s 7, 13(1)b 

r/w 13(2) PC Act, PS, ACB, 

Gurugram. 

Deepak Malik, the 

thenDeputy Director, 

Industrial Safety and 

Health Department, 

Rewari. 

Labour Under 

Investigation 

336.  33 dated 24.11.2022 u/s 7 PC Act 

PS, ACB, Ambala 

Balwant, Halka, 

Patwari, Manas 

District Kaithal 

Revenue Under Trial 

337.  25 dated 26.11.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Imran Khan, Field 

officer, Nagar 

Urban Local 

bodies 

Under Trial 



Palilka, Ganaur, 

District Sonipat. 

338.  42 dated 28.11.2022 U/s 7 PC Act 

& 384 IPC, PS, ACB, Gurugram. 

D. Suresh Kumar, IAS Administrative Under Trial 

339.  43 dated 28.11.2022 U/ 420, 467, 

468, 471 & 120B IPC & 13(1)c & 

13(1)d r/q 13(2) PC Act, PS, ACB, 

Gurugram. 

1. Mukesh Kumar 

Solanki E.O, HSVP, 

Gurugram. 

2. Sajjan Singh, 

Section Officer, 

HSVP, Gurugram. 

3. Subhash Chand, 

Assistant 

Superintendent, 

HSVP, Gurugram. 

4. Sanjay Kumar, 

Record Keeper, 

HSVP, Gurugram. 

HSVP Under Trial 

340.  44 dated 28.11.2022 U/s 7, 7A & 

13(1)d PC Act, PS, ACB, 

Gurugram 

1.  Ajay Kumar, 

Tehsildar, Nangal 

Choudhary. 

2.  Ram Singh, 

Reader to 

Tehsildar, Nangal 

Choudhary, 

Mahandergarh 

Revenue Under Trial 

341.  41 dated 28.11.2022 u/s 7,13 PC 

Act, PS/SVB/KNL 

Sanjeev Kumar, 

Reader to SDM 

Uchana, District Jind  

Revenue Under Trial 

342.  42 dated 02.12.2022 u/s 7, PC Act, 

PS/SVB/KNL 

Mohinder Singh, AFM 

now Charge of J.E. 

O/o SDO, UHBVN, 

Israna, Panipat 

Power Under Trial 

343.  43 dated 02.12.2022 u/s 7,13 PC 

Act & 384, 120-B IPC, PS/SVB/KNL 

1. Irshad @ Azad 

S/o Lala R/o 

Vill. Kutail, 

Karnal 

(Volunteer) 

2. Sanjay S/o 

Prithvi Singh R/o 

Vill. Jhimrehi, 

Karnal 

(Volunteer) 

Forest Under Trial 

344.  39 dated 05.12.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

Gokul, Clerk, 

Haryana Building & 

construction Labour 

Court Welfare, 

Palwal 

Labour Under Trial 

345.  40 dated 06.12.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

HC Vikram, No. 

1171/FBD, Police 

Station Old 

Faridabad. 

Police Under Trial 



346.  41 dated 12.12.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

E/SI Mahinder Pal, 

No. 324/FBD, Police 

Post Sec-3 FBD 

Police Under Trial 

347.  45 dated 12.12.2022 U/s 7, 7A & 

13(1)b PC Act, PS, ACB, Gurugram 

1. Banshi Lal, JE, 

DHBVN, 

Gurugram 

2. Pankaj Mishra, 

Foreman 

(outsource), 

DHBVN, 

Gurugram. 

3. Vinod Kumar, 

Lineman, 

DHBVN, 

Gurugram. 

Power Under Trial 

348.  46 dated 14.12.2022 U/ s 7 PC Act 

& 120B IPC, PS, ACB, Gurugram 

1. Rajender, 

Clerk, O/o 

General 

Manager 

Haryana 

Roadways, 

Gurugram. 

2. Pawan, Clerk 

O/o General 

Manager 

Haryana 

Roadways, 

Gurugram. 

Transport Under Trial 

349.  47 dated 15.12.2022 U/ s 7, 7A PC 

Act, PS, ACB, Gurugram 

Ved Parkash, 

Registry Clerk, Sub 

Tehsil Harsaru 

Kadipur, District 

Gurugram. 

Revenue Under Trial 

350.  48 dated 16.12.2022 U/s 7 PC Act 

& 120B IPC, PS, ACB, Gurugram 

1. Naveen Kumar, 

XEN, Irrigation, 

Gurugram. 

2. Chander 

Shekhar 

Computer 

Operator, 

Irrigation, 

Gurugram 

Irrigation Under Trial 

351.  49 dated 16.12.2022 U/s 7 PC Act, 

PS, ACB, Gurugram 

Mukesh Kumar, JE, 

Horticulture, 

Gurugram. 

Horticulture Under Trial 

352.  34 dated 16.12.2022 u/s 7 PC Act 

PS, ACB, Ambala 

Virender Singh 

Cheema, Patwari, 

Halqa Naggal 

District Ambala  

Revenue Under Trial 



353.  19 dated 16.12.2022 u/s 7,13(1)b, 

13(2) PC ACT PS, ACB, 

PANCHKULA 

HC Ajay Singh Rana, 

No. 1156/YNR. 

Police Under Trial 

354.  42 dated 22.12.2022 u/s 7 PC Act, 

PS, ACB, Faridabad 

SI Surender Singh, 

Police Station 

Babugarh District 

Hapur (U.P.) 

Police Under Trial 

355.  44 dated 23.12.2022 u/s 7 PC Act, 

PS/SVB/KNL 

1. Rakesh Kumar, 

SDO, UHBVN, 

Panipat 

2. Rajesh Kumar, 

JE O/o SDO 

UHBVN, (Civil 

Line), Panipat  

Power Under Trial 

356.  27 dated 27.12.2022 U/s  7, 13  PC 

Act  PS ACB Rohtak 

1. Ravinder, 

Statics Assistant 

O/o Chief 

Medical Officer, 

Rohtak 

2. Harender S/o 

Sumer Singh R/o 

Makroli Kalan 

Dist. Rohtak. 

Health Services Under 

Investigation 

357.  28 dated 30.12.2022 U/s 7, 13 PC 

Act PS ACB Rohtak 

Kuldeep, Sub 

Inspector Food & 

Supply, Sonipat 

Food, Civil 

Supplies & 

Consumers 

Affairs 

Under 

Investigation 

358.  35 dated 31.12.2022 u/s 7 PC Act 

PS, ACB, Ambala 

ASI Sarla Devi, Police 

Station Thanesar, 

District Kurukshetra 

Police Under 

Investigation 

359.  01 dated 02.01.2023 U/s 

384,420,120B IPC and 7A,13(1)d 

PC Act, PS, ACB, Gurugram. 

Vakil Ahmed, HCS. Administrative Under Trial 

360.  02 dated 03.01.2023 U/s 7 PC Act, 

PS, ACB, Gurugram 

1. Ramphal 

Dhankhar, 

District 

Education 

Officer, Nuh. 

2. Ramesh Malik 

Block 

Education 

Officer, Nuh. 

3. Mukesh Yadav 

District 

Elementary 

Education 

Officer, Nuh. 

Education Under Trial 

361.  01 dated 06.01.2023 u/s 7 PC Act 

PS, ACB, Ambala 

Raghbir Singh, 

Inspector Home 

Guard, Centre 

Home Guard Under Trial 



Commander, 

Kaithal. 

362.  01 dated 06.01.2023 U/s 7, 13 PC 

Act PS ACB Rohtak 

Imran Khan, Medical 

Officer, Trauma 

Centre, PGIMS, 

Rohtak 

Health Services Under Trial 

363.  03 dated 10.01.2023 U/s 7 PC Act, 

PS, ACB, Gurugram. 

Sanjay Kumar, 

Lineman, Sub 

Division City-1, 

Rewari. 

Power Under 

Investigation 

364.  01 Dated 10.01.2023 U/S 120b IPC 

& 7, 13 (1) (b) PC Act PS ACB, Hisar. 

1. Deepak 

Kumar, Sub 

Divisional 

Engineer, 

Public Health 

Engineering 

Department, 

Fatehabad 

2. Tarun Garg, 

XEN, Public 

Health 

Engineering 

Department, 

Fatehabad. 

Public Health 

Engineering 

Under 

Investigation 

365.  04 dated 11.01.2023 U/s 7PC Act, 

PS, ACB, Gurugram 

Sub Inspector 

Bharatpal, Police 

Station Pinagwan 

District Nuh. 

Police Under Trial 

366.  02 dated 11.01.2023 U/s 7, 13 PC 

Act, PS ACB Rohtak 

Bhupender, 

Inspector, Food, Civil 

Supplies & Consumer 

Affairs, Gohana, 

District Sonipat. 

Food, Civil 

Supplies & 

Consumer 

Affairs 

Under 

Investigation 

367.  02 dated 14.01.2023 u/s 7, 7A PC 

Act PS, ACB, Ambala 

Jitender, working 

under Kaushal 

Rojgar, Civil Hospital, 

KKR 

Health Services Under 

Investigation 

368.  01 dated 16.01.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

Satish Kumar, 

Accountant, 

Haryana State 

Agriculture 

Marketing Board, 

Palwal. 

Haryana State 

Agriculture 

Marketing 

Board 

Under Trial 

369.  02 Dated 17.01.2023 U/S 7 PC Act 

PS ACB Hisar. 

Manjeet, Patwari 

Halqa Kharar Alipur, 

District Hisar. 

Revenue Under Trial 

370.  01 dated 25.01.2023 u/s 7,13 PC 

Act, PS/ACB/KNL 

Satbir Singh, Clerk, 

office of Chakbandi, 

Karnal.  

Land 

Consolidation 

& record  

Under Trial 

371.  02 dated 25.01.2023 u/s 7, 13 PC 

Act & 120-B IPC, PS/ACB/KNL 

1. ASI Rakesh 

Kumar, Police 

Police Under Trial 



Station Kunjpura, 

District Karnal. 

2. ASI Rajender 

Kumar, Police 

Station Kunjpura, 

District Karnal. 

SI/SHO Kuldeep 

Singh, Police Station 

Kunjpura, District 

Karnal. 

372.  03 dated 26.01.2023 U/s 7, 13 PC 

Act PS ACB Rohtak 

ASI Manoj Kumar, 

posted CIA-2 

Bhadurgarh 

Police Under 

Investigation 

373.  04 dated 28.01.2023 U/s 7, 13 PC 

Act PS ACB Rohtak 

SI Surender, Belt No. 

464/RR, Posted in 

Police station Kundli  

Police Under 

Investigation 

374.  03 Dated 01.02.2023 U/S 7, 13(1)b 

r/w 13(2) PC Act PS ACB HISAR 

Anil, Patwari, Halqa 

Begu Shahpur, 

District Sirsa. 

Revenue Under Trial 

375.  02 dated 03.02.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

Sub Inspector 

Rajinder Kumar, 

Police Station Kheri 

Pull, District 

Faridabad. 

Police Under Trial 

376.  05 dated 06.02.2023 U/s 7,13(1) B 

r/w 13(2) PC Act PS, ACB, 

Gurugram 

Sanjay, Patwari, 

Haryana Shahri Vikas 

Pradhikaran, 

Gurugram. 

HSVP Under Trial 

377.  03 dated 06.02.2023 u/s 7, 13 PC 

Act, PS/ACB/KNL 

Raghubir, Auction 

Recorder, Market 

Committee, Karnal. 

Haryana State 

Agriculture 

Marketing 

Board 

Under Trial 

378.  04 dated 07.02.2023 u/s 7, 13 PC 

Act & 120-B IPC, PS/ACB/KNL 

ASI Sushil, Reader to 

DSP, District Panipat. 

Police Under Trial 

379.  03 dated 08.02.2023 u/s 7 PC Act 

PS, ACB, Ambala 

ASI Subhash Chand, 

No. 948/KTL, Police 

Station Pundri, 

District Kaithal. 

Police Under Trial 

380.  06 dated 08.02.2023 U/s 7,13(1) b 

R/w 13(2) PC Act, PS, ACB, 

Gurugram 

Hawa Singh, Patwari, 

Halqa Kanwali, 

District Rewari. 

Revenue Under Trial 

381.  04 dated 09.02.2023 u/s 7 PC Act 

PS, ACB, Ambala 

Sunil Kumar, Gram 

Sachiv, Village Gram 

Panchayat Baba 

Ladana, District 

Kaithal. 

Development 

& Panchayat 

Under 

Investigation 

382.  04 dated 13.02.2023 U/S 384 IPC & 

7,13(1)B PC Act PS ACB Hisar 

Anil Kumar Yadav, 

Principal, Industrial 

Training Institute, 

Bhiwani 

Skill 

Development 

and Industrial 

Training 

Under Trial 

383.  05 dated 20.02.2023 U/S 7 PC Act 

PS ACB Hisar 

Ranbir Singh, 

Patwari, Halqa 

Badaguda & 

Revenue Under Trial 



additional charge 

Biruwala, District 

Sirsa. 

384.  05 dated 22.02.2023 u/s 7, 13 PC 

Act, PS/ACB/KNL 

Sub Inspector 

Nekiram, No. 

1257/Jind, Police 

Station Sadar, 

Narwana, District 

Jind. 

Police Under Trial 

385.  03 dated 26.02.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

Smt. Sudesh, Female 

Warder, Neemka 

Jail, Faridabad. 

Prisons Under Trial 

386.  08 dated 27.02.2023 U/s 

7,7A,13(1)b R/w 13(2) PC Act, PS, 

ACB, Gurugram 

1. Arjun, Surveyor, 

HFA, Municipal 

Committee, 

Narnaul. 

2. Smt. Deepika, 

HFA, Municipal 

Committee, 

Narnaul. 

Urban Local 

Bodies 

Under 

Investigation 

387.  09 dated 28.02.2023 U/s 7,13(1) b 

R/w 13(2) PC Act, PS, ACB, 

Gurugram 

Shiv Pal Singh, Sales 

Tax Inspector (GST), 

Rewari. 

Excise & 

Taxation 

Under 

Investigation 

388.  05 dated 01.03.2023 u/s 7 PC Act 

PS, ACB, Ambala 

SI Sahab Singh I/C PP 

Shahbad 

Police Under 

Investigation 

389.  06 dated 02.03.2023 U/S 384 IPC & 

7 PC Act PS ACB Hisar 

Assistant Sub 

Inspector Sohan 

Singh, No. 130/FTB, PS 

Jhakhal, District 

Fatehabad 

Police Under Trial 

390.  10 dated 03.03.2023 U/s 

409,420,466,467, 468,471,120B IPC 

and 7,7A, 8 PC Act, PS, ACB, 

Gurugram. 

1. Ramesh Malik, 

Block Education 

Officer, Mewat. 

2. Mukesh, District 

Elementary 

Education 

Officer, Mewat. 

Education Under 

Investigation 

391.  11 dated 05.03.2023 U/s 409,418, 

420,467,471,120B IPC and 7C, 

13(1)A PC Act, PS, ACB, 

Gurugram. 

1. Mukesh Kumar, 

HCS, Estate 

Officer, HSVP, 

Gurugram. 

2. Bharat Bhusan 

Taneja, 

Superintendent, 

HSVP, 

Gurugram. 

3. Sajjan Singh, 

Section Officer, 

HSVP, 

Gurugram. 

HSVP Under Trial 



4. Subhash 

Chand, 

Superintendent, 

HSVP, 

Gurugram. 

5. Sanjay Kumar, 

Clerk, HSVP, 

Gurugram. 

392.  12 dated 09.03.2023 U/s 7,13(1) b 

R/w 13)2) PC Act, PS, ACB, 

Gurugram 

ASI Tikam Kumar, PS 

Sector-9, Gurugram. 

Police Under Trial 

393.  06 dated 09.03.2023 u/s 7, 13 PC 

Act & 120-B IPC, PS/ACB/KNL 

1. Sube Singh, 

SDO, Public 

Health 

Engineering 

Department 

Samalkha, 

District Panipat 

2. Shyam Lal, JE 

O/o SDO 

Public Health 

Engineering 

Department 

Samalkha, 

District Panipat 

Public Health 

Engineering 

Under Trial 

394.  01 dated 10.03.2023 u/s 7,13 PC 

ACT 1988 180 IPC PS, ACB, 

PANCHKULA 

Sub Inspector 

Dharampal, PS 

Sadora, District 

Yamunanagar. 

Police Under Trial 

395.  2 dated 11.03.2023 u/s 7,13(1)B 

R/W 13(2) PC ACT 1988 PS, ACB, 

PANCHKULA 

SPO Sanjeev, Driver, 

PS Chhachharauli, 

District 

Yamunanagar. 

Police Under Trial 

396.  04 dated 13.03.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

Ravi Kumar, Meter 

Reader, Sub-Division, 

DHBVNL, Chhainsa, 

District Faridabad. 

Power Under 

Investigation 

397.  13 dated 14.03.2023 U/s 7,13(1)b 

R/w 13(2) PC Act PS, ACB, 

Gurugram 

Chand Singh, 

Assistant Food 

Supply Officer, Nuh, 

District Mewat. 

Food, Civil 

Supplies & 

Consumers 

Affairs 

Under 

Investigation 

398.  06 dated 14.03.2023 U/s 7, 13 PC 

Act PS ACB Rohtak 

Vijay Kumar, 

Divisional Account 

Officer (Gr-I) Public 

Health Engineering, 

Rohtak 

Public Health 

Engineering 

Under 

Investigation 

399.  05 dated 15.03.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

1. Vikas 

Chaudhary, 

Estate 

Manager, 

HSIIDC Under Trial 



HSIIDC, 

Faridabad. 

2. Manoj Kumar, 

Senior 

Manager, 

HSIIDC, 

Faridabad. 

400.  07 dated 16.03.2023 u/s 7, 13 PC 

Act & 120-B IPC, PS/ACB/KNL 

Pardeep Kumar, 

Assistant Registrar 

Cooperative 

Societies, Jind. 

Cooperation Under Trial 

401.  08 dated 16.03.2023 u/s 7, 13 PC 

Act & 384 IPC, PS/ACB/KNL 

1. Shiv Kumar, 

Patwari, O/o 

Land Acquisition 

Officer, Urban 

Estate, Hisar. 

2. Ashok Kumar, 

Patwari, Land 

Acquisition 

Department, 

Panchkula. 

3. Balraj, Section 

Officer, HSVP, 

Panchkula. 

Land 

Consolidation& 

records  

Under Trial 

402.  06 dated 17.03.2023 u/s 7, 7A PC 

Act, PS, ACB, Faridabad 

1. Mukesh Kumar, 

Inspector, 

Cooperation 

Department, 

Faridabad. 

2. Amit S/o Ram 

Kumar R/o 

House No. 2192 

Sector-48, 

Faridabad. 

(Private Person) 

Cooperation Under Trial 

403.  3 dated 17.03.2023 u/s 7,7A, 13(1) B 

R/W 13(2) PC ACT 1988 PS, ACB, 

PANCHKULA 

1. Vikas, Reader, 

DFSC, Food and 

Supply 

Department, 

Yamunanagar. 

2. Azad, Clerk O/o 

DFSC, Food and 

Supply 

Department, 

Yamunanagar. 

Food, Civil 

Supplies & 

Consumers 

Affairs 

Under Trial 

404.  14 dated 17.03.2023 U/s 7 ,13(1)b 

r/w 13(2) PC Act, PS, ACB, 

Gurugram 

Gajraj, Assistant 

Manager, 

Horticulture Branch, 

GMDA, Gurugram. 

Urban Local 

Bodies 

Under Trial 

405.  06 dated 20.03.2023 u/s 7, 7A PC 

Act PS, ACB, Ambala 

1. Samarpit, 

Incharge, 

Police Under 

Investigation 



Police Post 

Baldev Nagar, 

Ambala 

2. Amit Kumar 

Private Person 

406.  07 dated 24.03.2023 u/s 7, 7A PC 

Act, PS, ACB, Faridabad 

1. Ajay Kumar, 

Clerk, Birth-

Death Branch, 

MCF 

2. Vinod Kumar, 

Peon, House 

Tax Branch, 

MCF 

3. Sanjay Bhatti, 

Employee, 

House Tax 

Department, 

MCF. 

Urban Local 

Bodies 

Under Trial 

407.  4 dated 26.03.2023 u/s 7,13(1)B 

R/W 13(2) PC ACT 1988 PS, ACB, 

PANCHKULA 

ASI Kanwal Singh, 

No. 383/YNR, 

Inchage Police Post, 

Khedi Lakha Singh, 

District 

Yamunanagar. 

Police Under Trial 

408.  07 dated 27.03.2023 u/s 7, 7A PC 

Act & 384/120B IPC PS, ACB, 

Ambala 

1. Rakesh Kumar, 

Manager, 

Haryana Forest 

Development 

Corporation, 

Ambala City. 

2. Vijay Kumar, 

Forester, 

Haryana Forest 

Development 

Corporation, 

Ambala City. 

3. Prince, Guard, 

Haryana Forest 

Development 

Corporation, 

Ambala City. 

Forest Under 

Investigation 

409.  07 dated 27.03.2023 U/S 384 IPC & 

7,13(1)(b) r/w 13(2) PC Act PS ACB 

Hisar 

L/SI Munni, Police 

Station Bawani 

Khera, District 

Bhiwani. 

Police Under Trial 

410.  09 dated 27.03.2023 u/s 7, 13 PC 

Act, PS/ACB/KNL 

Prem Chand, 

Assistant Audit 

Officer, Principal 

Accountant General 

(Audit), Haryana, 

Chandigarh.   

Treasury & 

Accounts 

Under Trial 



411.  08 dated 28.03.2023 U/S 420,467, 

468,471,120b IPC & 13(1),13(2) PC 

Act PS ACB Hisar 

Rajbir Singh, Ex 

Sarpanch, Gram 

Panchayats 

Kherpura, Distirct 

Bhiwani and private 

persons. 

Development 

& Panchayats 

Under 

Investigation 

412.  08 dated 28.03.2023 u/s 7 PC Act 

PS, ACB, Ambala 

Mandeep, Gram 

Sachiv, Block Kaithal. 

Development 

& Panchayats 

Under Trial 

413.  05 dated 29.03.2023 u/s 

406,409,420,467, 468,471,120B IPC 

& 13 (1) (a), 7 PC ACT IPC PS ACB, 

PANCHKULA 

1. Madan Lal, Chief 

Sanitation 

Inspector, MC, 

Panchkula. 

2. ASI Ajay Sood, 

MC, Panchkula. 

3. ASI Satbir, MC, 

Panchkula. 

4. Sonu, Sweeper, 

MC, Panchkula. 

5. Parvesh, 

sweeper, MC, 

Panchkula. 

6. Gulab, Sweeper, 

MC, Panchkula. 

Urbam Local 

Bodies 

Under 

Investigation 

414.  09 dated 07.04.2023 U/S 384 IPC & 

7,13(1)(b) r/w 13(2) PC Act PS ACB 

Hisar 

ESI Bhal Singh, No. 

180/H, PS Kalanwali, 

District Sirsa. 

Police Under Trial 

415.  09 dated 06.04.2023 u/s 7, 7A PC 

Act & 384/120B IPC PS, ACB, 

Ambala 

1. ASI Chandi Ram, 

No. 741/KKR, PS, 

Sadar, Ambala 

City. 

2. Rajesh S/o Sh. 

Jagdish Lal R/o 

Dhangali, PS 

Shahbad, District 

Kurukshetra. 

Police Under 

Investigation 

416.  15 dated 06.04.2023 U/s 7,7A,8, 

13(1)b R/w 13(2) PC Act & 

409,418,420,467,468,471,477A,120B 

IPC, PS, ACB, Gurugram. 

1. Dharpan 

Kamboj, 

Tehsildar, 

Gurugram. 

2. Dinesh, ZTO, MC, 

Gurugram and 

the then 

Commissioner 

MCG Others 

Revenue Under Trial 

417.  10 dated 10.04.2023 U/S 

384,120B,180 IPC & 7,7A, 13(1)(b) 

r/w 13(2) PC Act PS ACB Hisar 

1. Inspector Umed 

Singh, Incharge 

Economic Cell, 

District Police 

Hansi, District 

Hisar. 

Police Under Trial 



2. Shiv Kumar, JE, 

Rajiv Gandhi 

Thermal Power 

Plant, Barwala, 

District Hisar. 

418.  08 dated 15.04.2023 u/s 7, 13(1)(B) 

r/w 13(2) PC Act, PS, ACB, 

Faridabad 

Sanjeet, Clerk, House 

Tax Branch, 

Municipal 

Corporation, 

Faridabad. 

Urban Local 

Bodies 

Under 

Investigation 

419.  09 dated 17.04.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

1. Hanraj, Clerk 

posted as 

Reader in the 

Court of JMIC, 

Faridabad. 

2. SI Mahesh 

Kumar, Naib 

Court, Court of 

JMIC, 

Faridabad. 

Administration 

of Justice 

Under Trial 

420.  10 dated 17.04.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

Sumit, Clerk posted 

as Ahalmad in the 

Court of JMIC, 

Faridabad. 

Administration 

of Justice  

Under Trial 

421.  16 dt 17.04.2023 U/s 7,7A,13(1)b 

r/w 13(2) PC Act PS, ACB, 

Gurugram 

1. Satbir Singh, 

Naib Tehsildar, 

Sohna, District 

Gurugram. 

2. Gourav Kumar, 

Deed writer, 

Tehsil Sohna, 

District 

Gurugram. 

Revenue Under Trial 

422.  07 dated 17.04.2023 U/s 7, 13 PC 

Act PS ACB Rohtak 

Lovkesh, ALM, Sub 

Division Bagpat, 

District Sonepat. 

Power Under 

Investigation 

423.  10 dated 17.04.2023 u/s 7, 13 PC 

Act, PS/ACB/KNL 

Ramdiya, Kanungo 

(Retd.), Tehsil Alewa, 

District Jind 

Revenue Under Trial 

424.  06 dated 17.04.2023 u/s 7,8,11,13 

PC ACT 1988 & 120B IPC, PS, ACB, 

Panchkula 

Sudhir Parmar, CBI 

Judge, Chandigarh 

Administration 

of Justice 

Under 

Investigation 

425.  17 dated 18.04.2023 U/s 7 PC Act, 

PS, ACB, Gurugram 

Neeraj Kumar, 

Inspector Food, Civil 

Supplies & Consumer 

Affairs, Ateli, District 

Mahendergarh. 

Food, Civil 

Supplies & 

Consumer 

Affairs 

Under 

Investigation 

426.  18 dated 20.04.2023 U/s 7 PC Act 

PS, ACB, Gurugram 

Gurmej Singh, JE, 

Public Health 

Engineering 

Department, 

Punhana, District 

Nuh. 

Public Health 

Engineering 

Under Trial 



427.  07 dated 20.04.2023 u/s 7,7A, PC 

ACT 1988 &384,120B IPC PS, ACB, 

PANCHKULA 

1. Deepak Sharma, 

CSO, Haryana 

Kaushal Rozgar 

Nigam, 

Panchkula. 

2. Vijay Dahiya, IAS, 

Commissioner, 

Haryana Kaushal 

Rozgar Nigam, 

Panchkula. 

3. Smt. Poonam 

Chopra (Private 

person)  

Haryana 

Kaushal Rozgar 

Nigam 

Under Trial 

428.  08 dated 20.04.2023 U/s 7, 13 PC 

Act PS ACB Rohtak 

1. Joginder, 

Assistant 

Superintendent 

Jail, District Jail 

Sunaria, District 

Rohtak. 

2. Anil R/o Village 

Sunaria Khurd, 

District Rohtak. 

Prisons Under 

Investigation 

429.  08 dated 22.04.2023 u/s 7,13(1)B 

R/W 13(2) PC ACT 1988 PS, ACB, 

PANCHKULA 

Rishi Pal, ALM, 

UHBVN, 

Yamunanagar. 

Power Under Trial 

430.  11 dated 25.04.2023 U/S 7 PC Act 

PS ACB Hisar 

EASI Dayanand, No. 

274/BWN, PS, 

Tosham, District 

Bhiwani. 

Police Under Trial 

431.  09 dated 25.04.2023 u/s 7,13(1)B 

R/W 13(2) PC ACT 1988 PS, ACB, 

PANCHKULA 

Narender Kumar, 

Patwari, Raipurani, 

District Panchkula. 

Revenue Under Trial 

432.  11 dated 26.04.2023 u/s 7, 13 PC 

Act, PS/ACB/KNL 

Balkar Singh, JE, 

UHBVN, Assandh, 

District Karnal. 

Power Under Trial 

433.  12 dated 27.04.2023 U/S 7,7A PC 

Act & 120b,418,465,467,468,471 

IPC PS ACB Hisar 

Unknown Persons, 

Officials of GST 

Department and 

mediator for 

extending undue 

advantage to the 

concerned firms. 

Excise & 

Taxation 

Under 

Investigation 

434.  09 dated 27.04.2023 U/s 7, 13 PC 

Act PS ACB Rohtak 

Naveen, Halqa 

Patwari, Village 

Pinana, District 

Sonepat. 

Revenue Under 

Investigation 

435.  10 dated 29.04.2023 u/s 384 IPC & 

u/s 7 PC Act PS, ACB, Ambala 

Charanjeet Singh, 

Halqa Patwari, 

Ambala 

Revenue Under 

Investigation 

436.  11 dated 03.05.2023 u/s 120B, 420, 

467, 468, 471 IPC & u/s 7 PC Act 

PS, ACB, Ambala 

Balbir Singh, Clerk, 

MC Ambala City  

Urban Local 

Bodies 

Under 

Investigation 



437.  19 dated 03.05.2023 U/s 7,7A PC 

Act, PS, ACB, Gurugram 

i) Dr. Sahil Yadav, 

Medical Officer, 

Civil Hospital, 

Rewari. 

ii) Rahul, Peon 

(Outsource), 

Civil Hospital, 

Rewari. 

Health Services Under 

Investigation 

438.  12 dated 04.05.2023 u/s 409 IPC & 

13 PC Act, PS/ACB/KNL 

Inspector Kapil Dev, 

Food and Supplies 

Department 

Assandh 

Food, Civil 

Supplies & 

Consumer 

Affairs 

Under 

Investigation 

439.  13 dated 05.05.2023 U/S 

384,186,332,353 IPC & 7,7A,13(1)b 

PC Act PS ACB Hisar 

i) ASI Baljinder 

Singh, No. 

538/HSR, PP 

Surya Nagar, 

District Police, 

Hisar. 

ii) ASI Ravinder, 

No. 144/HSR, I/C 

PP Surya Nagar, 

Hisar 

iii) Raghubir Singh 

R/o Gali No. 14, 

Surya Nagar, 

Hisar 

iv) Atamjeet R/o 

Surya Nagar, 

Hisar. 

Police Under Trial 

440.  13 dated 05.05.2023 u/s 7, 13 PC 

Act, PS/ACB/KNL 

SI Mahesh Kumar, 

No. 681/NNL, PS 

Julana, District Jind. 

Police Under Trial 

441.  14 dated 08.05.2023 u/s 7, 13 PC 

Act, PS/ACB/KNL 

Dr. Rohit Kundu, 

Divisional Medical 

Officer, Railways 

Health Center, 

Panipat. 

Health Services Under Trial 

442.  11 dated 09.05.2023 u/s 218, 120B 

IPC 13(2) r/w 13(1) D PC Act, PS, 

ACB, Faridabad 

1. Pardeep Kumar 

J.E HSVP  

2. Ramkishan 500 

HSV 

3. Rajesh Thakur 

4. Suresh Bansal 

HSVP Under 

Investigation 

443.  12 dated 09.05.2023 u/s 201, 409, 

420, 120B IPC and 13(1)(C) PC Act, 

PS, ACB, Faridabad 

1. Kanwarpal 

Sarpanch Sotai 

2. Mohar Singh 

Gram Sachiv 

FBD 

Development 

& Panchayats 

Under 

Investigation 

444.  14 dated 09.05.2023 U/S 384 IPC & 

7,7A PC Act PS ACB Hisar 

i) Sukhraj @ Raja 

S/o Karnail Singh 

R/o Village 

Police Under Trial 



Malari, District 

Sirsa. 

ii) Inspector Kashi 

Ram, SHO, 

Police Station 

Badhaguda, 

District Sirsa 

445.  20 dated 11.05.2023 U/s 7 PC Act 

PS, ACB, Gurugram 

SPO Shyam Sunder, 

Summon Staff, 

Narnaul. 

Police Under Trial 

446.  13 dated 13.05.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

HC Tulsidas, Police 

Station Dabua, 

District Faridabad. 

Police Under 

Investigation 

447.  10 dated 13.05.2023 u/s 

7,7A,13(1)B R/W 13(2) PC ACT 1988 

& 120B,384 IPC PS, ACB, 

PANCHKULA 

i) ASI Ravinder, 

Police Station 

Sector 9, 

Ambala City. 

ii) ASI Neeraj, 

Police Station 

Sector 14, 

Panchkula. 

iii) HC Darshan, 

Police Post 

Sector 15, 

Panchkula. 

Police Under Trial 

448.  21 dated 13.05.2023 U/s 

409,420,120B, 467,468,471,201 IPC 

and 7,8,13(1) b R/w 13(2) PC Act, 

PS, ACB, Gurugram. 

1. Ms. Anu Koshis, 

General 

Manager, 

ICDP, Rewari. 

2. Sumit 

Aggarwal, 

Accountant, 

ICDP, Rewari. 

Cooperation Under Trial 

449.  12 dated 17.05.2023 u/s 384, 120B 

IPC & u/s 7, 7A PC Act PS, ACB, 

Ambala 

1. ASI Jaswinder 

Singh, No. 

534/KKR. 

2. Sanjeev Kumar 

@ Goldy, 

Sarpanch, 

Village Babain, 

District 

Kurukshetra. 

Police Under 

Investigation 

450.  14 dated 25.05.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

i) Vikram, 

Inspector, Excise 

& Taxation 

Department, 

Faridabad.  

ii) Vinay, Data 

Entry Operator, 

O/o Excise & 

Excise & 

Taxation 

Under 

Investigation 



Taxation 

Department, 

Faridabad 

451.  16 dated 25.05.2023 U/S 7,13(1)b 

PC Act & 384,120b IPC PS ACB 

Hisar 

i) Harikishan, 

Branch 

Manager, 

Employees State 

Insurance, Hisar. 

ii) Krishan, Clerk, 

Employees State 

Insurance, Hisar. 

Employees 

State 

Insurance 

Corporation 

Under Trial 

452.  13 dated 26.05.2023 u/s 7 PC Act 

PS, ACB, Ambala 

Rahul Patwari, Halqa 

Village Bhana, 

District Kaithal. 

Revenue Under Trial 

453.  22 dated 26.05.2023 U/s 409,420, 

120B IPC & 7,13(1) a, 13(2) b R/w 

13(2) PC Act, PS, ACB, Gurugram. 

1. Yogender 

Agarwal, Deputy 

Chief Auditor, 

ICDP, Rewari. 

2. Sumit Aggarwal, 

Accountant, 

ICDP, Rewari. 

3. Nitin Sharma, 

Development 

Officer, ICDP, 

Rewari. 

Cooperation Under Trial 

454.  23 dated 26.05.2023 U/s 

409,420,120B IPC & 7,13(1) a, 13(2) 

b R/w 13(2) PC Act, PS, ACB, 

Gurugram. 

1. Yogender 

Agarwal, Deputy 

Chief Auditor, 

ICDP, Rewari. 

2. Sumit Aggarwal, 

Accountant, 

ICDP, Rewari. 

3. Nitin Sharma, 

Development 

Officer, ICDP, 

Rewari. 

Cooperation Under Trial 

455.  15 dated 29.05.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

i) Jitender, Clerk, 

Home Guards, 

Faridabad. 

ii) Vijender, Peon, 

Home Guards, 

Faridabad. 

Home Guards Under Trial 

456.  15 dated 29.05.2023 u/s 7,7A PC 

Act & 120-B IPC, PS/ACB/KNL 

i) Watan Sedhra, 

SDO, UHBVN 

Munak, District 

Karnal. 

ii) Ajay Kumar, 

LDC, UHBVN 

Munak, District 

Karnal. 

Power Under Trial 



iii) Satish Sisodia, 

Lineman, UHBVN 

Munak, District 

Karnal. 

iv) Ramehar, J.E. 

UHBVN Munak, 

District Karnal. 

v) Balraj Singh S/o 

Sh. Jaikumar, 

R/o Village 

Dharamgarh, 

District Panipat 

(Private 

Contractor). 

457.  10 dated 31.05.2023 U/s 7, 13 PC 

Act PS ACB Rohtak 

i) Jitender, 

Assistant Town 

Planner, O/o 

MC, Rohtak. 

ii) Trilok Chand 

Sharma S/o Sh. 

Ram Krishan, 

Owner of 

Architect Shop, 

Choturam 

Chowk, Rohtak. 

iii) Ritesh Sharma 

S/o Sh. Dharmbir 

Sharma R/o 

Arjun Gali, Pora 

Mohalla, Rohtak 

Urban Local 

Bodies 

Under 

Investigation 

458.  14 dated 01.06.2023 u/s 384, 120B 

IPC & u/s 7, 7A PC Act PS, ACB, 

Ambala 

1. Raj Kumar, Clerk 

O/o Education 

Department, 

Ambala Cantt.  

2. Harish, Clerk O/o 

Education 

Department-I 

Ambala. 

Education Under 

Investigation 

459.  24 dated 06.06.2023 U/s 7,7A PC 

Act, PS, ACB, Gurugram 

Bijender Singh, 

Inspector, Excise & 

Taxation 

Department, 

Narnaul. 

Excise & 

Taxation 

Under Trial 

460.  16 dated 06.06.2023 u/s 7, 7A, 13 

(1)(B) r/w 13(2) PC Act, PS, ACB, 

Faridabad 

1. Manoj Kumar, 

Halqa Patwari 

Gochhi, 

Ballabgarh 

District 

Faridabad. 

2. Maan Singh, 

Private Assistant 

of Patwari R/o 

Plot No. 115, 

Revenue Under 

Investigation 



Sanjay Enclave, 

Sohna, 

Faridabad. 

461.  11 dated 06.06.2023 U/s 7, 13 PC 

Act PS ACB Rohtak 

Vinayak, Patwari 

O/o DTP Jhajjar 

Revenue Under 

Investigation 

462.  12 dated 07.06.2023 U/s 7, 13 PC 

Act PS ACB Rohtak 

Sanjeet, Halqa 

Patwari, Girdawar, 

Rohtak. 

Revenue Under 

Investigation 

463.  15 dated 08.06.2023 u/s 7, 7A PC 

Act PS, ACB, Ambala 

Harpreet Singh, 

Halqa Patwari 

Mathana, District 

Kurukshetra.  

Revenue Under Trial 

464.  16 dated 16.06.2023 u/s 384 IPC & 

u/s 7 PC Act PS, ACB, Ambala 

Pankaj Sharma, 

Executive 

Engineer, Nirman 

Branch, KUK, 

Kurukshetra. 

Higher 

Education 

Under 

Investigation 

465.  25 dated 19.06.2023 U/s PC Act 

PS, ACB, Gurugram 

Sajjan Kumar 

Sangwan, ADFO, 

Rewari. 

Food, Civil 

Supplies & 

Consumers 

Affairs 

Under Trial 

466.  26 dated 19.06.2023 U/s 7,7A PC 

Act, PS, ACB, Gurugram 

1. Munish Narang, 

Enforcement 

Officer, O/o 

Employees’ 

Provident Fund 

Organisation, 

Sector 44, 

Gurugram. 

2. Ravi Barwa S/o 

Moling Nagar, 

R/o C1/22, Floor 

II, Gali No. 5, 

Main Rajapur, 

Uttam Nagar, 

New Delhi. 

Labour Under Trial 

467.  27 dated 20.06.2023 U/s 7,13(1)b 

R/w 13(2) PC Act, PS, ACB, 

Gurugram 

Om Parkash, JE, 

Municipal Council, 

Sohna, District 

Gurugram. 

Urban Local 

Bodies 

Under Trial 

468.  17 dated 21.06.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

Vikram, Data Entry 

Operator, O/o 

District Food Supply 

Officer, Palwal. 

Food, Civil 

Supplies & 

Consumers 

Affairs 

Under 

Investigation 

469.  16 dated 22.06.2023 u/s 7, PC 

Act, PS/ACB/KNL 

Krishan Garg, JE, 

Panchayati Raj, 

Julana, District Jind. 

Panchayati Raj Under Trial 

470.  17 dated 28.06.2023 u/s 7 PC Act 

PS, ACB, Ambala 

Prateek, Assistant, 

O/o Director 

Transport Under 

Investigation 



General, State 

Transport, 

Chandigarh. 

471.  28 dated 01.07.2023 U/s 7,13(1)b 

R/w 13(2) PC Act, PS, ACB, 

Gurugram 

P/SI Chetan Sharma, 

Incharge Police Post 

Gwal Pahari, 

Gurugram. 

Police Under Trial 

472.  29 dated 03.07.2023 u/s 

409,420,201,120B IPC & 13(1) a, 

13(2) b R/w 13(2) PC Act, PS, 

ACB, Gurugram. 

1. Ms. Anu Koshis, 

General 

Manager, 

ICDP, Rewari. 

2. Yogender 

Agarwal, Ex. 

General 

Manager, 

ICDP, Rewari. 

3. Ramkumar, 

ARCS, ICDP, 

Rewari. 

4. Nitin Sharma, 

Development 

Officer, ICDP, 

Rewari. 

Cooperation Under Trial 

473.  11 dated 06.07.2023 u/s 7,13(1)B 

R/W 13(2) PC ACT 1988 PS, ACB, 

PANCHKULA 

Malkeet, 

Accountant O/o 

Market Committee 

Chachhrauli, 

Yamuna Nagar. 

Haryana State 

Agriculture 

Marketing 

Board 

Under Trial 

474.  18 dated 07.07.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

ASI Jaspal, Police 

Station Mujesher 

Sector-24 

Faridabad. 

Police Under Trial 

475.  30 dated 09.07.2023 U/s 384, 

120B IPC and 7 PC Act, PS, ACB, 

Gurugram 

1. SI Ramesh 

Kumar, Posted 

at PS City, 

Narnaul. 

2. ASI Devender 

Kumar Posted 

at PS City, 

Narnaul. 

3. L/ASI Asha 

posted at PP 

Mahavir 

Chowk, 

Narnaul. 

Police Under 

Investigation 

476.  19 dated 10.07.2023 u/s 7, 7A PC 

Act & 120-B IPC, PS, ACB, 

Faridabad 

1. Dr. Shiv 

Shankar, 

Medical 

Officer, Civil 

Health Services Under Trial 



Hospital, 

Palwal 

2. Dr. Akshay 

Jain, Civil 

Hospital, 

Palwal 

3. Dr. Pankaj 

Khandalwal, 

Civil Hospital, 

Palwal 

477.  18 dated 12.07.2023 u/s 7 PC Act 

& 384 IPC PS, ACB, Ambala 

ASI Narender 

Duggal, PS Pundri, 

Kaithal  

Police Under 

Investigation 

478.  31 dated 12.07.2023 U/s 

409,420,467,468,471,120B IPC & 

13(2),13(1)(C) PC Act, PS, ACB, 

Gurugram. 

Dr. Shekhar 

Pardeep, Medical 

Officer, CHC, 

Kanina. 

Health Services Under 

Investigation 

479.  12 dated 17.07.2023 u/s 7,13(1)B 

R/W 13(2) PC ACT 1988 PS, ACB, 

PANCHKULA 

Ashutosh 

Aggarwal, AEE, 

Deen Bandu 

Chhotu Ram 

Thermal Power 

Plant, 

Yamunanagar. 

Power Under Trial 

480.  13 dated 26.07.2023 u/s 7 PC ACT 

1988 PS, ACB, PANCHKULA 

Mahender Singh, 

Engineer-in-Chief, 

Haryana State 

Agriculture 

Marketing Board, 

Panchkula. 

Haryana State 

Agriculture 

Marketing 

Board 

Under Trial 

481.  20 dated 26.07.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

SI Rajinder Singh, 

Police Station, 

Sarita Vihar, South 

East Delhi 

Police Under 

Investigation 

482.  17 dated 02.08.2023 U/S 7,13(1)b 

PC Act PS ACB Hisar 

Anoop Kumar, 

Clerk O/o SDO, 

DHBVNL, Nathusari 

Chaupta, District 

Sirsa. 

Power Under Trial 

483.  14 dated 02.08.2023 u/s 7,13(1) B 

R/W 13(2) PC ACT 1988 PS, ACB, 

PANCHKULA 

Ranveer Singh 

Deshwal Sadar 

Kanungo 

Commissioner 

Office Panchkula. 

Revenue Under 

Investigation 

484.  17 dated 03.08.2023 u/s 7, 7A, 

120-B IPC, PS/ACB/KNL 

I. ASI Sanjay 

Kumar, Incharge 

Police Post 

Nilokheri, District 

Karnal.  

Police Under Trial 



II. Manoj Kumar 

S/o Sh. Bhagwan 

Dass R/o H.No. 

436, Arjun Gate, 

Karnal. 

485.  19 dated 03.08.2023 u/s 120B, 420 

IPC & 13(2), 13(1)d PC Act PS, 

ACT PS ACB, Ambala  

1) Krishan Kumar, 

the then 

Secretary, MC 

Ambala Cant. 

2) Mohan Lal, the 

then Clerk, MC 

Ambala, Cant. 

And others  

Urban Local 

Bodies 

Under 

Investigation 

486.  33 dated 07.08.2023 U/s 7 PC Act, 

PS, ACB, Gurugram 

I. Amit Dhanda, 

Excise & Taxation 

Officer, East 

Gurugram. 

II. Puneet Dhaka, 

Data Entry 

Operater, O/o 

Excise & Taxation 

officer, 

Gurugram  

Excise & 

Taxation 

Under 

Investigation 

487.  18 dated 07.08.2023 U/S 384 IPC 

& 7, 13(1) (b) PC Act PS ACB 

Hisar 

ESI/ASI Ajmer Singh 

No. 310/BWN, 

Police Station 

Bahal, District 

Bhiwani. 

Police Under Trial 

488.  19 dated 08.08.2023 U/S 

418,420,467, 468,471,120b IPC & 

13(1) ©(d), 13(2) PC Act PS ACB 

Hisar 

1. Roz, Patwari, 

Village Chappar 

District Charkhi 

Dadri. 

2. Jagdish Kumar, 

Kanoongo, Tehsil 

Charkhi Dadri. 

3. Rajkumar 

Bhardwaj, the 

then Assistant, 

Consolidation 

Officer, Charkhi 

Dadri. 

Revenue Under 

Investigation 

489.  20 dated 09.08.2023 U/S 

409,418,420, 467,468,471,120b 

IPC & 13(1) ©(d), 13(2) PC Act 

PS ACB Hisar 

1. Kalawati, 

Sarpanch, Gram 

Panchayats, 

Village 

Chhachrwala, 

Tehsil Nathusari 

Chopta, District 

Sirsa. 

Development 

& Panchayats 

Under 

Investigation 



2. Vinod Kumar, 

Sarpanch, Gram 

Panchayats, 

Village 

Chhachrwala, 

Tehsil Nathusari 

Chopta, District 

Sirsa. 

3. Vinod Kumar, JE, 

O/o BDPO, 

Nathusari 

Chopta, District 

Sirsa. 

4. Subhsh Chander, 

Gram Sachiv, 

Gram Sahpuria, 

Tehsil Nathusari 

Chopta, District 

Sirsa. 

490.  21 dated 12.08.2023 U/S 7 PC Act 

PS ACB Hisar 

Dr. Naresh Verma, 

CMO, Hissar. 

Health Services Under 

Investigation 

491.  20 dated 20.08.2023 u/s 7 PC Act 

PS, ACB, Ambala 

HC Ravi Kumar, No. 

1010/KKR, Police 

Station Ladwa, 

District Kurukshetra. 

Police Under 

Investigation 

492.  18 dated 22.08.2023 u/s 7 PC Act, 

PS/ACB/KNL 

Dr. Vikas Garg, 

Medical Officer, 

CHC, Nissing, District 

Karnal. 

Health Services Under Trial 

493.  21 dated 23.08.2023 u/s 120B IPC & 

7, 7A PC Act PS, ACB, Ambala 

I. HC Jasbir Singh, 

Police Station 

Baldev Nagar, 

Ambala City. 

II. Vishal @ Shinu 

S/o Sh. Vinod R/o 

# 62/986, Beldev 

Nagar, Ambala 

City. 

Police Under Trial 

494.  34 dated 24.08.2023 U/s 7 ,13(1)b 

R/w 13(2) PC Act, PS, ACB, 

Gurugram 

HC Shri Bhagwan, 

No. 1062/RWR, PS 

Khol, District Rewari. 

Police Under Trial 

495.  22 dated 24.08.2023 U/S 384IPC & 

7,13(1)B PC Act PS ACB Hisar 

HC Rakesh Kumar 

No. 403/HSR, Police 

Station Sadar Hisar.  

Police Under Trial 

496.  23 dated 28.08.2023 U/S 7,13(1)b 

r/w 13(2) PC Act PS ACB Hisar 

Harish Kumar, Peon, 

Water Services 

Division Hansi 

Irrigation 

Department, District 

Hisar  

Irrigation Under Trial 



497.  22 dated 30.08.2023 u/s 7 PC Act 

PS, ACB, Ambala 

EASI Anand Bakshi 

No. 436/KKR 

Incharge PCR-3, 

Kurukshetra. 

Police Under 

Investigation 

498.  15 dated 31.08.2023 u/s 

7,7A,13(1)B R/W 13(2) PC ACT 1988 

PS, ACB, PANCHKULA 

I. Rahul, Patwari, 

Halqa Tejli, 

District 

Yamunanagar  

II. Sanju @ Sanjeev 

S/o Late Sh. Jai 

Singh R/o Village 

Kunjal District 

Yamunanagar. 

Revenue Under Trial 

499.  19 dated 05.09.2023 u/s 7 PC Act, 

PS/ACB/KNL 

Vinod Kumar, Halka 

Patwari, Samalkha, 

District Panipat. 

Revenue Under Trial 

500.  35 dated 06.09.2023 U/s 7A PC 

Act, PS, ACB, Gurugram. 

Anil Kumar, Peon 

(contract basis), 

Excise & Taxation 

Department, 

Gurugram. 

Excise & 

Taxation 

Under 

Investigation 

501.  20 dated 06.09.2023 u/s 7, 13 PC 

Act &, 120-B IPC, PS/ACB/KNL 

Dr. Anita Kadian, 

Deputy Director FSL 

Madhuban Karnal. 

Police Under 

Investigation 

502.  21 dated 11.09.2023 u/s 7 PC Act, 

PS/ACB/KNL 

Satbir Singh, 

Commercial 

Assistant, O/o Sub 

Division Engineer, 

UHBVN, Bapoli, 

District Panipat. 

Power Under Trial 

503.  13 dated 11.09.2023 U/s 7, 13 PC 

Act PS ACB Rohtak 

HC Parveen Kumar, 

PS Old Sabji Mandi  

Police Under 

Investigation 

504.  16 dated 12.09.2023 u/s 7,13(1)B 

R/W 13(2) PC ACT 1988 PS, ACB, 

PANCHKULA 

Tejpal Saini, Field 

officer (Through 

Kaushal Rojgar 

Nigam) at Haryana 

Backward Classes & 

Economically 

Weaker Sections 

Kalyan Nigam, 

District 

Yamunanagar. 

Scheduled 

Caste & 

Backward 

Classes 

Welfare 

Under 

Investigation 

505.  23 dated 13.09.2023 u/s 7 PC Act 

PS, ACB, Ambala 

Ramesh, Clerk, O/o 

District Education 

Officer, Kaithal. 

Education Under 

Investigation 

506.  14 dated 13.09.2023 U/s 7, 13 PC 

Act PS ACB Rohtak 

Sunil Kumar, Clerk, 

UHBVN, Jassia, 

District Rohtak. 

Power Under 

Investigation 

507.  17 dated 14.09.2023 u/s 7,13(1)B 

R/W 13(2) PC ACT 1988 PS, ACB, 

PANCHKULA 

1. Kripa Ram, 

Inspecter, O/o 

Assistant 

Registrar, Co-

operative 

Cooperation Under Trial 



Societies, 

Panchkula. 

2. Rishi Kumar, O/o 

Assistant 

Registrar, Co-

operative 

Societies, 

Panchkula. 

508.  21 dated 15.09.2023 u/s 166, 167, 

201, 218, 406, 409, 420, 120-B IPC 

and 13 (1) (a) r/w 13 (2) PC Act, PS, 

ACB, Faridabad 

1. Ms Anita Yadav, 

IAS 

Commissioner 

MCF. 

2. Daulat Ram 

Bhaskar then CE 

3. Premraj then 

Executive 

Engineer. 

4. Sher Singh then 

A.E. 

5. Naveen Kumar 

then senior 

Auditor 

6. Hargulal then 

Local Audit 

Officer 

7. Vishal Kaushik 

then Officer 

Incharge 

Accounts 

8. Satish Kumar 

then Account 

Officer 

9. Vinod Kumar 

then 

Superintendent 

Account Branch 

10. Naveen Kumar 

Clerk 

11. Rajinder Kumar 

Clerk 

12. Satbir Singh 

Contractor MCF 

Urban Local 

Bodies 

Under 

Investigation 

509.  24 dated 19.09.2023 U/S 7, 13(1)b 

r/w 13(2) PC Act PS ACB Hisar 

Dharambir, Patwari, 

Block Diwana, Sub-

Teshil Kulan, District 

Fatehabad. 

Revenue Under Trial 



510.  25 dated 19.09.2023 U/S 7,7A, 

13(1)b r/w 13(2) PC Act PS ACB 

Hisar 

1. Sukhwinder 

Singh @ Sukhi, 

SDC, Water 

Services, Sub 

Division Barwala, 

District Hisar. 

2. Jagdish, 

Account Clerk, 

Water Services, 

Division Hisar. 

3. Sharwan Kumar, 

Executive 

Engineer, Water 

Services, Division 

Hisar  

Irrigation Under Trial 

511.  22 dated 22.09.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

ASI Sunder, No. 

109/FBD, Police 

Post IMT, 

Ballabgarh, Police 

Station Ballabgarh. 

Police Under 

Investigation 

512.  15 dt 22.09.2023 U/s 7, 13 PC act, 

PS ACB Rohtak 

Abhimanu, Mining 

Guard, Mines and 

Geology 

Department, Rohtak 

Mining & 

Geology 

Under 

Investigation 

513.  26 dated 23.09.2023 U/S 384 IPC & 

7, 13(1)b r/w 13(2) PC Act PS ACB 

Hisar 

Anish Kumar, Halka 

Patwari, Bhuna, 

Tehsil Bhuna, District 

Fatehabad. 

Revenue Under Trial 

514.  24 dated 25.09.2023 u/s 7, 7A PC 

Act PS, ACB, Ambala 

1. Dharmender 

Gehlot, Assistant, 

Home 

Department, 

Haryana Civil 

Secretariat, 

Chandigarh. 

2. Sandeep S/o Sh. 

Ram Kumar R/o 

Shaheed Bhagat 

Singh Colony, 

Kaithal. 

Home Under Trial 

515.  22 dated 27.09.2023 u/s 7 PC Act, 

PS/ACB/KNL 

Asin Khan, Computer 

Operator 

(outsourcing) O/o 

DFSC, Jind. 

Food, Civil 

Supplies & 

Consumer 

Affairs 

Under Trial 

516.  19 dated 28.09.2023 u/s 7, 7A PC 

Act, PS, ACB, Panchkula 

1. ASI Pawan 

Kumar, No. 

448/Jind, PS 

Narcotics, 

Yamunanagar. 

2. ESI Mehboob Ali 

No. 524/YNR, PS 

Narcotics, 

Yamunanagar. 

Police Under Trial 



3. Islam Khan R/o 

Village Jadoli, 

District Karnal. 

(Private person) 

517.  20 dated 28.09.2023 u/s 7,13(1) B 

R/W 13(2) PC ACT 1988 PS, ACB, 

PANCHKULA 

ASI Ravinder, Police 

Station Sector 20, 

Panchkula. 

Police Under 

Investigation 

518.  23 dated 29.09.2023 u/s 7 PC Act, 

PS, ACB, Faridabad 

Shiv Raj, Halka 

Patwari, Bhanakpur, 

Tehsil Gochhi, Block 

Badhkal, District 

Faridabad. 

Revenue Under 

Investigation 

519.  37 dated 29.09.2023 U/s 7 PC Act, 

Gurugram. 

SI Lal Chand, Police 

Station Rampura, 

District Rewari. 

Police Under 

Investigation 

520.  27 dated 04.10.2023 U/S 7 PC Act 

PS ACB Hisar 

1. Dalip Singh, 

Forest Division 

Officer, Charkhi 

Dadri. 

2. Sunil Kumar, 

Deputy Forest 

Ranger, 

Bhadhra, District 

Charkhi Dadri. 

Forest Under Trial 

521.  25 dated 05.10.2023 u/s 7 PC Act 

PS, ACB, Ambala 

Jagdish, Halqa 

Patwari, Mulana, 

District Ambala. 

Revenue Under 

Investigation 

522.  23 dated 05.10.2023 u/s 7 PC Act 

& 384 IPC PS/ACB/KNL 

1. SI Angrej Singh, 

Incharge Dial 

112-ERV, 

Panipat. 

2. HC Virender, 

posted as driver 

at Vehicle No. 

HR-99-0535. 

Police Under Trial 

523.  28 dated 08.10.2023 U/S 384 IPC & 

7 PC Act PS ACB Hisar 

ASI Rajender Singh, 

No. 627/BWN, Police 

Station Sadar 

Bhiwani. 

Police Under Trial 

524.  29 dated 09.10.2023 U/S 7 PC Act 

PS ACB Hisar 

1. Mahender Singh, 

Clerk, O/o 

Deputy 

Commissioner, 

Hisar. 

2. Balbir Singh, 

Data Entry 

Operator, O/o 

Deputy 

Commissioner, 

Hisar.  

Revenue Under Trial 

525.  24 dated 09.10.2023 u/s 7, 13 (1) 

(b) r/w 13 (2) PC Act, PS, ACB, 

Faridabad 

Radhay Shyam J.E, 

Sub Division urban, 

Mahendergarh 

Power Under 

Investigation 



526.  16 dated 10.10.2023 U/s 120b,409, 

420,468,471 IPC & 13 PC Act, PS, 

ACB, Rohtak 

1. Arvind Malik, 

BDPO, Kalanaur, 

District Rohtak. 

2. Sanjay, Gram 

Sachiv 

Development 

& Panchayats 

Under 

Investigation 

527.  21 dated 11.10.2023 u/s 

7,7A,13(1)B R/W 13(2) PC ACT 1988 

& 384,120B IPC PS, ACB, 

PANCHKULA 

1. Jaibir Singh, IAS 

Managing 

Director Haryana 

State 

Warehousing 

Corporation, 

Panchkula. 

2. Sandeep 

Ghanghas, 

Manager, 

Haryana 

Warehousing 

Corporation, 

Panipat. 

3. Manish Sharma, 

R/o Shop No. 82, 

Industrial Area, 

Phase-II, 

Panchkula. 

(Private Person)  

4. Rajesh Bansal, 

General 

Manager, 

CONFED, 

Haryana, 

Panchkula. 

Haryana State 

Warehousing 

Corporation 

Under 

Investigation 

528.  26 dated 13.10.2023 u/s 7 PC Act 

PS, ACB, Ambala 

Prince, Patwari, 

Halqa Jandheri 

additional charge of 

Village Kalsana, 

District Kurukshetra. 

Revenue Under 

Investigation 

529.  27 dated 18.10.2023 u/s 7 PC Act 

PS, ACB, Ambala 

Sub Inspector Roop 

Singh, Police Station 

Mahesh Nagar, 

District Ambala. 

Police Under 

Investigation 

530.  22 dated 18.10.2023 u/s 7,13 PC 

ACT 1988 PS, ACB, PANCHKULA 

Pardeep Kumar, 

Lower Division Clerk 

O/o SDO, UHBVN, 

Sector 6, Mata 

Mansa Devi, 

Panchkula. 

Power Under 

Investigation 

531.  38 dated 19.10.2023 U/s 384 IPC 

and 7 PC Act, PS, ACB, Gurugram. 

ASI Sanjeev Kumar, 

No. 159/GGM, Police 

Post Jharsa, District 

Gurugram. 

Police Under 

Investigation 

532.  28 dated 27.10.2023 u/s 7 PC Act 

PS, ACB, Ambala 

1. L/ASI Kulvinder, 

No. 70/AMB, 

Police Station, 

Police Under 

Investigation 



Shahjadpur, 

District Ambala. 

2. L/HC Geeta, No. 

82/AMB, Police 

Station, 

Shahjadpur, 

District Ambala. 

533.  23 dated 31.10.2023 u/s 420 IPC 

& 13(1)B R/W 13(2) PC ACT 1988 

PS, ACB, PANCHKULA 

Surender Singh 

Redhu, MVO, O/o 

Secretary, RTA, 

Panchkula. 

Transport Under 

Investigation 

534.  25 dated 02.11.2023 U/S 7PC 

Act PS/ACB/Faridabad 

ASI Mahender, No. 

451/Palwal, Police 

Station City Palwal  

Police Under 

Investigation 

535.  30 dated 02.11.2023 U/S 7 PC 

Act PS ACB Hisar 

1. Anil Kumar, JE, 

DHBVNL, 

Dabwali, District 

Sirsa. 

2. Harvinder Singh, 

JE, DHBVNL, 

Dabwali, District 

Sirsa. 

Power Under 

Investigation 

536.  24 dated 09.11.2023 U/S 7 PC 

Act & 384 IPC PS/ACB/Karnal   

HC Preeti Devi, No. 

573/Jind, Police 

Station Uchana, 

District Jind  

Police Under Trial 

537.  26 dated 18.11.2023 U/S 7PC 

Act PS/ACB/Faridabad 

HC Mustaq, No. 

3406/FBD, Police 

Station Dabua, 

District Faridabad  

Police Under 

Investigation 

538.  27 dated 21.11.2023 U/S 7,7A PC 

Act PS/ACB/Faridabad 

1. Sahdev, Halqa 

Patwari 

Ballabgarh 

2. Naveen Kumar, 

Private Assistant 

Halqa Patwari, 

Ballabgarh 

Revenue Under 

Investigation 

539.  17 dated 22.11.2023 U/S 7 PC 

Act PS/ACB/Rohtak 

SI Ram Niwas, PS, 

Sadar Gohana, 

District Sonipat 

Police Under 

Investigation 

540.  24 dated 27.11.2023 U/S 7PC Act 

PS/ACB/Panchkula  

ESI Deshraj, Sector-

20, Panchkula 

Police Under 

Investigation 

541.  25 dated 29.11.2023 u/s 11 PC 

ACT 1988 & 109 IPC PS, ACB, 

PANCHKULA 

1. Om Narayan 

Gupta, SDE 

(Retd.), PWD 

(B&R), Kalka. 

2. Chand Tara 

Goel, R/o 524, 

Tribune 

PWD (B & R) Under 

Investigation 



Employees 

Colony, 

Chandigarh.  

3. Payal Gupta R/o 

524, Tribune 

Employees 

Colony, 

Chandigarh. 

542.  29 dated 30.11.2023 U/S 7PC Act & 

384 IPC PS/ACB/AMB 

Roshan Lal, 

Inspector, Co-

operative Society 

Kalayat, District 

Kaithal 

Cooperation Under 

Investigation 

***** 

  



Annexure “C-2” 

Details of cases registered by Haryana Police Department under 

Prevention of Corruption Act, 1988 during the period 01.11.2019 to 

30.11.2023 (Year & Case-wise). 
Sr. 

No

. 

Case FIR No., date, U/s& 

PS 

Against (full 

address) 

Department Status of 

case 

1.  276 dated 17.09.20 U/s7, 

8, 13 PC Act, 

NARAINGARH, AMBALA 

Dinesh Singh, 

Tehsildar, Tehsil 

Naraingarh 

And others  

Revenue PC 

2.  342 dated 03.11.19 U/s7

  PC Act, PS, 

PARAO AMBALA CANTT

 AMBALA 

Rishipal R/o 

Saraswati Kheda 

Shahbad, 

Markandam 

Kurukshetra 

Police  PC 

3.  227 dated 14.06.21 

U/s7PC Act & 384 IPC PS, 

AMBALA CANTT, AMBALA 

Bodhraj Singh o,o 

Naib Tehsildar, 

Ambala Cantt 

Revenue PC 

4.  139 dated 06.03.22 

U/s201, 120B IPC & 7, 8, 

PC Act PS, BALDEV 

NAGAR, AMBALA 

Govind, Sweeper 

and others  

Prison   PC 

5.  331 dated 14.07.2020 U/s 

420,409,120B IPC & 13(2) 

PC ACT, TOSHAM, 

BHIWANI 

1. VIKRAM 

2. NAVEEN 

3. SOMBIR @ SONU 

and others  

Non.Department  PC 

6.  436 dated 13.07.2022  

U/s120b,170, 419, 420 IPC 

& 7, 8 PC Act PS, Sadar, 

Bhiwani 

1. Amit R/o Ward 

No. 07 Bhiwani 

2. Ramviwas R/o 

Ward No. 07 

Bhiwani 

3. Vikas R/o 

Chang, Bhiwani 

and others  

Home Guard PC  

7.  317 dated 28.08.2022 

U/s120B,170,419,420 IPC & 

7,8 PC ACT, SADAR, 

BHIWANI 

1. RAM NIWAS R/o 

BAWRI GATE 

BHIWANI 

2. BHIM SINGH R/o 

PREM NAGAR 

BWN 

HOME GUARD PC 

8.  173 dated 14.09.2023 U/s 

409,420,467,468,471,201,1

20B IPC & 7 PC ACT, 

BEHAL, BHIWANI 

1. DINESH R/o 

PITHARWAS 

REWARI 

2. SUNIL KUMARI 

R/o MIRAN DISTT. 

BHIWANI 

Power Under 

Investigatio

n 



3. VINOD R/o 

RADHABARI 

(RAJ.) 

4. RAJ KUMAR R/o 

TALU DISTT. 

BHIWANI 

9.  05 dated 07.01.2020 u/s 7 

PC Act, PS CITY 

FATEHABAD 

Unknown Unknown Cancelled 

10.  284 dated 11.06.2020 u/s 

8, 9 PC Act, PS CITY 

FATEHABAD 

Mahinder Singh R/o 

Ftbd 

Non 

departmental  

PC  

11.  114 dated 13.04.2022 u/s 

7b, 7c PC Act, PS CITY 

Ratia 

Unknown Unknown UI 

12.  109 dated 27.02.2023 u/s 

8, 13 PC Act, PS Sadar 

FTBD 

Unknown Unknown Cancelled 

13.  96 Dated 16.03.23 U/s 

186, 384, 504, 34, 182, 34  

IPC & 72A IT ACT & 7,13 

PC ACT, PS, Badhra 

Uknown Revenue 

 

cancellatio

n 

14.  18 Dated 21.01.20 

U/s420,467,468,471 IPC & 

8 PC ACT, PS, Sadar 

Dadri 

    

1.Devender 

R/o  

Amar Colony D.36 

Nangoli New Delhi 

2.Ramniwas R/o  

Rampur Hathras UP 

Revenue PC 

15.  121 Dated 03.06.20 U/s 

379, 420,467,468,471, 

473,483,120B, 411,201 IPC 

& 7, 13 PC ACT, PS, City 

Dadri 

Parveen R/o Prem 

Nagar Dadri And 

Other 

Non.Department

al  

PC 

16.  223 Dated 15.09.20 U/s 

420,408,120B IPC & 7, 8 

PC ACT, PS, City Dadri 

    

    

1.Pardeep R/o  

Saini Pura Mohalla 

Dadri 

2.Sunita R/o  

Champauri Dadri 

3.Mohit R/o  

Village Baghvi 

Revenue 

 

 

PC 

17.  275 Dated 09.11.20  U/s 

420, 467, 468, 471, 465, 

477A, 409, 120B IPC & 

13A(1),13(2) PC ACT, PS, 

City Dadri 

Sandeep R/o  

Mathuri Ghati Dadri 

 

Police  PC 

18.  9 dated 09.01.21 U/s 7, 13 

PC ACT, PS,  City Dadri 

    

Ramawatar 

R/o Pooran Market 

dadri 

Revenue 

 

Acquittal 

19.  226  Dated 

2.09.21U/s409,420,403,404 

IPC & 7, 13 PC ACT PS,

 City Dadri 

1.Sombir R/o  

Village Harodi 

2.Sunil R/o  

Treasury & 

Accounts 

PC 



    

    

    

Village 

Bhageshwari 

3.Tanuj R/o  

Village Gokal Pur 

District Riwari 

4.Chirag R/o  

Shyam Vihar 

Gokalpur Jaipur ( 

Raj.) 

20.  237 Dated 22.09.21 U/s 

409 IPC & 13(1)(A) PC 

ACT PS, Badhra 

    

Vidha Devi 

R/o Village Dadma 

 

Development & 

Panchayats  

Under 

Investigatio

n 

21.  272 Dated 04.12.21  U/s 

7,13 PC ACT PS, City 

Dadri 

Uknown Revenue cancellatio

n 

22.  55 Dated 01.03.22 u/s 

409, 420, 467, 468, 471, 

120B IPC & 7,13 PC ACT 

PS, Badhra 

    

    

    

    

    

1.Mukesh R/o  

Kalanour Rtk 

2. Baljeet 

R/o  

Village Hansawas 

Kalan Dadri 

3.Manjeet 

R/o  

Village Kakroli Hatti 

Dadri 

4.Manoj R/o  

Village Kadma 

5.Anup R/o  

Village Titani 

Bhiwani 

6. Satyawan 

R/o  

Village Gopi Dadri 

Development & 

Panchayats 

PC 

23.  56 Dated 02.03.22 U/s 

409,420, 467,468,,471,120B 

IPC & 7,13   PC ACT PS, 

Badhra   

    

    

    

    

1.Mukesh R/o  

Kalanour Rtk 

2.Ajay R/o  

Village Gopi Dadri 

3.Manjeet R/o  

Village Kakroli Hatti 

Dadri 

4.Manoj R/o  

Village Kadma 

5.Anup R/o  

Village Titani 

Bhiwani 

6.Suman R/o  

Village Harodi Dadri 

Development & 

Panchayats 

PC 

24.  49 Dated 14.03.22 U/s 

409,420,467,468,471,120B 

IPC & 7,13 PC ACT PS, 

Jhojhu Kalan 

    

1.Amit R/o  

Village Bihror Jhajjar 

2.Naman R/o  

Badhwana gate 

Dadri 

Development & 

Panchayats 

PC 



    

    

3.Ajay R/o  

Village Gopi Dadri 

4.Rajbir R/o  

Village Dhadhi 

Chillar Dadri 

25.  55 Dated 29.03.22 U/s 

409, 420, 467, 468, 471, 

120B IPC & 7, 13 PC ACT, 

PS, Jhojhu Kalan 

Manoj 

 

Development & 

Panchayats 

PC 

26.  140 Dated 24.06.22 U/s 

13, 7 PC ACT & 506 IPC, 

PS, Jhojhu Kalan 

Uknown Police  cancellatio

n 

27.  34 dated 07.02.23 U/s 13, 

7 PC ACT, PS, Jhojhu 

Kalan 

    

Uknown Forest cancellatio

n 

28.  106 Dated 07.04.23 U/s 

13, 7 PC ACT, PS, City 

Dadri 

    

Uknown Revenue 

 

Cancellatio

n 

29.  205 dated 14.11.23 U/s 

13(1), 13(2) ,7 ,7(A) PC 

ACT & 384, 389, 34 IPC, 

PS, Bond Kalan 

Uknown Police Under 

investigatio

n 

30.  649 dated 01.11.2019 U/s 

420, 467, 468, 471, 120 B 

IPC & 7 PC Act CENTRAL 

BHRAM PRAKSH S.O 

PARHLAD GOYAL 

R.o H.NO 955.19 PS 

OLD FBD 

(FARIDABAD) AND 

OTHERS 

TRANSPORT PC 

31.  190 dated 13.03.2020, U/s 

409.420.467.468.471.120B 

IPC & 7,13(1) D   PC ACT. 

1988, CITY B.GARH 

OFFICERS AND 

STAFF AND 

COMPUTER 

OPRETORS OF 

VEHICLE S.O NA R.o 

AUTHORITY BLB 

(FARIDABAD) AND 

OTHERS 

TRANSPORT TRACE 

32.  191  dated 13.03.2020 

409, 420, 467, 468, 471, 

120B IPC & 7,13(1), D   PC 

ACT. 1988 CITY B.GARH 

Raj Kumar S.o 

ahiravan R.o h 

D.122 sgm nagar 

fbd (Faridabad) 

AND OTHERS 

TRANSPORT PC 

33.  136 dated 17.03.2020 U/s 

8 PC ACT, PS, NIT 

CHANDER PARKASH 

DHINGRA S.O DITTA 

RAM DHINGRA R.o 

5R.1 NIT FBD 

(FARIDABAD) 

Private Person PC 

34.  108 dated 28.07.2020, U/s 

204, 463, 120B 420, 201 

IPC & 135, 136, 137 

ELECTRICITY ACT 2003 & 

KANHIYA LAL S.O 

BUDH SINGH R.o 

NACHOLI FBD. 

(FARIDABAD) AND 

OTHERS 

Power PC 



7, 8, 7A, 12,13 PC ACT

 BHUPANI 

35.  315 dated 05.09.2020 U/s 

186, 385, 506, 189, 406, 

420 IPC & 7A PC ACT, PS, 

Sec.31 

RAMBIR S.O GOPAL 

SHARMA R.o H. 

2392, PARVATIYA 

COLONY, NEAR 

URMILA SCHOOL 

FBD (FARIDABAD) 

AND OTHERS 

Private Person ARREST 

36.  119 dated 06.03.2021, U/s 

418, 420, 120B, 273, 336 

IPC & 7 PC ACT, 16 PFA 

ACT 1954 ADARSH 

NAGAR 

RAJENDER KUMAR 

@ RAJU S.O 

CHETRAM R.o H. 702 

SUBHAS COLONY 

B.GARH 

(FARIDABAD) AND 

OTHERS 

FOOD, CIVIL 

SUPPIES & 

CONSUMER 

AFFAIRS 

PC 

37.  107 dated 13.03.2021, U/s 

7 PC ACT 1988 DABUA 

PUNIT TYAGI JE S.O 

NA R.o FARIDABAD 

(FARIDABAD) 

MCF CANCELLE

D 

38.  92 dated 26.03.2021, U/s 

409,  120B IPC & 13   PC 

ACT SADAR B. GARH 

FARHAN 

ENTERPRISES S.O 

UNKNOWN R.o 

FARIDABAD 

(FARIDABAD) AND 

OTHERS 

PANCHYAT 

ADHIKARI 

PC 

39.  268 dated 27.04.2021, U/s 

7.13   PC ACT CITY 

B.GARH 

DASHRATH CLERK 

MCF OFFICE BLB 

ZONE S.O 

UNKNOWN R.o 

FARIDABAD 

(FARIDABAD) 

PANCHYAT 

ADHIKARI 

CANCELLE

D 

40.  354 dated 22.06.2022 u/s 

406, 420, 506, 120B IPC & 

7 PC Act PS, FBD Kotwali 

1. Rambir R/o 

Parwatia 

Coloney 

2. J.K. Bhatia R/o 

FBd and others 

Private Person Under 

Investigatio

n  

41.  292 DATED 24.06.2022, U/S 

384, 120B IPC & 7, 7A PC 

ACT, PS ,  DABUA 

SHYAMBIR S.O 

BHAGWAT R.o 

VILLAGE PALI FBD 

(FARIDABAD) and 

others  

Private Person PC 

42.  244 dated 14.09.2022, U/s 

201, 402, 420, 467, 468, 

471., 506, 120B IPC & 7, 

7A, 10 PC ACT SECTOR.17 

SMT. MUNESH 

CHAUDHARY DEO 

FBD S.O UNKNOWN 

R.O FARIDABAD 

(FARIDABAD) 

EDUCATION 

DEPARTMENT 

TRACE 

43.  355 dated 16.10.2022, U/s 

409, 120B IPC & 13 PC 

ACT SADAR B.GARH 

JOGINDER S.O 

UNKNOWN R.O 

FARIDABAD 

(FARIDABAD) AND 

OTHERS 

PANCHYAT 

ADHIKARI 

TRACE 



44.  492 dated 12.12.2022 U/s 

420, 467, 468, 471, 120B 

IPC & 7 PC ACT 1988

 CENTRAL 

SATISH S.O 

UNKNOWN R.O 

SOCIAL WELFARE 

OFFICER FBD 

(FARIDABAD) AND 

OTHERS 

SAMAJKALYAN 

ADHIKARI 

TRACE 

45.  563 dated 08.09.2023, U/s 

147, 148, 323, 506 IPC & 7, 

7A, 8, 13(1), 13(2) PC ACT 

CITY B.GARH 

AADESH S.O 

UNKNOWN R.O 

FARIDABAD 

(FARIDABAD) 

REVENUE TRACE 

46.  375 dated 13.10.2023, U/s 

186, 353, 506 IPC & 8 PC 

ACT OLD FBD. 

TIGER @ PAWAN 

S.O LADHA RAM 

R.O H.N. 33.8 SARAI 

HUSAINI OLD FBD 

(FARIDABAD) 

Power  ARREST 

47.  710  DATED 15.12.20 

U/S420, 467, 468, 471, 

120B IPC & 13, 7, 10 PC 

ACT  PS, 

SADAR,GURUGRAM 

Unknown  HSVP CAN 

 

 

48.  154 DATED 23.07.2020 

U/S21 NDPS ACT & 7, 8, 

13(1)b, 13(2) PC ACT PS, 

BHONDSI, GURUGRAM 

DSP Prison 

Dharambir R\O 1B 

Govt Quarter Jail  

BHONDSI,GURUGRA

M, Rav @ Goldi R\O 

VILL Vajirabad and 

others  

Prison 

Department  

PC 

49.  294  DATED 20.11.20 

U/S120 B, 406, 420 IPC & 

7, 10, 13 PC ACT    PS, Sec 

.56,GURUGRAM 

PAWAN R\O VILL. 

SHYAMPURA 

PS.SATNALI DISTT. 

MOHINDER GARH. 

HSVP CAN 

 

50.  70  DATED 23.01.2020 

U/S21(12) IPC & 13, 7 PC 

ACT  PS, 

SADAR,GURUGRAM 

Unknown  HSVP UI 

 

 

51.  207  DATED 14.07.20 

U/S420, 409, 427, 467, 468, 

471, 120B IPC & 13 PC 

ACT & 66D IT ACT PS, Sec 

.56,GURUGRAM 

PAWAN R\O VILL. 

SHYAMPURA 

PS.SATNALI DISTT. 

MOHINDER GARH. 

& OTHERS 

Power PC 

 

 

 

 

52.  217  DATED 09.08.20 

U/S120B, 409, 420, 467, 

468, 471 IPC & 13, 7 PC 

ACT PS, Sec 

.40,GURUGRAM 

PAWAN R\O VILL. 

SHYAMPURA 

PS.SATNALI DISTT. 

MOHINDER GARH. 

Power PC 

 

 

 

 

53.  221  DATED 12.08.2020 

U/S120B, 167, 201, 409, 

420, 467, 468, 471 IPC & 

13, 7, 8 PC ACT PS, Sec 

.40,GURUGRAM 

PAWAN R\O VILL. 

SHYAMPURA 

PS.SATNALI DISTT. 

MOHINDER GARH. 

Power PC 

 

54.  417 DATED 12.10.2020 U\S 

166A,406,409,420,467,468, 

120B  IPC, Section 9 & 13 

Unknown  Unknown  CAN 



of PC Act  PS, Pataudi, 

GURUGRAM 

55.  292  DATED 12.10.20 

U/S120B, 409, 420, 467, 

468, 471 IPC & 13, 7 PC 

ACT PS, Sec 

.40,GURUGRAM 

PAWAN R\O VILL. 

SHYAMPURA 

PS.SATNALI DISTT. 

MOHINDER GARH. 

Power PC 

 

 

 

 

56.  309 DATED 21.08.2021 

U/S380, 381, 454, 457, 382, 

411, 476 IPC & 7,8 PC ACT 

& ARMS ACT PS, K.Daula, 

GURUGRAM 

Vikas Kumar R\O 

Vill. Lagarpur PS 

badly Distt Jhajjar 

Haryana and 

othersa. 

Delhi Police 

 

 

 

 

PC 

57.  113 DATED 16.03.22 

U/S406,  420, 467, 468, 

471, 120B ,201 IPC & 7, 8, 

13(1)(b) PC  ACT PS, 

Bilaspur, GURUGRAM 

ASI Pardeep Kumar 

R\O Q. NO. 102 

TOWER G Police 

Line, GURUGRAM  

Police  PC 

58.  174 DATED 20.06.22 U/S8 

PC ACT & 186, 189, 500, 

120B IPC PS, BHONDSI, 

GURUGRAM 

Satyaprakash R\O 

55 Foot Gas 

Pipeline Road  

Private   PC 

59.  521 DATED 12.12.2022 

U/S120B, 34, 420, 467, 468, 

471, 511 IPC & 13(1)D PC 

ACT PS, Bilaspur, 

GURUGRAM 

Birender Village Tikli 

Ps Badshapur Ggm 

and others 

Agriculture 

 

 

PC 

60.  119 DATED 25.03.2023 U\S 

409,420,467,468,471,120B 

IPC 13 PC ACT 1988 PS, 

K.Daula, GURUGRAM 

Unknown  Unknown  UI 

61.  238 DATED 31.08.2023 

U/S186, 353, 332, 467, 468,  

471,  420,  201 IPC & 42 

PA ACT & 7 PC Act PS, 

BHONDSI,GURUGRAM 

Sanjay Kumar S,o 

Nihal singh  and 

others  

Prison  PC 

62.  56 Dated 24.01.2020 U/s 

7,13 PC Act 1988 & 120B 

IPC, PS, HANSI CITY

 Hansi 

Uknown Urban Local 

Bodies 

 

CAN 

 

63.  709 Dated 03.11.2020 U/s 

420, 467, 468, 471, 297, 

193, 120B IPC & 7, 13, 88 

PC Act PS, HANSI CITY

 Hansi 

Vijay Savroop 

R/o  

Depal And Others 

Health  

 

PC 

 

64.  102 dated 26.02.2021 U/s 

420, 406, 120B IPC & 66, 

66C ,66D, IT Act & 

13(1)(2)  PC Act, PS, 

Narnaund Hansi 

1. Devraj 

R/o 

Sclchani 

Savita Sardana  

R/o  

1. H.No. 140 

Modal Town 

Hisar 

Health  

 

PC 

 



65.  450 Dated 03.08.2021 U/s 

120B, 406, 420, 467, 468, 

471 IPC & 13(2), 13(1)a 

PC Act 198 PS, Narnaund

 Hansi 

1. Rajender Kumar 

R/o Rakhi Khash 

2. Sushil 

3. 3. Krishan 

Chander Alias 

Murari 

Cooperation 

 

PC 

 

66.  186 Dated 09.03.2022 

U/s 420, 467 ,468, 471 IPC 

& 82, 83 REGISTRATION 

ACT, 1908 & 13(1)A,13(2) 

PC Act , PS, Hansi City 

 

 

1.Rakesh Kumar  

R/o  

Kasban Mohlla 

Hansi   

2.Rahul  

R/o Moth Karnai  

3.Sanjay Kumar R/o  

H NO 13,189 Arya 

Nagar Hansi 

Urban Local 

Bodies 

 

PC 

 

67.  13 dated 11.01.2023 U/s 

120B, 420, 467, 468, 471, 

IPC & 13(2),13(1)(a),7 PC 

ACT, PS HANSI CITY,

 Hansi 

1.Munish Kumar 

R/o  

Gagan Kheri 

2. 

Ashok Kumar 

R/o  

Didwada Teh 

Safido distt Jind    

And others 

Power PC 

And  

Under 

Investigatio

n 

 

68.  561 dated 14.11.2019 U/s 

406, 420 IPC & 9, 8 PC 

Act, PS, HTM HISAR 

Unknown Unknown Cancelled 

69.  494 dated 26.12.2019 U/s 

406, 420, IPC & 8, 9 PC 

ACT, PS, HISAR CITY 

Unknown Unknown Cancelled  

70.  556 dated 01.10.2020 

U/s7  PC Act PS, AZAD 

NAGAR, HISAR 

ADO Balvinder R/o 

Yadav Colony Hisar 

Agriculture PC 

71.  372 dated 26.08.2022 U/s 

13(1)C  PC Act & 420, 406 

IPC, PS Agroha, HISAR 

Bhagwan Dass R/o 

Dabwali 

Development & 

Panchayats 

PC 

72.  299 dated 09.08.2022 U/s 

384, 34, 343 IPC & 13(1), 

13(D), 7 PC Act, UKLANA, 

HISAR 

Unknown Unknown Under 

Investigatio

n  

73.  551 dated 17.09.2022 U/s 

166A IPC & 13, 7 PC Act, 

URBAN ESTATE, HISAR 

Unknown Police  Cancelled 

74.  998 dated 10.11.2022 U/s 

506, 120B IPC & 7, 8 PC 

Act, PS, HISAR CITY 

Unknown Excise  Cancelled 

75.  486 dated 16.05.2023 

U/s8 PC Act, HISAR 

SADAR, HISAR 

Unknown Health  Under 

Investigatio

n  

76.  716 dated 25.08.2023 U/s 

7 PC Act, HISAR CITY 

Unknown Health  Under 

Investigatio

n 



77.  54 DATED 09.2.2020 

U/S365,323,328,285,34 IPC 

& 25.27 ARMS ACT & 7,13 

PC ACT PS ASAUDA, 

JHAJJAR  

UKNOWN POLICE 

DEPARTMENT  

CANCEL  

78.  118 DATED 29.05.20 U/S8 

PC ACT PS CITY JHAJJAR , 

JHAJJAR  

UKNOWN PRIVATE PERSON  UT  

79.  14 DATED 20.01.21 US 7,13 

PC ACT PS SEC.6 PS 

BAHADURGARH, JHAJJAR  

 JAGMENDER S,O 

MAHA SINGH R/O 

SEC 12A 

PANCHKULA  

ITI 

BAHADURGARH  

UC 

80.  96 DATED 18.03.21 U/s 

384, 347 IPC & 7 PC ACT 

PS SADAR JHAJJAR  

JITENDER S,O 

RAGHBIR SINGH 

VILL. CHARRA 

MINNING 

DEPARTMENT 

PC 

81.  215 DATED 11.06.21 

U/S167,217,218 IPC ACT & 

7 PC ACT PS CITY 

JHAJJAR, JHAJJAR  

UKNOWN POLICE 

DEPARTMENT  

CANCEL  

82.  326 DATED 09.12.21 U/S 9 

PC ACT PS SADAR 

BAHADURGARH, JHAJJAR  

SURENDER S,,O 

MAHENDER SINGH 

VILL. BARHI JHAJJAR  

TRANSPORT 

DEPARTMENT 

UC  

83.  319 DATED 16.12.21 U/S 

409,120,120B, 379,411 IPC 

& 7,13 PC ACT PS LINPAR 

BAHADUR GARH, 

JHAJJAR  

RAJENDER S,O 

OMPARKESH R/O 

HASANGARH AND 

OTHERS 

POLICE 

DEPARTMENT  

PC  

84.  327 DATED 23.12.21 US 

327 IPC & 7,13 PC ACT PS 

LINPAR BAHADUR GARH, 

JHAJJAR  

RAJENDER S,O 

OMPARKESH R/O 

HASANGARH  

POLICE 

DEPARTMENT  

PC  

85.  23 DATED 17.01.22 U/S 

384, 419, 420, 467, 468, 

471 IPC & 7 PC ACT PS 

LINPAR BAHADUR GARH , 

JHAJJAR  

ABHISHEK S,O RAJ 

KUMAR R/O 

GONDA AND 

OTHERS   

FOREST 

DEPARTMENT  

PC  

86.  17 DATED 23.01.22 U/S 

7,13 PC ACT PS 

MACHHROLI, JHAJJAR  

Unknown POLICE 

DEPARTMENT  

CANCEL  

87.  215 Dated 29.07.2022 U/s 

420, 120B, 186, IPC & 7, 13  

PC Act, PS Civil line Jind 

  

Sukhvinder @binder 

R/o Vill. Khrodi, 

Tehsil Gulha and 

others 

Non-

Departmental 

 

Under Trail 

 

88.  13 dated 20.01.2021 

U/s117, 120B, 186 IPC & 7, 

8, 13 PC ACT, PS, Titram, 

Kaithal 

ANAND R/o DEVI 

NAGAR WARD NO.2 

3) And others  

RTO  PC  

89.  552 dated 25.12.2019 U/S 

384 IPC & 7 PC Act, PS, 

City Kaithal 

ASI ASHOK KUMAR 

BELT NO. 327,SD 

Police UI 



90.  127 dated 01.04.2020 

U/s7,13 PCACT PS City 

Kaithal 

MAHIPAL BELT NO. 

252 

HOME GUARD Cancelled 

91.  293 dated 10.10.2020 U/s 

381,409,120B IPC & 7,13 

PC Act PS, Kalayat, 

Kaithal 

KULDEEP R/o SIMLA 

AND OTHERS 

FOOD & SUPPLY 

DEPT. 

PC 

92.  486 dated 31.8.2021 U/s 

120B, 166A IPC & 7, 13 PC 

Act, PS City, Kaithal 

1. ASI RAJKUMAR 

 2.  L,ASI SUDESH 

Police  Cancelled 

93.  262 dated 15.6.2022 U/s 

420 IPC & 7A, 8 PC Act, 

PS, Civil Line, Kaithal 

SATISH MITTAL, 

ARAJUNAVIS R/o  

Court Kaithal       

Private  cancelled 

94.  492 dated 23.09.2022 U/s 

13(1)A, 7 PC ACT PS, 

Pundri, Kaithal 

RAVINDER R/o 

FATHEHPUR PUNDRI 

Revenue  Cancelled 

95.  116 dated 24.04.2023 U/s 

409,420 IPC & 13(1)(A) PC 

ACT PS, Sadar, kaithal 

CASHIER RAMBIR @ 

RAMU R/o SETHA 

MAJRA PS UCHANA 

DISTT JIND 

Banking  PC 

96.  2 dated 2.01.2020 U/s 7 

PC Act PS, Karnal Civil 

Lines, Karnal 

SI Suresh Kumar No. 

402 R/o Gali No.11 

Kot Mohalla Sonipat 

Police  Chargeshe

et 

97.  66 dated 18.03.2020 U/s7 

PC Act  PS, Nissing, Karnal 

SI Subash Chand 

R/o PS Nissing 

Police  Chargeshe

et 

98.  53 dated 25.02.2021 U/s 

13, 7 PC Act PS, Butana, 

Karnal 

Madan Kumar R/o 

H NO 403, SECTOR.3 

KURKUKSHETRA 

Power Chargeshe

et 

99.  391 dated 1.09.2021 U/s 

13, 7 PC Act PS, Taraori, 

Karnal 

Rajvir R/o Durga 

Colony Jind 

Police  Chargeshe

et 

100.  150 dated 14.03.2022 U/s 

7, 8 PC Act PS, Karnal 

Civil Lines, Karnal 

Vikash Sharma R/o 

968 NEW PREM 

KARNAL 

Urban Local 

Bodies   

Chargeshe

et 

101.  887 dated 15.11.2023 U/s 

7 PC Act PS, Assandh, 

Karnal 

Ishwar Singh R/o 

Chorkarsa 

Home Guard  UI 

102.  182 DATED 22.09.2021U/S 

12, 7, 8 PC ACT  PS 

JHANSA   

1. SHER SINGH 2. DR. 

SHASHI ADITYA

 1. NIRANJAN 

SINGH  

2. LNJP HOSPITAL1. 

DHURALA  

Health  UI 

103.  589 DATED 08.07.2020 U/S 

7, 13  PC ACT &  384, 120B 

IPC  PS CITY TSR KKR

  

1. JASMER  

2. SUSHEEL KUMAR  

3. BALA DEVI 

 4. ASI KAILASH 

KAUR   

1. BHAG SINGH 2. 

RANDHIR SINGH 

3.W,O  BALBIR 

SINGH 1. KACHWA 

POLICE  PC  



KARNAL 2. JYOTI 

NAGAR KKR 

 3.PATIALA BANK 

COLONY TSR 

 4.PS CITY TSR KKR  

104.  590 DATED 02.11.2020 U/S 

7, 7A, 8 PC ACT  & 420 

,120B IPC PS  SADAR TSR

 KKR  

1. AMARJEET  2. 

JASPREET 

 3. UDHAM SINGH  

4. MANJEET SINGH 

5. PARVEEN KUMAR 

1. JARNAIL SINGH  

2.  

SUKHWINDER 3. 

SURESH KUMAR  

4. SAJJAN SINGH  

5. RAJKUMAR1. 

JYOTI NAGAR KKR 

 2. AJRANA 

 3. MURADGARH 

INDRI   

4. GADLI LADWA  

5. LADWA  

Revenue PC  

105.  487 DATED 12.08.2021  U/S 

12, 8 PC ACT PS SBD  

1. HEERA LAL 

 2. INDER ARORA 

 1. RAM 

KISHAN  

2. MADAN GOPAL

 1. KALSANA 

 2. MAJRI SBD  

Non.Department PC  

106.  302 DATED 25.09.2021 U/S 

7,13 PC ACT PS  CITY 

TSR KKR  

1. ASI NEELAM 1. 

W,O NAVEEN 

KUMAR  1. 

SIRSMA  

POLICE PC  

107.  136 DATED 27.04.2022 U/S 

7,7A PC ACT PS  I 

BAD 

1. SHYAM LAL 

READER TEHSILDAR

   

Revenue UT  

108.  1069 DATED 26.12.2022 

U/S 8 PC ACT PS  SBD

  

1. HARBIR SINGH 

 S,O. 

JOGINDER SINGH 

R/O RATANGARH

  

Non.Departmen

al 

UI  

109.  197 DATED 19.04.2023 U/S 

7, 13 PC ACT PS  K 

GATE   

1. AAKASH S,O 

RAJENDER R/O 

GURUNANAK PURA 

MOHALA TSR  

Urban Local 

Bodies 

PC  

110.  34 Dated 15.02.2021 

U/S120B, IPC & 13 (1), 

7(A) PC Act  Ps Sadar  

Narnol MAHENDERGARH 

Bansi Lal S,O Moh 

Alampur Narnaul & 

Others  

Transport Office UI 

111.  22 Dated 11.01.2022 

U/S7,13 PC Act Ps City 

Narnaul MAHENDERGARH 

Gaje Singh, S,o Ram 

Kumar R/o Sainana, 

PS, Sadar, Kanina 

and others  

Jail Department PC 



112.  142 Dated 10.03.2022 

U/S7,13 PC Act Ps City 

Narnaul MAHENDERGARH 

Jeet Ram Basai 

MAHENDERGARH  

Education  UI 

 

113.  164 Dated 03.06.2023 

U/S467,468,471,420,120B 

IPC &13(1)(C), 13(2), 13(1) 

(d) PC Act Ps City 

Narnaul MAHENDERGARH 

Sh. Kripa Shanker 

Sharma Narnaul & 

Others  

Private Person UI 

114.  178 Dated 27.06.2023 

U/S406,420,379,188 IPC & 

7,13 PC Act & 211 Mines 

and Minerals Ps Nangal 

Chaudhari 

MAHENDERGARH 

Raju @ Rajkumar S,o 

Hawa Singh, R/o 

Kalbha and others 

MINING  UI 

115.  237 Dated 07.08.2023 

U/S468,120B,420,467,471 

IPC & 13,7 PC Act Ps City 

MAHENDERGARH 

Municipal Engineer 

City 

MAHENDERGARH & 

Others 

Urban local 

bodies  

PC 

116.  398 Dated 17.11.2023 

U/S420,120B,409 IPC & 13 

(1) (a) PC Act & 66 (d) IT 

Act and Minerals Ps 

Sadar MAHENDERGARH 

Ombir Singh R/O 

MAHENDERGARH 

Education 

Department  

UI 

117.  75 Dated 03.03.2022 U/S 7 

PC Act PS Nagina Nuh    

Dr. Manmohan 

Singh R/o Patodi  

Health Deptt. 

 

PC 

118.  75 Dated 03.03.2022 U/S 

13,7 PC PS Nagina Nuh    

Shajad S,O Ayyub 

R/o PUNHA NA 

"HEALTH 

DEPARTM" 

PC 

119.  295 Dated 18.08.2022 

U/S354A,294,180 IPC & 7 

PC PS Firozpur Jirka Nuh    

Jagdish SI S,O 

Sohan Lal ps 

Firozpur Jirka 

Police Deptt. PC 

120.  92 Dated 18.05.2023 U/S 

384  IPC & 7 PC PS Rozka 

Meo Nuh    

Narender dhull  S,O 

Gordan Dass  R/o 

Indri KARNAL 

REVENUE 

DEPARTM ENT 

UI 

121.  329 Dated 21.08.2021 

U/s217,218,219,221, IPC & 

7,8,13, PC ACT, PS 

MUNDKATI Palwal 

BHARATPAL ASI AS 

DUTY R/o SEC 2 

HUDDA PALWAL       

Police Dept. Under 

Investigatio

n 

122.  554 Dated 25.09.2020 

U/s420, 467, 468, 471, 

120B IPC & 8 (13)(1)D PC 

ACT, PS CAMP Palwal 

 

1.YUSUF S,o NASRU 

R/o UDARKA 2. 

RAFIQ S,o KAMRU 

R/o UDARKA 3. 

JAMEEL S,o DEEN 

MOHAMMAD R/o 

GHRAM PATTI 

HODAL 4. YOGESH 

S,o MAHENDER 

SINGH R/o 

ROOPRAKA PWL 

RTA 

DEPARTMENT 

PC 

123.  251 Dated 19.04.2021 

U/s420, 465, 468, 471, 

DR. SANJAY 

SHARMA DEPUTY 

CMO GH PWL, 

MEDICAL 

DEPARTMENT 

Untraced 



120B IPC & 7 PC ACT, PS 

CITY Palwal 

 

JODHA @ BHEEM 

R/o PAINGALTU PS 

HODAL PWL  

124.  136 Dated 26.04.2021 

U/s7,13 PC ACT, PS 

HODAL Palwal 

 

1.RAMESH GOYAL 

DISTRICT 

MARKETING 

ENFORCEMENT 

OFFICER 

HARAYANA STATE 

AGRICULTURE 

MARKETING BOARD 

PWL, 2. SATISH 

KUMAR AUCTION 

RECORDER MARKET 

COMMITTEE HODAL 

MARKET 

COMMETEE 

Cancellatio

n 

125.  487 Dated 25.06.2021 

U/s420,120B, IPC & 7,13 

PC ACT, PS CAMP Palwal 

 

1. SURESH PATWARI 

S,o VIJAY PAL R/o 

VILL PATLI KHURD PS 

CITY PWL,  SDO (C 

)CUM LAC OFFICE, 

2. KULBIR PATWARI 

S,o DHARAMBIR R/o 

VILL MALVI PS 

JULANA DISTT JIND 

AT PRESENT 

BALLABGARH 

FARIDABAD , 

DRO.CUM.LAC 

FARIDABAD, 3. 

VIKAS PATWARI S,o 

UDAYRAM R/o 

DEEGH PS SADAR 

BALLABGARH FBD,  

DRO OFFICE PWL, 4. 

BABU LAL PATWARI 

S,o KARAN SINGH  

R/o VILL PRITHLA PS 

GADPURI DISTT 

PALWAL,  

DRO.CUM.LAC 

OFFICE FARIDABAD, 

5. BALBIR PATWARI 

S,o HARI SINGH R/o  

WARD NO. 6 

GODHOTA PS 

HODAL DISTT 

PALWAL, SDO (C ) 

CUM LAC OFFICE 

PWL, 6. RAJESH 

PATWARI S,o 

RANDHIR R/o VILL 

MALVI PS JULANA 

DISTT JIND AT 

TEHSIL OFFICE PC 



PRESENT 

BALLABGARH 

FARIDABAD ,  

DRO.CUM.LAC 

OFFICE FBD, 7. SUNIL 

S,o MADAN LAL  

R/o SEC 2 HUDDA 

PALWAL , READER 

SDO (C ) PWL, 8. 

VARUN DEV GURG  

S,o ARJUN DEV 

GURG R/o TELIBADA 

HODAL PWL 9. 

AMAR SINGH S,o 

MOTIRAM R/o VILL 

PIYALA PS SADAR 

BALLABGARH 

FARIDABAD 

126.  108 Dated 24.07.2021 

U/s409,120B, IPC & 7,13, 

PC ACT, PS BAHIN Palwal 

 

1.IKBAL EX. 

SARPANCH R/o 

KHAEKA 2. VANISHA 

EX. SARPANCH 3. 

SURENDER 

SECRETRY GARAM 

PANCHAYAT 

HATHIN, 4. AALOK 

SACSACRETRY, 

HATHIN,5. DINESH 

SECRATRY GRAM 

PANCHAYAT 

HATHIN  

BDPO OFFICE Under 

Investigatio

n  

127.  614 Dated 12.08.2021 

U/s406,420,120B,IPC & 

7,13 PC ACT, PS CAMP 

Palwal 

 

1. BHUPENDER S,o 

BACHCHU SINGH 

R/o MOHAN 

NAGAR PWL  2. 

RACHANA W,O 

BHUPENDER R/o 

MOHAN NAGAR 

PWL 

MUNCIPAL 

COMMETEE 

 Challan 

Checking 

128.  408 Dated 29.09.2022 

U/s409,420,120B, IPC & 

7,7A,13 PC ACT, PS 

GADPURI Palwal 

 

1. SH. HARISH 

BATRA, AETO 2. SH. 

JITENDER JOON, 

TAXATION 

INSPECTOR, DISTT. 

PALWAL, 3. 

ROHTASH, DRIVER 

AND RAVI KUMAR 

C,O DY. EXCISE 

AND TAXATION 

COMMISSIONER (ST) 

PALWAL, 

EXCISE & 

TAXATION 

DEPARTMENT 

Under 

Investigatio

n 

129.  549Dated 27.06.2023 U/s 

409,420,467,468,471 IPC & 

HC JANAK NO 927, 

PALWAL S,o MURARI 

Police Dept. PC 



13(1) PC ACT, PS CAMP 

Palwal 

 

LAL R/o VILL 

GHAGHOLA PS 

SOHNA DISTT 

GURUGRAM 

130.  180 Dated 20.08.2022 U/s 

420,467,468,471,120B, & 

13,7,8 PC ACT, PS Raipur 

Rani, Panchkula 

 

1. RAJENDER S,O LT 

SH SURAT R/o 

MOOND PS ASAND 

KARNAL 2. SANJEEV 

KUMAR S,O 

KRISHAN LAL R/o 

H.N. 31,11 BANK 

COLONY NEAR 

SHIVALIK COLONY 

PARK MANIMAJRRA 

CHD                         

3. KAMLA W,O LT 

NAAGENDER R/o 

NATWAL PS RPR PKL 

WEALFAIR DEPT. 

AND PVT 

PC 

131.  95 Dated 10.12.2019 U/s 

354,354A, 354D, 384 IPC & 

7,13 PC ACT, PS Mansa 

Devi Complex, Panchkula 

Jashan Lal S,o Shiv 

Lal R/o Vill. Khere PS 

Shahabad 

Kurukshetra  

Home Guard PC 

132.  75 dated 25.02.2020  

 U/s218,420,466, 468, 471 

120B IPC, 13(1) ( d) ( ii ) & 

13 (2) PC. ACT. 1988 PS 

Chandimandir, 

Panchkula 

 

1.RAM KARAN  

S,O NANAT RAM 2. 

SURJEET SINGH S,O 

ANNAT RAM 

3. SHAYAM LAL S,O 

KUDA RAM  

4. BHAG SINGH 

KUDA RAM  

5. BHAG SINGH S,O 

BANARSHI  

6. LAL CHAND S,O 

BADAN LAL R/o 

Ramgarh, 

Panchkula 

Revenue PC 

133.  57 dated 13.02.2021 

U/s420,120.B IPC 61,1,20 

EX ECT 13,7 PC ACT  

PS Chandimandir, 

Panchkula 

MANOJ KUMAR S,O 

RAM BISHAL 

VILL 

BHAIMADHIYANA  

DISTT UNAV UP 

Ex. Dept. PC 

134.  170 dated 26.04.2022 U/s 

420 IPC 13 PC ACT 

PS SEC 5, Panchkula 

.. HSWC SEC 2 PKL 

 

Under 

Investigatio

n  

135.  315 Dated 17.06.2022 

U/s120b, 420, 

18,23,29,33,3a,4 PNDT Act 

& 13 Pc act PS Indu. 

Sector.29 Panipat 

Saurabh alias 

Gaurav S,o Prem 

Singh R/o Sabadpur 

UP 2.  Ramnivas S,o 

Shamsher R/o 

Safido 3.  Kaila S,o 

Dharampal R/o 

Tota Ram Colony 

Village Ujha Bharat 

Private Person PC 



Nagar Babel Road 

Panipat 4. Sunita 

W,o  Satish R/o 

Munni Khera Police 

Station Sangal UP 5.  

Janendra Singh 

alias Bhura S,o 

Brahm Singh R/o 

Diamond Factory 

Ramnagar Babel 

Road Manni Khedi 

Thana Nakhasa 

Sambhal Hal Gali 

No. 7 Amroha UP 

Satish S,o Ram 

Singh  , Jyoti 

Chaudhary W,o  

Janendra Singh 

alias Bhura  

136.  817 Dated 01.10.2019 U/s 

409,420 IPC & 13 PC ACT 

PS City Panipat 

JOGINDER S,o PREM 

CHAND R/o 

468,7 SUDHIR 

NAGAR PPT NOW 

2286 E.BLOCK 

SUSHANT CITY PPT 

SDM Office Under 

Investigatio

n 

137.  1095 Dated 17.11.2019 

U/s420,467,468,471,120 B 

IPC & 7,13 PC ACT PS 

Ch.Bagh Panipat 

...  Cancellatio

n 

138.  162 Dated 25.02.2020 U/s 

328, 376D, 506, 384, 389, 

203, 120b & 7, 8, 13 PC 

Act 376d,328,506 

Remove PS Ch.Bagh 

Panipat 

YOGESH W,o AMIT 

R/o CHHATERA 

MAJRA THANA 

KUNDLI SONIPAT 

NOW H.NO. 1674 

NHBC SEC 11,12 

PANIPAT 

POLICE 

DEPARTMENT 

PC 

139.  218 Dated 01.03.2020 

U/s7,13 pc act PS old 

industries Panipat 

Seema W,o 

KRISHAN R/o VILL. 

MOR MAJRA DISTT. 

KARNAL 

POLICE 

DEPARTMENT 

UNDER 

TRIAL 

140.  109 Dated 08.02.2022 

U/s120B,34,409 IPC add 

467,468,471,420 & 13 PC 

act PS Samalkha Panipat 

PAWAN SHARMA 

S,o RAM AVTAR 

SHARMA R/o NEW 

GOPAL NAGAR 

NEAR PEER KI 

MAJAR NUMAISH 

CAMP SAHARAN 

PUR UP AND OTHERS 

Power PC 

141.  148 Dated 30.03.2022 U/s 

20 NDPS ACT & 42 

PRISONS ACT & 13 PC 

ACT PS Indu. Sector.29 

Panipat 

Amit S,o Suresh R/o 

Vill Chhaproli  

Bagpat UP 2. Anup 

S,o Vijay R/o Hari 

Singh Colony 

कैदी हवालती बन्दी 
पानीपत 

PC 



Panipat 3. Akshay 

S,o Karishan Vill. 

Nalotha Panipat 4. 

Shiv Charan S,o 

Rajpal R/o 

Karishana Gate 

Kurukshetra  

142.  179 Dated 14.04.2022 U/s 

42 A PRISONS ACT & 14, 4 

PC ACT PS Indu. Sector.29 

Panipat 

1.Rahalu S,o Satbir 

2. Rohit S,o Ranbir 

3.Vikas alias Monu 

alias Tandu  S,o 

Sukhbir 4.Nitu alias 

Sita S,o Satbir 

5.Sandeep alias 

Pahal S?o Rajkumar 

6.Vijay alias 

Pradhan S,o Satbir 

7.Vikas alias Vikka  

S,o Virendra 

8.Virendra alias 

Binder  S,o Ramphal 

9.Shivcharan S,o 

Rajpal R/o Village 

Madina Jagsi 

District Sonipat 

कैदी हवालती बन्दी 
पानीपत 

PC 

143.  533 Dated 21.09.2022 

U/s7,13 PC ACT PS Israna 

Panipat 

SUNIL S,o RAGHBIR 

R/o VILL PUTHAR PPT 

         Power PC 

144.  581 Dated 22.09.2022 

U/s42 A PRISONS ACT & 7 

pc act & 201 IPC PS Indu. 

Sector.29 Panipat 

Bunty alias Ravi S,o 

Ramesh R/o Village 

Deewana Panipat 

2. Bhagat Singh 

alias Bhagta S,o 

Balraj R/o Village 

Kavi Matlauda 

Panipat 3. Bhola S,o 

Mairam R/o Village 

Deewana Panipat 

4. Ajit alias Ajay S,o 

Village Rohad, 

Police Station 

Asoda 5. Sarjeet S,o 

Hanuman R/o 

Sadalpur Police 

Station Adampur 

Hisa 6. Jagdeep S,o 

Dalbir R/o Mor 

Panthi Narwana 7. 

Randeep S,o Prem 

Singh R/o Kavi 

Police Station 

Matlauda Panipat. 

Private Person PC 



145.  348 Dated 30.08.2023 U/s 

34,409 IPC add 411 ipc & 

7 pc act  PS Matlauda 

Panipat 

Naresh Kumar S,o 

Shankar Das R/o H. 

N0. 46 Ward No. 2 

Bhatia Colony 

Model Town 

Panipat 2. Bajrang 

Bali S,o Ganga 

Sagar R/o H.N0. 

1572 TYPE.1 Thermal 

Colony PPT 3. VIKAS 

S,o RAMESH R/o 

Shiv Colony 

Matlauda 4. Rishipal 

S,o Naganda R/o 

Village Khojkipur 

PPT 

SSW WORKSHOP 

HVPNL THARMAL 

PPT. 

PC 

146.  409 Dated 25.10.2023 

U/s120B ,166 ,166A ,167,34 

IPC & 7 pc act PS M.Town 

Panipat 

.. .. Under 

Investigatio

n  

147.  316 DATED 01.07.2022 U/S 

13, 7 PS, MODEL TOWN 

REWARI 

Babulal R\O Kaluka POLICE PC 

148.  181 DATED 10.08.2022 U/S 

380, 381, 379, 411 & 8, 

13(1)(d), 7 PC Act  PS, 

SEC.6, 

DHARUHERA,REWARI 

Suresh Chand R\O 

111 H Block 4 Floor 

South City & 

OTHERS 

POLICE PC 

149.  192 DATED  

25.05.2023 U/S 7,13 PC 

ACT PS ,  Arya Nagar 

,ROHTAK 

Ct. Rakesh S,O 

Ramesh Police Line 

Rohtak 

POLICE  PC 

150.  307 DATED  

01.09.2023 U/S 7,13 PC 

ACT PS ,  URBAN ESTATE 

ROHTAK,ROHTAK 

Unknown Urban Local 

Body 

UI 

151.  28 DATED 08.01.2020 U/S 

7, 13 PC ACT PS ,  SHIVAJI 

COLONY,ROHTAK 

Shamsher R\O 

Kharkra, Rohtak 

POLICE  PC 

152.  364 DATED 03.06.2020 U/S 

7 PC ACT PS ,  

CITY,ROHTAK 

Unknown POLICE  CAN 

153.  224  DATED 29.08.2021 

U\S 7,8  PC ACT PS ,  

BAHU AKBARPUR,ROHTAK 

Unknown POLICE  CAN 

154.  70 DATED 17.02.2022 U\S 

7,13 PC ACT PS ,  ARYA 

NAGAR,ROHTAK 

Unknown POLICE  UI 

155.  179 DATED 13.05.2022 U\S 

7,10 PC ACT PS ,  URBAN 

ESTATE,ROHTAK 

Unknown HSVB CAN 



156.  428 DATED 17.10.2022 U\S 

7 PC ACT PS ,  ARYA 

NAGAR,ROHTAK 

Unknown MC CAN 

157.  235 DATED 04.11.2022 U\S 

13(1) PC ACT PS, Bahu 

Akbarpur ,ROHTAK 

Unknown Private Person  UI 

158.  544 DATED  25.08.2023 U/S 

7,13 PC ACT PS ,  SHIVAJI 

COLONY ,ROHTAK 

Jagbir singh S,O Raj 

Singh R/o RTA 

Office rohtak 

Transport Office PC 

159.  352 Dated 28.10.2020 

U/s119,120B, 166,167, 

217,218, 408,409, 418,420, 

463,464, 465,467, 468,470, 

471, 474, IPC & 13(1) 13(2) 

PC Act, PS Civil Line, Sirsa 

... CDLU Education 

Deptt. 

Cancellatio

n 

160.  5 Dated 04.01.2021 U/s7& 

8 PC Act, PS Ns Chopta, 

Sirsa 

... DETC Sales 

Deptt. 

Cancellatio

n 

161.  156 Dated 04.05.2021 U/s 

420,409,120B IPC & 7,13 

PC Act PS Sadar Dabwali, 

Sirsa 

Surjeet Singh S,o 

Santlal R/o Bhattu 

Kalan 

Horticulture 

Deptt. 

Under 

Investigatio

n 

162.  636 Dated 09.08.2022 

U/s7 PC Act PS Civil Line, 

Sirsa 

Ajit Singh S,o 

Rampal R/o 

Mangali 

Police Deptt.  Under 

Investigatio

n 

163.  309 Dated 24.09.2022 

U/s409,120B IPC & 7,13 PC 

Act PS Ns Chopta, Sirsa 

.. Panchayat Under 

Investigatio

n 

164.  204 Dated 08.05.2020 

U/S188,420,120B,218 IPC 

7,8,7A PC & 61 Ex Act PS 

Karkhoda Sonipat 

Bhupender Singh 

S,O Dilbag Singh 

R/o Sisana 

Private Person PC 

165.  347 Dated 14.06.2022 

U/S506 IPC & 11,12,13,PC 

Act, PS Gannaur  Sonipat 

Dalbir Patwari S,o 

Ramkishan R/O 

Halka Dubheta 

Office Tehsildar SPT  

Revenue Deptt. PC 

166.  369 Dated 31.10.2019 U/S 

7 PC Act PS Civil Line 

Sonipat 

Dr. Shirender Rana 

R/o GH SPT & 

Others  

Health Deptt. 

 

Cancel 

167.  151 Dated 26.11.2019 U/S 

384,3  IPC & 7 PC Act  PS 

Moohana Sonipat 

ASI Baljeet S,o 

Umed R/O Titoli & 

Other 

Police deptt. PC 

168.  155 Dated 13.12.2019 

U/S406,420,193,201,120B,3

4  IPC & 7 PC Act PS 

Mohana Sonipat 

Surender S,o Ved 

Parkash R/o Lodhar 

Jind & Others  

Private Person PC 

169.  5 Dated 09.01.2020 

U/S,7,8, PC Act PS 

Karkhoda Sonipat 

Dalip Singh S,O 

Amar Singh R/O 

Bansi Rohtak & 

Others 

Private Person Acquitted   



170.  76 Dated 03.03.2020 

U/S420,468,471  IPC & 7 

PC Act PS Rai Sonipat 

Pawan Bhooria S,O 

Mahender Singh 

R/o Savli  

Private Person PC  

171.  76 Dated 03.03.2020 U/S 

420,468 IPC & 7 PC Act PS 

Rai  Sonipat 

Dr. Nitin Sharma S,o 

Ramavtar R/O FLAT 

404  TOWER.15 

CWG VILLAGE & 

Others  

Health Deptt. 

 

PC 

172.  143 Dated 02.05.2020 

U/S409 IPC, 7 PC Act PS 

Mohana Sonipat 

Harichand S,O 

Ramdiya R/o 

Khadwali & Others 

Police Deptt. acquitted  

 

173.  197 Dated 05.05.2020 

U/S120B, 188,380,409 IPC, 

PC Act Ex Act PS 

Karkhoda Sonipat 

Jaipal S,o Shri 

Bhagwan R/o 

Nehra & Others  

Police & Excise 

Deptt. 

Under Trial 

174.  176 Dated 06.05.2020 

U/S120B, 188,380,409 IPC, 

PC Act PS Murthal 

Sonipat 

Sarpanch Private Person PC 

175.  229 Dated 13.05.2020 

U/S120B, 409,420 IPC, 7 

PC Act PS Sadar Sonipat 

Vedpal S,O Ratan 

Singh Sarpanch R/O 

Kami SPT & Others 

Private Person Under 

Trial24 

176.  131 Dated 30.05.2020 

U/S409,420,467,468 IPC, &  

PC Act PS Barthi Sonipat 

Sarpanch Private Person Under Trial  

 

177.  265 Dated 27.08.2020 

U/S409,420,467,468 IPC, &  

PC Act PS Murthal 

Sonipat 

Manager & Others  

 

Private Person Under Trial  

 

178.  536 Dated 20.11.2020 

U/S120B, 409,420 IPC, 7 

PC Act PS Sadar Sonipat 

Ashul Anand S,O 

Bisna Das  R/O 

Pehowa KKR & 

Others  

Horticulture 

Department 

Under Trial  

 

179.  135 Dated 24.04.2023 U/S 

354A , 7 PC Act IPC PS 

Civil Line  Sonipat 

Naveen S,O Azad 

R/o Jahri  

Contact base 

Edu. Deptt. 

PC 

180.  309 dated 03.10.2023 U/s 

7, 13 PC Act PS, Bhiwani 

Civil Line 

Unknown Unknown Under 

Investigatio

n  

181.  4 DATED 05.08.2020 U/S 8, 

9 PC ACT & 406, 417, 420, 

465, 468, 478, 120B IPC PS, 

GANDHI NAGAR  

SURENDER SINGH 

MAKKAD S,O 

MANFUL R/O # 29 

SEC 7 KARNAL AND 

OTHERS  

Power UNDER 

TRIAL  

182.  14 DATED 21.01.2021 U/S 

7, 13 PC  ACT & 420, 468, 

471, 408, 467, 120B IPC PS 

SEC.17 HUDA JDR 

RAJINDER KUMAR 

 S,O BIRKHA 

RAM R/O H.NO. 

191, CHOPRA 

GARDEN BLOCK.B 

PS GANDHI NAGAR  

and others  

REVENUE  UNDER 

TRIAL 

10,05,2021

  



183.  28 DATED 01.02.2021 U/S 

7, 13 PC ACT& 420, 468, 

471, 409, 120B IPC  PS 

BILASPUR  

AMIT S,O DEVENDER 

R/O # 44 LUXMI 

NAGAR WARD 

NO.19 PS GANDHI 

NAGAR AND 

OTHERS  

REVENUE  UNDER 

TRIAL  

184.  91 DATED 30.03.2021 U/S 

13 PC Act & 406,  467, 

468, 471, 420, 120B IPC  PS 

BILASPUR 

ANAND 

CHAUDHARY 

DISTRICT 

EDUCATION 

OFFICER AND 

OTHERS  

EDUCATION  U.I 

185.  327 DATED 10.10.21 U/S 7 

PC ACT & 120BIPC, PS 

BILASPUR  

AYUSH GUPTA 

 S,O  ANIL 

KUMAR R/O # 

143 GEETA COLONY 

BILASPUR AND 

OTHERS  

Urban Local 

Bodies 

UNDER 

TRIAL  

186.  120 DATED 4.05.22 U/S 7 

PC ACT & 342, 384, 120B 

IPC PS SADHAURA 

ASI DAULAT RAM 

637 PS SADHAURA  

AND OTHERS  

POLICE  CANCEL

  

187.  166 DATED 12.07.22 U/S

 7 PC ACT & 384 

IPC PS SADHAURA 

INSPECTOR 

RAMPHAL(SVB KNL)

 AND OTHERS 

POLICE  UI 

188.  723 DATED 28.08.2022

  U/S 7, 13 PC ACT 

& 3 SC,ST ACT PS CITY 

YNR   

Uknown Urban Local 

Bodies 

CANCLLED

  

189.  238 DATED 28.03.23 

U/S 7 PC ACT& 180,166A 

IPC PS CITY YNR  

SANJEEV KUMAR 

S,O NASEEB SINGH 

R/O  VILL 

HAIBATPUR, PS 

SADHAURA  AND 

OTHERS  

POLICE  UNDER 

TRIAL  

 

***** 

 


